
Trade Marks Journal No: 1793 ,   17/04/2017           Class 14

3360052    09/02/2016
[International Registration No. : 1300441]
Percossi Papi S.r.l.
Via Sant'Eustachio, 16/17 I-00186 Roma Italy

Proposed to be Used
IR DIVISION
Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.

4101



Trade Marks Journal No: 1793 ,   17/04/2017           Class 15

3360639    04/04/2016
[International Registration No. : 1301093]
«Lutner SPb» Limited liability company
ul. Peredovikov, 19, litera A, pom. 6-N, RU-195279 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Musical instruments.

4102



Trade Marks Journal No: 1793 ,   17/04/2017           Class 16

Priority claimed from 20/11/2013; Application No. : 86124442 ;United States of America
2766418    19/05/2014
[International Registration No. : 1206847]
AMT - The Association For Manufacturing Technology
7901 Westpark Drive McLean, VA 22102 United States of America

Proposed to be Used
IR DIVISION
Printed publications, namely, printed directories and indices in the field of machine tool products, manufacturers, and 
distributors.

4103



Trade Marks Journal No: 1793 ,   17/04/2017           Class 16

Priority claimed from 09/12/2015; Application No. : 86843795 ;United States of America
3344865    16/03/2016
[International Registration No. : 1296264]
S.D. Warren Company
255 State Street Boston, MA 02109 United States of America

Proposed to be Used
IR DIVISION
Release paper, namely, paper provided with a coating of low adhesion.

4104



Trade Marks Journal No: 1793 ,   17/04/2017           Class 16

3361000    15/04/2016
[International Registration No. : 1301732]
ARJOWIGGINS HEALTHCARE
Route de Céret F-66110 Amélie-Les-Bains-Palalda France

Proposed to be Used
IR DIVISION
Sterilization paper for packaging of medical and surgical equipment.

4105



Trade Marks Journal No: 1793 ,   17/04/2017           Class 17

3345214    24/02/2016
[International Registration No. : 1296673]
SOUND NET (S) PTE LTD
10 Anson Road, 27-08 International Plaza Singapore 079903 Singapore

Proposed to be Used
IR DIVISION
Adhesive bands other than stationery and not for medical or household purposes; adhesive tapes other than stationery 
and not for medical or household purposes; cords of rubber; cylinder jointings; fibreglass for insulation; foils of metal for 
insulating; gaskets; insulating fabrics; insulating felt; insulating materials; insulating paper; insulating plaster; insulating 
refractory materials; insulating tape and band; insulators; joint packings; non-conducting materials for retaining heat; pipe 
gaskets; rubber material for recapping tires [tyres]; sealant compounds for joints; seals; soundproofing materials; 
waterproof packings; water-tight rings.

4106



Trade Marks Journal No: 1793 ,   17/04/2017           Class 17

Priority claimed from 06/08/2015; Application No. : 4202295 ;France
3355416    03/02/2016
[International Registration No. : 1299095]
HUTCHINSON (SA)
2 rue Balzac F-75008 PARIS France

Proposed to be Used
IR DIVISION
Polymer material reinforced with mineral fibers resistant to high and low temperature, used in the naval and railway 
industry for panels, floors and cabins, as well as for pipelines or storage of liquefied gas.

4107



Trade Marks Journal No: 1793 ,   17/04/2017           Class 17

Priority claimed from 04/08/2015; Application No. : 014433957 ;European Union
3356049    09/12/2015
[International Registration No. : 1298965]
Everlam SA
26, Rives De Clausen L-2165 Luxembourg

Proposed to be Used
IR DIVISION
Mono and multilayer films, sheets, interlayers and laminates, each of them made from plastics or primarily from plastics, 
for use in the manufacture of flat and bent glass laminates and for the application to flat and bent glass.

4108



Trade Marks Journal No: 1793 ,   17/04/2017           Class 18

3355585    15/03/2016
[International Registration No. : 1299125]
QUANZHOU SANDOO BAGS CO.,LTD
9C-301, International Star City, Fengze District, Quanzhou Fujian China

Proposed to be Used
IR DIVISION
Animal skins; travelling trunks; bags for sports; rucksacks; leather thread; trimmings of leather for furniture; umbrellas; 
walking sticks; saddle trees; gut for making sausages.

4109



Trade Marks Journal No: 1793 ,   17/04/2017           Class 18

Priority claimed from 02/10/2015; Application No. : 4214624 ;France
3360782    08/03/2016
[International Registration No. : 1301082]
HERMES INTERNATIONAL, société en commandite par actions
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Leather, imitation leather, handbags, travel bags, backpacks, satchels, school bags, school satchels, beach bags, 
shopping bags, garment bags (for travel), sports bags (other than those adapted to the products for which they are made), 
wheeled bags, carrier bags, purses, beggar's bags, saddlebags, shoe bags, bags (envelopes, pouches) of leather for 
packaging, wallets, coin purses, card cases (wallets), document cases, attaché cases, briefcases (leather goods), key 
cases (leather goods), trunks, suitcases, traveling sets, traveling trunks, sets and cases intended for toiletry articles 
(empty), vanity cases, clutch bags (evening handbags), minaudières.

4110



Trade Marks Journal No: 1793 ,   17/04/2017           Class 20

Priority claimed from 17/08/2015; Application No. : 86726601 ;United States of America
3356641    16/02/2016
[International Registration No. : 1299351]
Kristoffer S. Vestre
Apt. 31, 130 Orchard Street New York NY 10002 United States of America

Proposed to be Used
IR DIVISION
Furniture, namely, tables, small tables, desks, table tops, chairs, stools, high chairs, armchairs, sofas, couches, divans, 
chaises lounges, daybeds, ottomans, benches, beds, sofa beds, bed frames, headboards, night stands, shelves, modular 
storage units, modular wall units, media storage units, credenzas, sideboards, cabinets, dressers, drawers, chests of 
drawers, bookcases, wardrobes, room dividers, pedestals, trestles; mirrors, picture frames, bulletin boards; mattresses, 
pillows and cushions, fitted slipcovers for furniture; doors for furniture; magazine stands, shoe stands, coat racks, coat-
pegs, clothes hangers.

4111



Trade Marks Journal No: 1793 ,   17/04/2017           Class 20

3363739    02/03/2016
[International Registration No. : 1301739]
Helinox Inc.
24, Gajaeul-ro, Seo-gu Incheon 22828 Republic of Korea

Proposed to be Used
IR DIVISION
Bed and mattress; baskets, not of metal; furniture; cots; folding shelves; folding beds; sofa beds; deck chairs; camping 
chairs; folding chairs; chair beds; functional chairs; chair for leisure; fishing chairs; inflatable pillows; Korean cushions 
(bangsuk); air cushions, not for medical purposes; tent pegs, not of metal; chairs (seats); sleeping bags for camping.

4112



Trade Marks Journal No: 1793 ,   17/04/2017           Class 21

Priority claimed from 02/08/2013; Application No. : BO2013C001148 ;Italy
2718920    02/10/2013
[International Registration No. : 1197106]
Lucart S.p.A.
Via Ciarpi, 77 I-55016 Porcari (Lucca) IT 

Proposed to be Used
IR DIVISION
Dispensers for paper towels; cotton ball dispensers; toilet paper dispensers; hand towel dispensers; soap dispensers; 
dispensers for liquid soap; permanent dispensers of liquid soaps and sanitisers, not of metal; cleaning and polishing 
cloths.

4113



Trade Marks Journal No: 1793 ,   17/04/2017           Class 21

3364257    30/11/2015
[International Registration No. : 1301446]
Yancheng Glassman Arts & Crafts Co., Ltd.
No. 11, Feichi Road, Nanyang Economic Development Area, Tinghu District, Yancheng City Jiangsu Province China

Proposed to be Used
IR DIVISION
Glass flasks [containers]; painted glassware; glass stoppers; tri-coloured glazed pottery; works of art of porcelain, 
ceramic, earthenware or glass; statues of porcelain, ceramic, earthenware or glass; China ornaments; art crafts made of 
crystal; drinking vessels; liqueur sets.

4114



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

2858140    12/03/2014
[International Registration No. : 1216799]
UNITED PACIFIC INDUSTRIES PTY LTD
10 Eastspur Court KILSYTH VIC 3137 Australia

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Compression and support shaped clothing for retaining body heat around specific anatomical locations, being clothing 
adapted to be worn close to the skin, and all being goods included in this class; clothing including shorts, vests, gloves, 
undergarments, and footwear including socks.

4115



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

Priority claimed from 25/11/2015; Application No. : 86832562 ;United States of America
3345066    03/12/2015
[International Registration No. : 1296451]
Great White Shark Enterprises, Inc.
2041 Vista Parkway, Level 2 West Palm Beach FL 33411 United States of America

Proposed to be Used
IR DIVISION
Clothing, namely, t-shirts, sports jerseys, skirts, trousers, tank tops, shirts, vests, sweaters, sweatshirts, sweatpants, 
pants, shorts, skirts, warm up suits, jumpsuits, track suits, tights, jackets, sports jerseys, trousers, sports suits, pullover, 
overcoats, waistcoats, training suits, coats, special sporting and gymnastic wear, underwear, socks, layettes, 
underclothing, undershirts, hosiery, pajamas, nightshirts, nightgowns, underpants, boxer shorts, stockings, swimsuits, 
bathing suits, bathing caps, hats, caps, visors, headgear, head bands, bandannas, wrist bands and sweat bands, mufflers, 
ear muffs, hoods, night caps, shower caps, sleep masks; shoes, namely, long boots, leather shoes, vinyl shoes, baseball 
shoes, shoe soles, lace boots, rubber shoes, rain boots, winter boots, basketball shoes, rugby shoes, handball shoes, 
footwear for track and field athletics, hockey shoes, golf shoes, hiking shoes, anglers' shoes, work shoes, sandals, 
overshoes, slippers, top-boots, special sporting and gymnastic footwear; aprons, gaiters, gloves, scarves, belts.

4116



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

Priority claimed from 15/04/2015; Application No. : 154167978 ;France
3350329    09/10/2015
[International Registration No. : 1297438]
HERMES INTERNATIONAL
24 rue Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Clothing for men, women and children, boots, shoes, sandals, slippers, fashionable clothing accessories for men, women 
and children, namely hats, caps, gloves (clothing), neckties, belts (clothing), scarves, pocket squares (clothing), sashes for 
wear, shawls, stockings, socks, tights, suspenders.

4117



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

3355575    29/03/2016
[International Registration No. : 1299236]
Ma Xiaoyun
803, Hua Chang Ge, Dalu Zhuangyuan, Nanshan District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; layettes [clothing]; sports shoes; shoes; hats; gloves [clothing]; neckties; girdles.

4118



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

3357780    21/01/2016
[International Registration No. : 1299788]
Doug Hainstock
247 West Mt Cotton Road CORNUBIA QLD 4130 Australia

Proposed to be Used
IR DIVISION
Aprons (clothing); arm warmers (clothing); articles of clothing for theatrical use; articles of clothing made from wool; 
articles of clothing made of fur; articles of clothing made of hides; articles of clothing made of imitation leather; articles of 
clothing made of leather; articles of clothing made of plush; articles of waterproof clothing; articles of water-resistant 
clothing; articles of weatherproof clothing; articles of windproof clothing; athletic clothing; ballet clothing; beach clothing; 
belts (clothing); boys' clothing; braces for clothing (suspenders); cashmere clothing; casual clothing; chefs' clothing; 
children's clothing; clothing; clothing for babies; clothing for gymnastics; clothing for sports; clothing for surfing; clothing 
for swimming; clothing of fur; clothing of imitations of leather; clothing of leather; clothing of paper; clothing, not being 
protective clothing, incorporating reflective or fluorescent elements or material; clothing, not being protective clothing, 
treated with fire and heat retardants; collars (clothing); combinations (clothing); cowls (clothing); cyclists' clothing; dance 
clothing; denims (clothing); drawers (clothing); ear muffs (clothing); furs (clothing); gabardines (clothing); girl's clothing; 
gloves (clothing); golf clothing (other than gloves); halters (clothing); headbands (clothing); hoods (clothing); infants' 
clothing; interlinings for clothing; jackets (clothing); jerseys (clothing); jump suits (clothing); kerchiefs (clothing); knitted 
clothing; knitwear (clothing); ladies' clothing; layettes (clothing); leather belts (clothing); linen articles of clothing; mantles 
(clothing); maternity clothing; men's clothing; mitts (clothing); money belts (clothing); motorcyclists' clothing (other than 
for protection against accident or injury); motorists' clothing; muffs (clothing); occupational clothing; oilskins (clothing); 
paper clothing; paper hats (clothing); playsuits (clothing); plush clothing; pockets for clothing; rainproof clothing; ready 
made linings for clothing; ready-made clothing; ready-made linings (parts of clothing); ready-made pockets (parts of 
clothing); ready-to-wear clothing; silk clothing; ski clothing (other than for protection against injury); slips (clothing); 
sports clothing (other than golf gloves); stockings; stuff jackets (clothing); tennis clothing; thermal clothing; thermal 
clothing (other than for protection against accident or injury); thermally insulated clothing; thongs (clothing); three piece 
suits (clothing); veils (clothing); waterproof clothing; water-resistant clothing; weather resistant outer clothing; 
weatherproof clothing; windbreakers (clothing); women's clothing; woollen clothing; woven articles of clothing; wraps 
(clothing); wristbands (clothing); wristlets (clothing).

4119



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25 
 

3360505    12/02/2016
[International Registration No. : 1300894]
SIGGI IMMOBILIARE S.R.L.
Via Vicenza, 23 SAN VITO DI LEGUZZANO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.25;Clothing; belts [clothing]; gloves [clothing]; shirts; jackets [clothing]; trousers; aprons [clothing]; jumper 
dresses; hats; bandanas [neckerchiefs]; neckties; scarfs; pocket squares; caps [headwear]; berets; albs; shoes; 
footwear; wooden shoes; boots; work clothing; thermal clothing; kerchiefs [clothing]; bow ties; work shoes; work boots.

4120



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

3362265    04/05/2016
[International Registration No. : 1301810]
The Trustees of Purdue University
Office of Contract & Grant Business Aff., 401 S. Grant Street West Lafayette IN 479072024 United States of America

Proposed to be Used
IR DIVISION
Shirts, T-shirts, polo shirts, sweatshirts, sweatpants, shorts, sweaters, jackets, swimwear, caps, hats, socks, sneakers, 
vests, ties, jerseys.

4121



Trade Marks Journal No: 1793 ,   17/04/2017           Class 25

3363778    12/04/2016
[International Registration No. : 1301301]
ISATO-UC, S.L.
Paseo de los Parques número 7 E-28109 Alcobendas (MADRID) Spain

Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.

4122



Trade Marks Journal No: 1793 ,   17/04/2017           Class 28 
 

3345044    01/02/2016
[International Registration No. : 1242327]
DAIKO PRINTING INC.
4-6-3, minatojimaminamimachi, Chuo-ku, Kobe-shi Hyogo 650-0047 Japan
Proposed to be Used
IR DIVISION
Trading card games; card games; game cards.

4123



Trade Marks Journal No: 1793 ,   17/04/2017           Class 28 
 

 

3363936    06/04/2016
[International Registration No. : 1301259]
FUN E FITNESS - COMÉRCIO DE ARTIGOS DESPORTIVOS, UNIPESSOAL, LDA.
URBANIZAÇÃO VAL RIO LOTE 1, CAMPO VIS P-3510-431 VILDEMOINHOS Portugal
Proposed to be Used
IR DIVISION
Aerobic step machines; aerobic steps; barbells for weightlifting; dumb-bell sets; dumb-bell shafts for weight lifting; 
dumb-bells; dumb-bells for weight lifting; exercise bars; exercise benches; exercise platforms; exercise trampolines; 
exercise treadmills; exercise weights; leg weights for exercise; machines for physical exercises; punching balls for 
boxing; rubber balls; trampolines; weight lifting benches; weight lifting gloves.

4124



Trade Marks Journal No: 1793 ,   17/04/2017           Class 29 
 

3363062    23/03/2016
[International Registration No. : 1301944]
ITALIAN FINE FOOD AND WINE IMPORT-EXPORT LTD
23 Hamlyn Gardens London SE19 2NX United Kingdom
Proposed to be Used
IR DIVISION
Edible oils and fats; edible oils for use in cooking foodstuffs; olive oil; olive paste; olives, [prepared]; olives, preserved; 
rapeseed oil for food; sunflower oil [for food]; tomato concentrates [puree]; tomato extracts; tomato juice for cooking; 
tomato paste; tomato preserves; tomato purée; tomatoes [preserved].

4125



Trade Marks Journal No: 1793 ,   17/04/2017           Class 30 
 

2845013    26/02/2014
[International Registration No. : 1212739]
BISKOT BISKUVI GIDA SANAYI VE TICARET ANONIM SIRKETI
Eregli Yolu uzeri Organize, Sanayi Bolgesi 070, KARAMAN (Turkey)
Proposed to be Used
IR DIVISION
Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles; bread, 
pizza, Turkish pizza (lahmacun), biscuits, crackers, wafers, pastries, tarts, cakes, sandwiches, puddings; spices and 
condiments for foodstuff; ketchup, mayonnaise, mustard, sauces, dressings for salad, vinegar, flavorings, other than 
essential oils, spices; yeast, baking powder, vanilla; flour, semolina, starch for food; sugar, cube sugar, powdered sugar, 
salt, rice, cereals and cereal based foodstuff; tea, ice tea; confectionery, chocolates, chocolate mousses, pralines, 
chocolate bars, chocolate based beverages; chewing gum; ice creams, edible ices.

4126



Trade Marks Journal No: 1793 ,   17/04/2017           Class 30 
 

Priority claimed from 15/02/2014; Application No. : 30 2014 027 362.4/30 ;Germany 
2856196    15/05/2014
[International Registration No. : 1213413]
August Storck KG
Waldstrasse 27 13403 Berlin Germany
Proposed to be Used
IR DIVISION
Confectionery; chocolate; chocolate products; pastries; ice-cream; preparations for making the aforementioned products, 
included in this class.

4127



Trade Marks Journal No: 1793 ,   17/04/2017           Class 30 
 

3356653    29/01/2016
[International Registration No. : 1299337]
Company Limited "Obhedinennye konditery"
2-oy Novokuznetskiy pereulok, d. 13/15, str. 1 RU-115184 Moscow Russian Federation
Proposed to be Used
IR DIVISION
Pastry; confectionery made of sugar, namely candy, sweets, pralines, chocolate, pastilles [confectionery], halvah, wafers; 
fruit jelly candy, marshmallows, honey, chocolate; ice cream; cocoa-based beverages.

4128



Trade Marks Journal No: 1793 ,   17/04/2017           Class 30 
 

 

3360037    29/01/2016
[International Registration No. : 1300342]
Open-Type Joint Stock Company "ROT FRONT"
2-oy Novokuznetskiy pereulok, d. 13/15 RU-115184 Moscow Russian Federation
Proposed to be Used
IR DIVISION
Confectionery; pastilles [confectionery]; marshmallows; caramels; candy; chocolates; pralines; waffles; pastries; waffle 
cakes; marzipan; chocolate-based beverages; bread.

4129



Trade Marks Journal No: 1793 ,   17/04/2017           Class 30 
 

3363811    11/04/2016
[International Registration No. : 1301723]
HORS LIMITED
26, Nikou Pattichi Str. CY-3071 Limassol Cyprus
Proposed to be Used
IR DIVISION
Coffee; tea; artificial coffee; vegetal preparations for use as coffee substitutes; coffee beverages with milk; coffee-based 
beverages; tea-based beverages; cocoa beverages with milk; chocolate-based beverages; chocolate beverages with milk; 
cocoa-based beverages; cereal bars; muesli; chips [cereal products].

4130



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 24/09/2015; Application No. : 4212267 ;France 

3328175    05/02/2016
[International Registration No. : 1298779]
LESAFFRE ET COMPAGNIE
41, rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.31;Yeasts, yeast extracts, yeast crusts, enzymes and bacteria for animal food; foodstuffs for animals; meal for 
animals; food for animals; beverages for animals; mixed animal foodstuffs; food products for animals; strengthening 
animal forage; bred stock.

4131



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 30/04/2015; Application No. : 522039 ;Czech Republic 
3347978    23/10/2015
[International Registration No. : 1297449]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic
Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

4132



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

 

Priority claimed from 30/04/2015; Application No. : 522037 ;Czech Republic 
3347984    23/10/2015
[International Registration No. : 1297448]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic
Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

4133



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 30/04/2015; Application No. : 522036 ;Czech Republic 
3349284    23/10/2015
[International Registration No. : 1297447]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic
Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

4134



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

3357692    22/02/2016
[International Registration No. : 1300035]
VISAN INDUSTRIAS ZOOTÉCNICA S.L.
Ctra M 208 Km 0,5 E-28500 Arganda Spain
Proposed to be Used
IR DIVISION
Animal food, animal fodder.

4135



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 31/07/2015; Application No. : 302015000040733 ;Italy 
3357836    22/01/2016
[International Registration No. : 1299722]
MONGE & C. S.P.A.
Via Savigliano, 31 I-12030 MONASTEROLO DI SAVIGLIANO (CN) Italy
Proposed to be Used
IR DIVISION
Animal foodstuffs.

4136



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 07/04/2016; Application No. : 86967506 ;United States of America 
3359900    29/04/2016
[International Registration No. : 1301015]
Premium Nutritional Products, Inc.
10504 West 79th Street Shawnee KS 66214 United States of America
Proposed to be Used
IR DIVISION
Bird food; food for animals.

4137



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

3360104    29/04/2016
[International Registration No. : 1300888]
Premium Nutritional Products, Inc.
10504 West 79th Street Shawnee, KS 66214 United States of America
Proposed to be Used
IR DIVISION
Bird feed.

4138



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

3361928    21/12/2015
[International Registration No. : 1301505]
Haofeng (Qingdao) Food Co., Ltd.
East Nanpu Road, Yuanshang Town, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Undressed timber; grains; poultry, live; malt for brewing and distilling; hay.

4139



Trade Marks Journal No: 1793 ,   17/04/2017           Class 31 
 

Priority claimed from 29/09/2015; Application No. : Z.447487 ;Poland 
3364251    29/02/2016
[International Registration No. : 1301907]
Tadeusz Ogrodnik TROPICAL
ul. Wolnosci 69 PL-41-500 Chorzów Poland
Proposed to be Used
IR DIVISION
Foodstuffs and fodder for breeding of dogs; food for dogs in the form of flakes, granulates, extrudates, tablets, dried and 
lyophilised natural food for dogs; food containing nutritional preparations for dogs (not for medical purposes); bones and 
edible rewards for chewing and gnawing for dogs; bedding for pets, gravel bedding and sand for pets.

4140



Trade Marks Journal No: 1793 ,   17/04/2017           Class 32 
 

2904064    19/09/2014
[International Registration No. : 1228240]
VULKAN BRAUEREI GMBH & CO. KG
Laacher-See-Str. 2 56743 Mendig Germany
Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.
Proposed to be Used
IR DIVISION
Beers; non-alcoholic beers; malt beers.

4141



Trade Marks Journal No: 1793 ,   17/04/2017           Class 32 
 

3358870    10/05/2016
[International Registration No. : 1203679]
C & C IP SÀRL
18 avenue Marie-Thérèse L-2132 Luxembourg
Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages; aerated water; preparations for making aerated water; aloe vera drinks, non-alcoholic; 
aperitifs, non-alcoholic; beer; beer wort; preparations for making beverages; cider, non-alcoholic; cocktails, non-
alcoholic; essences for making beverages; fruit juices; fruit nectars, non-alcoholic; ginger ale; grape must, unfermented; 
extracts of hops for making beer; isotonic beverages; kvass [non-alcoholic beverage]; lemonades; preparations for 
making liqueurs; lithia water; malt beer; malt wort; milk of almonds [beverage]; mineral water [beverages]; preparations 
for making mineral water; must; non-alcoholic beverages; non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; 
non-alcoholic honey-based beverages; orgeat; pastilles for effervescing beverages; peanut milk [non-alcoholic beverage]; 
powders for effervescing beverages; sarsaparilla [non-alcoholic beverage]; seltzer water; smoothies; soda water; sorbets 
[beverages]; syrups for beverages; syrups for lemonade; table waters; tomato juice [beverage]; vegetable juices 
[beverages]; waters [beverages]; whey beverages.

4142



Trade Marks Journal No: 1793 ,   17/04/2017           Class 32 
 

3359444    19/02/2016
[International Registration No. : 1300905]
acáo GmbH
Idsteiner Straße 94 65232 Taunusstein Germany
Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

4143



Trade Marks Journal No: 1793 ,   17/04/2017           Class 33 
 

Priority claimed from 13/09/2015; Application No. : 78817359 ;United States of America 
3346583    11/03/2016
[International Registration No. : 1297091]
Smith Anderson Enterprises, Inc.
1004 Clinton Street Napa CA 94559 United States of America
Proposed to be Used
IR DIVISION
Wine.

4144



Trade Marks Journal No: 1793 ,   17/04/2017           Class 33 
 

Priority claimed from 11/09/2015; Application No. : 683804 ;Switzerland 

3360779    07/03/2016
[International Registration No. : 1301910]
DURDEN CONCEPT
Rue Agasse 54, CH-1208 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

4145
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Priority claimed from 18/02/2016; Application No. : UK00003150488 ;United Kingdom 
3355613    11/03/2016
[International Registration No. : 1299122]
John Fergus & Co Limited
InchDairnie Distillery, Whitecraigs Road Glenrothes Fife KY6 2RX United Kingdom
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); whisky; scotch whisky; gin; rum; vodka.
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3348361    30/12/2015
[International Registration No. : 1297499]
Beard Vape Co.
10812 Washington Blvd. CULVER CITY CA 90232 United States of America
Proposed to be Used
IR DIVISION
Electronic cigarette liquid (e-liquid) comprised of natural and artificial flavorings in liquid form used to refill electronic 
cigarette cartridges.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 34 
 

3360079    08/02/2016
[International Registration No. : 1300284]
“GRAND TOBACCO" Armenian-Canadian JV LLC
22, Shahamiryanneri street 0061 Yerevan Armenia
Proposed to be Used
IR DIVISION
Tobacco, smokers' articles, matches; gas containers for lighters; absorbent paper for tobacco pipes, cigarette papers, 
lighters; tobacco pouches (bags); books of cigarette papers; humidors; match boxes, firestones; cigar cutters; tobacco 
pipes, pipe racks for tobacco pipes, tips of yellow amber for cigar and cigarette holders; ashtrays; spittoons for tobacco; 
tobacco holders; pipe cleaners for tobacco pipes, cigarettes; cigarillos; cigars; tobacco jars, match boxes, not from 
precious metals; chewing tobacco; snuff; tobacco cases; pipes, pocket machines for rolling cigarettes, cigarette filters; 
cigar cases, cigarette cases for tobacco.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 35 
 

 

Priority claimed from 12/11/2013; Application No. : 86117042 ;United States of America 
2751130    13/03/2014
[International Registration No. : 1204019]
KEYSIGHT TECHNOLOGIES, INC.
1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America
Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049
Proposed to be Used
IR DIVISION
Electronic catalog services and online retail store services in the fields of scientific, electrical, electronic, test, signaling, 
measurement, optical and imaging apparatus, instruments, systems and equipment and parts and components therefor; 
electronic catalog services and online retail store services in the fields of electronic, opto-electronic, photonic, and nano-
scale test, signaling, imaging, and measurement apparatus, instruments, systems, equipment, parts, components, and 
accessories.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 35 
 

Priority claimed from 27/03/2013; Application No. : 85888468 ;United States of America 
2786773    25/06/2014
[International Registration No. : 1179491]
YUME, INC.
1204 Middlefield Road Redwood City CA 94063 United States of America
Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049
Proposed to be Used
IR DIVISION
Advertising and marketing; advertising agencies; advertising and marketing services over the internet and/or other 
communication networks; advertising and marketing services via portable handheld digital electronic communication 
devices.
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3341708    24/02/2016
[International Registration No. : 1295610]
Allegis Group, Inc.
7301 Parkway Drive Hanover MD 21076 United States of America
Proposed to be Used
IR DIVISION
Personnel placement and recruitment for temporary and permanent positions.
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Priority claimed from 04/09/2015; Application No. : 86748593 ;United States of America 
3343500    02/03/2016
[International Registration No. : 1295589]
Uvited, LLC
P.O. Box 441 Montgomery NY 12549 United States of America
Proposed to be Used
IR DIVISION
Retail store services featuring dietary supplements, nutritional supplements, herbs, vitamins, body care or aromatherapy 
products; online retail store services featuring dietary supplements, nutritional supplements, herbs, vitamins, body care 
or aromatherapy products.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 35 
 

3355417    16/12/2015
[International Registration No. : 1299047]
CARLOS MANUEL GARCÍA
Calle Sitios número 507 entre Marqués González y Oquendo, Centro habana Ciudad de La Habana Cuba
Proposed to be Used
IR DIVISION
Procurement services for others; purchase of goods and services for other companies, advertising agencies, 
dissemination of advertisements; computer file and information searches for others; compilation of data into computer 
databases, transcription of communications; mail advertising, dissemination of advertisements, dissemination of 
advertising matter such as leaflets, prospectuses, printed matter, samples; business management of performing artists, 
distribution of advertising material such as leaflets, prospectuses, printed matter, samples; updating of advertising 
material; organization of trade fairs for commercial or advertising purposes; computer file management, bill-posting and 
advertising; information searches in computer files for others; business information, compilation of data into computer 
databases; systematization of data in a central computer; organization of exhibitions for commercial or advertising 
purposes; advisory services for business organization; newspaper subscription services for others; sale by auction; 
publication of advertising texts, public relations; advertising, online advertising on a computer network, advertising by 
mail order, radio-telephone advertising, television advertising, updating of advertising material; advertising material 
rental; mail advertising, dissemination of advertising material such as leaflets, prospectuses, printed matter, samples, 
rental of advertising space, dissemination of advertisements, publication of advertising texts, advertising and updating of 
radio advertising documentation, public relations, provision of advertising space in magazines; opinion polling, 
transcription of communications, word processing, sales promotion for others.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 35 
 

 

Priority claimed from 03/11/2015; Application No. : 680245 ;Switzerland 
3355631    11/03/2016
[International Registration No. : 1298982]
Dufry International AG (Dufry International SA) (Dufry International Ltd)
Brunngässlein 12 CH-4052 Basel Switzerland
Proposed to be Used
IR DIVISION
Retail services; the bringing together for the benefit of others of a variety of goods (excluding the transport thereof) 
enabling consumers to conveniently view and purchase those goods.
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Priority claimed from 08/10/2015; Application No. : 86782290 ;United States of America 
3356079    08/04/2016
[International Registration No. : 1299340]
Seaside Luxe, LLC
1507 7th Street, 88 Santa Monica CA 90401 United States of America
Proposed to be Used
IR DIVISION
Distributorship services in the field of a wide variety of consumer goods of others, home decorative accessories, 
housewares, jewelry, clothing and fashion accessories.

4155



Trade Marks Journal No: 1793 ,   17/04/2017           Class 35 
 

3360521    17/02/2016
[International Registration No. : 1300603]
Surface Mount Technology Association
5200 Willson Road, Suite 215 Edina MN 54424-1343 United States of America
Proposed to be Used
IR DIVISION
Advertising and promotion services, namely, promoting the interests of those in the field of surface mount technology.
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Priority claimed from 25/11/2013; Application No. : 86128753 ;United States of America 
2780294    15/05/2014
[International Registration No. : 1209422]
Wells Fargo & Company 
1700 Wells Fargo Center, MAC N9305-176, Sixth & Marquette Minneapolis MN 55479 US
Proposed to be Used
IR DIVISION
Credit card services.
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Priority claimed from 12/11/2013; Application No. : 86117042 ;United States of America 
2856151    13/03/2014
[International Registration No. : 1213328]
KEYSIGHT TECHNOLOGIES, INC.
1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America
Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049
Proposed to be Used
IR DIVISION
Maintenance, repair and installation services relating to electronic, opto-electronic, photonic, and nano-scale test, 
signaling, analysis, imaging, measurement, scientific, and optical apparatus, instruments, parts, systems, equipment, and 
accessories therefor; repair and refurbishing of electronic, opto-electronic, photonic, and nano-scale test, signaling, 
analysis, imaging, measurement, scientific, and optical apparatus, instruments, parts, systems, equipment, and 
accessories therefor; technical support services in the nature of providing information and consultation regarding the 
installation of computer systems used with test and measurement systems, and providing an Internet web site featuring 
technical information related thereto.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 37 
 

Priority claimed from 25/10/2013; Application No. : 86102276 ;United States of America 
2856486    13/03/2014
[International Registration No. : 1213938]
KEYSIGHT TECHNOLOGIES, INC.
1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America
Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049
Proposed to be Used
IR DIVISION
Maintenance, repair and installation services relating to scientific, electronic, test, signaling, measurement, optical, 
biological and chemical analytical, and telecommunication apparatus, systems and equipment; Repair and refurbishing of 
scientific, electronic, test, signaling, measurement, optical, biological and chemical analytical, and telecommunication 
apparatus, systems and equipment; Maintenance and repair of computer hardware; maintenance, repair and installation 
services relating to electronic, opto-electronic, photonic, nano-scale test, signaling, analysis, imaging, measurement, 
scientific, and optical apparatus, instruments, parts, systems, equipment, and accessories therefor; repair and 
refurbishing of electronic, opto-electronic, photonic, and nano-scale test, signaling, analysis, imaging, measurement, 
scientific, and optical apparatus, instruments, parts, systems, equipment, and accessories therefor.

4159



Trade Marks Journal No: 1793 ,   17/04/2017           Class 40 
 

Priority claimed from 28/08/2015; Application No. : 40201514960S ;Singapore 

3360055    26/02/2016
[International Registration No. : 1300141]
Equis Services (Singapore) Pte. Ltd.
1 George Street 14-04 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
generation of electricity from solar energy; technical consultancy in the field of production of solar energy.
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Priority claimed from 01/09/2015; Application No. : 40201515196Q ;Singapore 

3360192    26/02/2016
[International Registration No. : 1300136]
Equis Services (Singapore) Pte. Ltd.
1 George Street 14-04 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
generation of electricity from solar energy; technical consultancy in the field of production of solar energy.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 40 
 

Priority claimed from 21/12/2015; Application No. : 86856068 ;United States of America 

3364121    26/04/2016
[International Registration No. : 1301612]
YETI COOLERS, LLC
5301 Southwest Parkway, Suite 200 Austin TX 78735 United States of America

Proposed to be Used
IR DIVISION
Custom imprinting of tumblers, jugs and mugs; custom imprinting of beverageware; custom imprinting of drink holders; 
custom imprinting of insulated food and drink containers; custom imprinting of portable coolers.
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2735829    06/03/2014
[International Registration No. : 1200928]
Nenbutsushu Buddhist Sect of Japan
22-17, Arashiyamayamanoshita-cho, Nishikyo-ku, Kyoto-shi Kyoto-fu 616-0015 Japan

Proposed to be Used
IR DIVISION
Educational services relating to religion and thought; educating at universities or colleges; gardens for public admission.
THE CHARACTER APPEARING ON THE MARK REPRESENT THE WORDS Bukkyou no oudou
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2775328    24/01/2014
[International Registration No. : 1208009]
Becton, Dickinson and Company
1 Becton Drive, MC 090, Franklin Lakes NJ 07417 (United States of America) 

Proposed to be Used
IR DIVISION
Operation, repair and maintenance of diagnostic instruments and software for use with such instruments in the fields of 
life science research, pharmaceutical development, clinical care and biotechnology (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); and training in the operation, repair and maintenance of 
diagnostic instruments, reagents and software for use with such instruments in the fields of life science research, 
pharmaceutical development, clinical care and biotechnology (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations).
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 41 
 

2921090    19/12/2014
[International Registration No. : 1192324]
ACHIEVE3000, INC.
1985 Cedar Bridge Avenue, Suite 3 Lakewood NJ 08701 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Providing educational services through the internet, namely providing secondary school instruction in the fields of basic 
language, life skills and technology.
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2921092    19/12/2014
[International Registration No. : 1192891]
ACHIEVE3000, INC.
1985 Cedar Bridge Avenue, Suite 3 Lakewood NJ 08701 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Educational services, namely, providing courses of instruction via the Internet at the elementary school level in the fields 
of basic language, life skills, and technology.
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3344907    10/02/2016
[International Registration No. : 1296556]
INSTITUT QUÍMIC DE SARRIÁ CETS FUNDACIÓ PRIVADA
VIA AUGUSTA Nº 290 E-08017 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.41;Education and training services; organization of sporting and cultural activities; organization and conducting of 
courses for university graduates and diploma holders, for holders of degrees and masters degrees, training, 
postgraduate, specialization and further training programs and courses; organization and conducting of colloquiums, 
conferences, seminars and symposiums; career counseling; editing of texts (other than advertising texts) and publication 
of books; publication of electronic books and newspapers online; provision of electronic publications online (not 
downloadable); organization of exhibitions for cultural or educational purposes; library services.
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3358556    02/02/2016
[International Registration No. : 1299973]
Demofonti Fabio
Via Zignago, 8 I-00166 Rome Italy

Proposed to be Used
IR DIVISION
Sporting and cultural activities.
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3359452    20/04/2016
[International Registration No. : 1300355]
CHONG YOKE PIEW
9 Lorong 28 Geylang, 08-16 Atrium Residences Singapore 398414 Singapore

Proposed to be Used
IR DIVISION
Conducting of educational courses; educational consultancy services; educational services; preschools (education); 
primary education services; providing facilities for educational purposes; provision of educational courses; publication of 
educational materials; publication of educational texts.

4169



Trade Marks Journal No: 1793 ,   17/04/2017           Class 41 
 

3361500    06/01/2016
[International Registration No. : 1301772]
AskMen.Com Solutions Canada, Inc.
407 N. Maple Drive Beverly Hills CA 90210 United States of America

Proposed to be Used
IR DIVISION
Providing on-line information in the field of sports, music, current events, games, fitness, comedy, cultural events and 
motion picture film and television entertainment via the Internet; providing information and content in the field of sports, 
music, current events, games, fitness, comedy, cultural events and motion picture film and television entertainment via an 
on-line computer database; entertainment services in the nature of on-going television programs featuring action, 
adventure, drama, comedy, documentary, sports, music, fitness, culture and lifestyle entertainment transmitted via 
wireless communication devices, namely, cell phones, personal digital assistants, computers, and wireless handhelds; 
online publishing services, namely, publishing of online books and magazines; entertainment services in the nature of on-
going radio programs featuring action, adventure, drama, comedy, documentary, sports, music, fitness, culture and 
lifestyle entertainment; on-line journals, namely, blogs featuring information and opinions about entertainment and 
popular culture.
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Priority claimed from 21/05/2013; Application No. : 13 4 006 183 ;France 

2731614    20/11/2013
[International Registration No. : 1197675]
Jean-Marie MASSAUD
7 rue Tolain F-75020 PARIS France

Proposed to be Used
IR DIVISION
Cl.42;Architectural services; architectural consultancy services; design of interior decor; graphic design services; 
styling (industrial design), namely esthetic and functional development of products, particularly cosmetics, perfumes, 
flasks, candles and candle holders, hand tools, cutlery, table cutlery, kitchen utensils, tableware, glasses, bottles, mobile 
telephone apparatus, computers, optical goods, lighting fixtures, electric household appliances, vehicles, jewelry, 
timepieces, musical instruments, stationery, writing instruments, leather goods and luggage, key rings, buildings, works 
of art, furniture, armchairs, chairs, packaging, clothing, footwear, toys, lighters, cigarette cases.
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Priority claimed from 20/11/2013; Application No. : 86124410 ;United States of America 

2873249    07/05/2014
[International Registration No. : 1220056]
SchoolKeep, Inc.
6 Upper Pond Road Parsippany NJ 07054 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Software as a service (SAAS) services featuring software for use by educators and instructors to record and 
transmit lessons and lectures, post educational materials, track student progress and lesson completion, test student 
learning, and record grades or completion of goals; providing an on-line website featuring temporary use of non-
downloadable software that permits users to upload, post and display videos and documents for sharing with others for 
educational or entertainment purposes; SAAS services featuring software for use in designing, editing, organizing and 
making templates for school webpages and websites for use in the field of online course development and tracking of 
student progress and student comments; SAAS services featuring software that allows users to customize templates that 
structure online courses and curricula with content provided by educators; SAAS services featuring software that allows 
users to perform electronic business transactions via a global computer network; developing and hosting a server on a 
global computer network for the purpose of facilitating online course development and allowing access to online courses 
produced by others; website design and development for others; hosting an online website featuring online educational 
courses of others; designing, creating, maintaining, and hosting educational websites of others; designing, creating, 
maintaining, and hosting instructional websites of others.
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Priority claimed from 25/10/2013; Application No. : 86102276 ;United States of America 

2904602    13/03/2014
[International Registration No. : 1228347]
KEYSIGHT TECHNOLOGIES, INC.
1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Scientific and technological services and research and design relating thereto; industrial analysis and research services; 
design and development of computer hardware and software; computer programming services; troubleshooting and 
maintenance of computer software; engineering services; testing, analysis and evaluation of materials; calibration of 
scientific, electronic, test, signaling, measurement, optical apparatus, systems, and equipment; technical support 
services, namely, providing information, research, consultation, inspection, supervision, design and diagnostic services 
in the fields of electronic or optical components, computer hardware, computer software, and scientific, electronic, test, 
signaling, measurement, optical apparatus, systems, and equipment, and providing an internet website related thereto; 
computer services, namely, hosting online communities and maintaining community websites for users to participate in 
discussions, get feedback from others, and obtain information, all in the fields of electronic test, signaling and 
measurement equipment; providing computer users the ability to generate and share software script and plug-ins and to 
share software and data with other users via a website; software programming services; calibration of opto-electronic, 
photonic, and nano-scale test, signaling analysis, imaging and measurement apparatus, instruments, systems, 
equipment, parts, components, and accessories; technical support services, namely, providing information, consultation, 
design and diagnostic services in the fields of opto-electronic, photonic, and nano-scale test, signaling, imaging and 
measurement apparatus, instruments, systems, equipment, parts, components and accessories; technical support 
services, namely, providing information, start-up assistance, consulting and analysis of test, measurement, and system 
requirements, system design, systems integration, and systems installation.
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Priority claimed from 12/11/2013; Application No. : 86117042 ;United States of America 

2904630    13/03/2014
[International Registration No. : 1228346]
KEYSIGHT TECHNOLOGIES, INC.
1400 Fountaingrove Parkway Santa Rosa CA 95403 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Design and development of computer software; computer programming services; maintenance of computer software; 
engineering services; calibration of scientific, electronic, test, signaling, measurement, and optical apparatus, systems, 
and equipment; technical support services in the nature of providing technological information and consulting in the field 
of test, measurement and computer systems, computer system design, computer systems integration, and computer 
software installation, and providing an internet web site featuring technical information related thereto; computer 
services, namely, hosting online communities for users to obtain information in the fields of electronic test, signaling and 
measurement equipment; providing a website featuring technology that allows computer users the ability to generate and 
share software script and plug-ins and to share software and data with other users; software programming services; 
calibration of opto-electronic, photonic, and nano-scale test, signaling, analysis, imaging, measurement, and optical 
apparatus, instruments, systems, equipment, parts, components, and accessories; technical support services, namely, 
providing technological information, technological consultation, design and diagnostic services in the fields of electronic, 
opto-electronic, photonic, and nano-scale test, signaling, imaging, and measurement apparatus, instruments, systems, 
equipment, parts, components and accessories, and providing an Internet web site featuring technical information related 
thereto; technical support services in the nature of providing technological information and consulting in the field of test, 
measurement and computer systems, computer system design, computer systems integration, and computer software 
installation, and providing an Internet web site featuring technical information related thereto; technical support services 
in the nature of computer systems analysis and computer systems integration services, and providing an Internet web 
site featuring technical information related thereto; technical support services in the nature of start-up assistance with 
technology specifications, namely, analyzing technology requirements and developing recommendations for the 
computer software and systems and other technology needed to meet those requirements, in the field of electronic, opto-
electronic, photonic, and nano-scale test, signaling, imaging, and measurement equipment.
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Priority claimed from 24/09/2015; Application No. : 86767483 ;United States of America 

3354246    11/03/2016
[International Registration No. : 1298531]
Rabbi Noam E. Teitelbaum
5808 11th Avenue Brooklyn NY 11219 United States of America

Proposed to be Used
IR DIVISION
Inspecting food establishments for the purpose of certifying the kosher quality thereof; inspecting foods for the purpose 
of certifying the kosher quality thereof.
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Priority claimed from 05/02/2016; Application No. : 86899473 ;United States of America 

3355411    16/02/2016
[International Registration No. : 1299010]
Cockroach Labs, Inc
110 5th Avenue New York NY 10011 United States of America

Proposed to be Used
IR DIVISION
Software engineering services and IT programming services; software and database design; consulting relating to 
software and database design; design, development, updating, and maintenance of software and database systems; 
technical support services in the field of computer software; hosting a website in the field of computer software and 
computer databases; providing information in the field of computer software and computer databases; application service 
provider; software as a service (SAAS) services; software as a service (SAAS) services featuring software for use in 
database management.
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3360198    02/05/2016
[International Registration No. : 1301034]
P.F. Chang's China Bistro, Inc.
7676 E. Pinnacle Peak Road Scottsdale AZ 85255 United States of America

Proposed to be Used
IR DIVISION
Restaurant services; carry-out restaurant services; catering services.
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Priority claimed from 23/09/2015; Application No. : 15/4212036 ;France 

3344006    19/02/2016
[International Registration No. : 1296042]
L'OREAL, Société Anonyme
14 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Hairdressing salons; hairdressing, hair cutting, hair care and hair coloring services.
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3359977    23/03/2016
[International Registration No. : 1300386]
CARDIOSCAN SERVICES PTY LTD
Suite 301, 12 Cato St Hawthorn East VIC 3123 Australia

Proposed to be Used
IR DIVISION
Health care; healthcare.
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3359383    21/04/2016
[International Registration No. : 1300592]
Cydex Pharmaceuticals, Inc. 
3911 Sorrento Valley Boulevard, Suite 110 San Diego CA 92121 US

Proposed to be Used
IR DIVISION
Licensing of excipient pharmaceutical products.
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Priority claimed from 14/08/2013; Application No. : 13/4026923 ;France 

2733337    12/02/2014
[International Registration No. : 1197778]
A. RAYMOND et Cie 
113 Cours Berriat F-38000 GRENOBLE FR

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; dissemination of advertising material (leaflets, 
prospectuses, printed matter, samples); document reproduction; organization of exhibitions for commercial or 
advertising purposes; online advertising on a computer network; publication of advertising texts; dissemination of 
advertisements; public relations.

Cl.41;Training; entertainment; sporting and cultural activities; publication of books; videotape film production; 
photography services; organization and conducting of colloquiums, conferences or congresses.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; research and development of new products for others; technical project study; graphic design 
services; styling (industrial design).
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Priority claimed from 16/01/2014; Application No. : 1601336 ;Australia 

2749701    28/03/2014
[International Registration No. : 1203676]
Dena Lawrence
33 Stockdale Crescent Wembley Downs WA 6019 Australia

Proposed to be Used
IR DIVISION
Cl.25;Scarves; shawls.

Cl.27;Carpets.
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Priority claimed from 12/02/2014; Application No. : BL2014C000002 ;Italy 

2762829    27/02/2014
[International Registration No. : 1205999]
Thema Optical S.r.l.
Via Risorgimento, 100 I-32040 Domegge di Cadore (BL) Italy

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, optical spectacles, lenses, contact lenses, frames for sunglasses and optical spectacles; 
cases and sunglass cases and spectacles, containers for contact lenses; accessories for sunglasses and optical glasses, 
spectacle chains.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.
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2779651    22/07/2013
[International Registration No. : 1209358]
THE GEORGE LUCAS EDUCATIONAL FOUNDATION
3838 Lucas Valley Road, San Rafael CA 94912 (United States of America)

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications, namely, magazines, newsletters, lesson plans, and informational circulars, 
and educational materials in the field of learning, education and social networking.

Cl.41;Online publications, namely, magazines, guides, blogs, and newsletters in the field of learning and education; 
online educational services, namely, seminars, workshops, panels, and community discussions in the field of learning 
and education; providing a website featuring topics related to learning and education, namely, exemplary case studies of 
schools and districts, project-based learning, integrated studies, technology integration, social-emotion learning, 
comprehensive assessment, teacher development, and student engagement techniques for educators, schools and 
communities; providing information in the fields of in the fields of team teaching, curriculum planning, projectbased 
learning, assessment, student motivation, and social and emotional learning techniques for educators, schools and 
communities; providing learning tools and resources in the nature of on-line resource guides concerning children, 
educational video production, and electronic publications in the nature of newsletters, magazines, books, brochures, 
lesson plans, educator guides, and pamphlets for educators, schools and communities in the fields of learning, education 
and social networking in grades K-12; providing a website featuring blogs and non-downloadable publications, namely, 
guides, rubrics, lesson plans, and examples from schools and districts featured in case studies in the field of learning, 
education and social networking sites; entertainment and educational services in the nature of non-downloadable videos 
featuring content of interest to students and educators, namely, exemplary case studies of schools and districts, project-
based learning, integrated studies, technology integration, social-emotion learning, comprehensive assessment, teacher 
development, and student engagement techniques for educators, schools and communities; entertainment services, 
namely, radio programming concerning topics related to education; providing online information in the field of learning 
and education.

Cl.42;Computer services, namely, creating an online virtual community for registered users to engage in social 
networking, and participate in discussions regarding learning and education.

Cl.45;Online social networking services.
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2788467    25/03/2014
[International Registration No. : 1210601]
FONDAZIONE WE WORLD ONLUS
Via Serio, 6, I-20139 MILANO (Italy)

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; etchings; aquarelles; 
adhesives [glues] for stationery or household purposes; postage meters for office use; albums; almanacs; cigar bands; 
hand labelling appliances; bookbinding apparatus and machines [office equipment]; vignetting apparatus; apparatus for 
mounting photographs; document laminators for office use; hand-rests for painters; modelling clay; stationery; 
bookbinding material; office requisites, except furniture; towels of paper; drawing sets; stencil cases; cases for stamps 
[seals]; writing cases [stationery]; atlases; stickers [stationery]; ink sticks; chart pointers, non-electronic; bibs of paper; 
adhesive bands for stationery or household purposes; gummed tape [stationery]; table linen of paper; tickets; greeting 
cards; musical greeting cards; pads [stationery]; drawing pads; spools for inking ribbons; binding strips [bookbinding]; 
architects' models; wristbands for the retention of writing instruments; etching needles; tracing needles for drawing 
purposes; envelopes [stationery]; inkwells; tracing patterns; calendars; writing board erasers; song books; hat boxes of 
cardboard; printing type; paper; carbon paper; copying paper [stationery]; silver paper; packing paper; writing paper; 
tracing paper; wood pulp paper; filter paper; toilet paper; luminous paper; waxed paper; paper for recording machines; 
drawer liners of paper, perfumed or not; electrocardiograph paper; paper for radiograms; parchment paper; xuan paper 
for chinese painting and calligraphy; papier mâché; cards; geographical maps; folders for papers; placards of paper or 
cardboard; posters; postcards; cardboard articles; cardboard; wood pulp board [stationery]; perforated cards for 
jacquard looms; catalogues; tags for index cards; painters' easels; tablemats of paper; sealing wax; modelling wax, not 
for dental purposes; letter trays; hectographs; mimeograph apparatus and machines; numbers [type]; rollers for 
typewriters; newsletters; files [office requisites]; electrotypes; printing blocks; pen clips; cabinets for stationery [office 
requisites]; starch paste [adhesive] for stationery or household purposes; glue for stationery or household purposes; 
manifolds [stationery]; compasses for drawing; composing sticks; covers [stationery]; flower-pot covers of paper; 
chaplets; chromos; decalcomanias; diagrams; graphic prints; adhesive tape dispensers [office requisites]; finger-stalls 
[office requisites]; duplicators; elastic bands for offices; labels, not of textile; marking pens [stationery]; handkerchiefs of 
paper; printers' blankets, not of textile; paperweights; clips for offices; figurines [statuettes] of papier mâché; 
bookbinding cords; paper coffee filters; paper bows; plastic bubble packs for wrapping or packaging; absorbent sheets of
paper or plastic for foodstuff packaging; paper sheets [stationery]; sheets of reclaimed cellulose for wrapping; viscose 
sheets for wrapping; humidity control sheets of paper or plastic for foodstuff packaging; drawing materials; writing 
materials; school supplies [stationery]; photographs [printed]; photo-engravings; postage stamps; punches [office 
requisites]; flags of paper; paper clasps; marking chalk; tailors' chalk; writing chalk; chalk for lithography; newspapers; 
comic books; gluten [glue] for stationery or household purposes; gums [adhesives] for stationery or household 
purposes; rubber erasers; paper-clips; bottle wrappers of cardboard or paper; pictures; ink; indian inks; correcting ink 
[heliography]; signboards of paper or cardboard; bottle envelopes of cardboard or paper; isinglass for stationery or 
household purposes; engraving plates; address plates for addressing machines; blackboards; writing slates; printed 
matter; steel letters; letters [type]; booklets; books; printers' reglets; correcting fluids [office requisites]; lithographs; 
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typewriters, electric or non-electric; envelope sealing machines, for offices; stapling presses [office requisites]; sealing 
machines for offices; addressing machines; pencil sharpening machines, electric or non-electric; handbooks [manuals]; 
terrestrial globes; stencils [stationery]; stencil plates; erasing shields; teaching materials [except apparatus]; packaging 
material made of starches; modelling materials; filtering materials [paper]; sealing compounds for stationery purposes; 
plastics for modelling; pencils; charcoal pencils; slate pencils; stencils; pencil leads; handwriting specimens for copying; 
embroidery designs [patterns]; patterns for making clothes; patterns for dressmaking; forms, printed; adhesive tapes for 
stationery or household purposes; self-adhesive tapes for stationery or household purposes; correcting tapes [office 
requisites]; paper ribbons; inking ribbons; inking ribbons for computer printers; typewriter ribbons; pen wipers; 
numbering apparatus; engravings; lithographic works of art; oleographs; pamphlets; printed timetables; sealing wafers; 
pantographs [drawing instruments]; announcement cards [stationery]; modelling paste; pastels [crayons]; plastic film for 
wrapping; plastic cling film, extensible, for palletization; pens [office requisites]; nibs; nibs of gold; paint brushes; writing 
brushes; painters' brushes; steel pens; office perforators; periodicals; graining combs; plans; artists' watercolor saucers; 
cream containers of paper; folders [stationery]; ink stones [ink reservoirs]; lithographic stones; money clips; paintings 
[pictures], framed or unframed; advertisement boards of paper or cardboard; pencil holders; pencil lead holders; 
penholders; holders for checkbooks [cheque books]; document holders [stationery]; chalk holders; passport holders; pen
cases; credit card imprinters, non-electric; erasing products; prospectuses; printed publications; thumbtacks; writing or 
drawing books; square rulers; loose-leaf binders; document files [stationery]; graphic representations; scrapers [erasers] 
for offices; bookends; ledgers [books]; indexes; drawing t-squares; drawing rulers; bookbindings; graphic reproductions; 
portraits; magazines [periodicals]; house painters' rollers; bags [envelopes, pouches] of paper or plastics, for packaging; 
conical paper bags; bags for microwave cooking; garbage bags of paper or of plastics; face towels of paper; boxes of 
cardboard or paper; paint boxes [articles for use in school]; index cards [stationery]; bookmarkers; inkstands; printing 
sets, portable [office requisites]; writing cases [sets]; biological samples for use in microscopy [teaching materials]; 
histological sections for teaching purposes; balls for ball-point pens; seals [stamps]; shields [paper seals]; stands for 
pens and pencils; mats for beer glasses; coasters of paper; drawing squares; molds for modelling clays [artists' 
materials]; steatite [tailor's chalk]; fountain pens; fabrics for bookbinding; paper tapes and cards for the recordal of 
computer programmes; writing instruments; drawing instruments; french curves; photograph stands; stamp stands; 
holders for stamps [seals]; note books; paper knives [office requisites]; blotters; stamp pads; inking pads; tablecloths of 
paper; typewriter keys; calculating tables; drawing boards; prints [engravings]; clipboards; writing pads; palettes for 
painters; tracing cloth; bookbinding cloth; composing frames [printing]; inking sheets for document reproducing 
machines; inking sheets for duplicators; gummed cloth for stationery purposes; canvas for painting; pencil sharpeners, 
electric or non-electric; trading cards other than for games; stamps [seals]; address stamps; sealing stamps; drawing 
pens; place mats of paper; table napkins of paper; napkins of paper for removing make-up; transparencies [stationery]; 
paper shredders for office use; cardboard tubes; moisteners for gummed surfaces [office requisites]; moisteners [office 
requisites]; galley racks [printing]; paint trays; trays for sorting and counting money; flyers.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; banking; renting of flats; leasing of farms; credit 
bureaux; accommodation bureaux [apartments]; debt collection agencies; customs brokerage; real estate agencies; real 
estate management; apartment house management; financial management; financial analysis; accident insurance 
underwriting; fire insurance underwriting; health insurance underwriting; marine insurance underwriting; life insurance 
underwriting; insurance; brokerage; charitable fund raising; insurance consultancy; financial consultancy; mutual funds; 
deposits of valuables; safe deposit services; issuing of travellers' checks [cheques]; issue of tokens of value; issuance of 
credit cards; factoring; guarantees; home banking; financial information; insurance information; brokerage of carbon 
credits; fund investments; leasing of real estate; hire-purchase financing; rental of offices [real estate]; insurance 
brokerage; housing agents; securities brokerage; exchanging money; clearing, financial; instalment loans; fiscal 
valuations; lending against security; loans [financing]; pawnbrokerage; stock exchange quotations; organization of 
collections; rent collection; actuarial services; credit card services; debit card services; savings bank services; debt 
advisory services; financing services; provident fund services; business liquidation services, financial; stock brokerage 
services; retirement payment services; mortgage banking; fiduciary; financial sponsorship; financial valuation of 
standing timber; real estate appraisal; stamp appraisal; jewelry appraisal; art appraisal; antique appraisal; numismatic 
appraisal; financial evaluation [insurance, banking, real estate]; repair costs evaluation [financial appraisal]; financial 
evaluation of wool; electronic funds transfer; check [cheque] verification.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; animal 
training; rental of movie projectors and accessories; rental of show scenery; rental of stage scenery; rental of tennis 
courts; rental of cine-films; rental of sound recordings; rental of radio and television sets; coaching [training]; sport camp 
services; circuses; music composition services; conducting fitness classes; timing of sports events; physical education; 
entertainment; radio entertainment; television entertainment; dubbing; education; religious education; practical training 
[demonstration]; providing sports facilities; providing golf facilities; providing on-line electronic publications, not 
downloadable; photography; providing amusement arcade services; amusement parks; gambling; entertainment 
information; education information; recreation information; gymnastic instruction; correspondence courses; sign 
language interpretation; layout services, other than for advertising purposes; night clubs; rental of videotapes; providing 
karaoke services; microfilming; production of radio and television programmes; videotape editing; rental of audio 
equipment; rental of lighting apparatus for theatrical sets or television studios; games equipment rental; rental of skin 
diving equipment; rental of sports equipment, except vehicles; toy rental; rental of sports grounds; rental of video 
cassette recorders; rental of stadium facilities; rental of camcorders; organization of balls; organization of sports 
competitions; arranging of beauty contests; organization of competitions [education or entertainment]; organization of 
exhibitions for cultural or educational purposes; operating lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; arranging and conducting of concerts; arranging and conducting 
of conferences; arranging and conducting of congresses; arranging and conducting of colloquiums; arranging and 
conducting of seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; 
vocational guidance [education or training advice]; boarding schools; party planning [entertainment]; booking of seats for 
shows; lending libraries; film production, other than advertising films; videotape film production; production of music; 
production of shows; cinema presentations; educational examination; publication of books; publication of texts, other 
than publicity texts; publication of electronic books and journals on-line; electronic desktop publishing; presentation of 
live performances; theatre productions; scriptwriting services; writing of texts, other than publicity texts; videotaping; 
photographic reporting; vocational retraining; music-halls; nursery schools; modelling for artists; bookmobile services; 
ticket agency services [entertainment]; calligraphy services; holiday camp services [entertainment]; providing casino 
facilities [gambling]; health club services [health and fitness training]; club services [entertainment or education]; news 
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reporters services; disc jockey services; discotheque services; providing recreation facilities; zoological garden services; 
game services provided on-line from a computer network; language interpreter services; providing museum facilities 
[presentation, exhibitions]; orchestra services; personal trainer services [fitness training]; recording studio services; 
translation; entertainer services; services of schools [education]; subtitling; movie studios.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; animal breeding; landscape design; dentistry; veterinary assistance; public baths for 
hygiene purposes; turkish baths; nursing homes; rest homes; chiropractics; tree surgery; plastic surgery; health centers; 
flower arranging; wreath making; pharmacy advice; health counseling; rehabilitation for substance abuse patients; 
vermin exterminating for agriculture, horticulture and forestry; weed killing; physiotherapy; gardening; hair implantation; 
lawn care; massage; medical equipment rental; rental of sanitation facilities; farming equipment rental; horticulture; 
hospices; tree planting for carbon offsetting purposes; pet grooming; beauty salons; hairdressing salons; sanatoriums; 
plant nurseries; opticians' services; aquaculture services; aromatherapy services; health spa services; blood bank 
services; medical clinic services; pharmacists' services to make up prescriptions; in vitro fertilization services; landscape 
gardening; nursing, medical; artificial insemination services; speech therapy services; manicuring; alternative medicine 
services; midwife services; services of a psychologist; sauna services; solarium services; telemedicine services; 
visagists' services; medical services; hospitals; health care; therapy services; aerial and surface spreading of fertilizers 
and other agricultural chemicals; animal grooming; tattooing.
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Priority claimed from 19/04/2013; Application No. : 85908993 ;United States of America 

2789113    30/06/2014
[International Registration No. : 1200245]
CAMPUS CRUSADE FOR CHRIST, INC.
100 Lake Hart Drive-3500 Attn: General Counsel's Office IP Team Orlando FL 32832-0100 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, tablets, portable media players, computers, and handheld 
devices, namely, software for enabling users of a software platform to access, download and share data, text, content, 
video, audio, multimedia, and enable communication between platform users, all featuring content in the fields of and 
dealing with religion, spiritual, cultural, family and religious issues and values, achieving personal spiritual growth, 
building and strengthening relationship, character and leadership development and community service.

Cl.45;Internet-based social networking services provided by an international faith-based mission and relief organization
and none of the foregoing provided by a university or college.
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Priority claimed from 14/11/2013; Application No. : 654527 ;Switzerland 

2793001    18/03/2014
[International Registration No. : 1211361]
MEDELA HOLDING AG
Lättichstrasse 4b CH-6340 Baar Switzerland

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products as well as sanitary care products; sanitary products for medical purposes; plasters; 
material for dressings, gas for medical use; breast-nursing pads; disinfectants; material for treating wounds, for medical 
use; gel pads for medical use; dietetic substances for medical use; mother"s milk and treated mother"s milk, products 
based on mother"s milk.

Cl.10;Surgical and medical apparatus and instruments; artificial limbs, eyes and teeth; orthopedic articles; suture 
material; apparatus and instruments for medical use; suction and therapeutic apparatus for medical use; suction pumps 
for medical use; collection tanks, pouches and bags for secretions; medical apparatus for compressed air, suction, 
oxygen and other medical gases; diagnostic apparatus for medical use; apparatus for use in medical analysis, including 
apparatus for analyzing mother"s milk; obstetric apparatus; suction cups, forceps; incubators for babies; lamps, ultra-
violet lamps and phototherapy lamps for medical use; breast pumps; nipple shields, feeding bottles; pouches and 
containers for collecting, freezing, preserving, transporting, reheating mother"s milk and for breastfeeding, for medical 
use; feeding bottle teats, feeding bottle teats for medical use; apparatus, instruments and means for the absorption of 
food and drugs, in particular for premature babies, babies and small children for medical use; nipple protectors, nipple 
formers, nipple shields; nipple care products, for medical use; babies" pacifiers (teats); pouches and containers for steam
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cleaning and sterilization, for medical use; isothermal bags for medical use; elastic stockings, stockings for varices and 
support linen for medical use.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; glassware, porcelain and earthenware not included in other classes; bottles, pouches and containers 
for collecting, freezing, preserving, transporting, for reheating mother"s milk and for feeding thereof; pouches and 
containers for steam cleaning and sterilization; goblets; non-electric heaters for feeding bottles.
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2794989    04/04/2014
[International Registration No. : 1211963]
Unilever Plc
Port Sunlight, Wirral Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps, detergents, body powder, hair and body lotion, hair care, resources for the care of the scalp and hair, 
shampoos, conditioners and hair conditioners, hair care products for removing and preventing tangles, toothpaste, 
grooming products for mouth and teeth, not medicated toilet care products, beauty products for bath and shower, baby 
care, skin care products, oils, creams and lotions for the care of hair, body and skin, oil and cream, cosmetics, talcum 
powder, impregnated cleansing pads, tissues and wipes for cosmetic use, wetted or impregnated cleansing pads, tissues 
or wipes, and all those products intended for babies and/or children.

Cl.5;Diapers (baby napkins); medicinal preparations for treatment of head and skin; ointments and creams and lotions 
for diaper rash, skin tonics, medicated creams and lotions for the skin petroleum jelly for medical purposes; all 
aforementioned products for babies and/or children.
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Priority claimed from 12/02/2014; Application No. : 262862 ;Israel 
2855451    22/07/2014
[International Registration No. : 1202263]
STORONE LTD.
P.O. Box 2660, 4 HaYetsira Street, 4366350 Ra'anana (Israel) 

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in connection with data storage; downloadable software for use in connection with data 
storage.

Cl.42;Providing non-downloadable software for use in connection with data storage. 
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Priority claimed from 02/12/2013; Application No. : AM 51086/2013 ;Austria 

2855897    27/05/2014
[International Registration No. : 1212645]
Greiner Bio-One GmbH
Bad Haller Straße 32 A-4550 Kremsmünster Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical reagents for biochemical and clinical analysis and diagnostics for the usage particulary 
in laboratories; chemicals used in industry, science as well as in agriculture, horticulture and forestry, particulary 
analysis reagents.

Cl.5;Pharmaceutical and veterinary preparations; chemico-pharmaceutical preparations; chemical preparations for 
medical, pharmaceutical and/or veterinary purposes.

Cl.9;Testing apparatus not for medical purposes; diagnostic apparatus, not for medical purposes; computer software; 
DNA chips; DNS chips; chemistry apparatus and instruments.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; testing apparatus for medical purposes; 
diagnostic apparatus for medical purposes; medical blood collection apparatus; medical blood testing apparatus; needles 
for medical purposes, in particular for blood collection; medical blood receiving tubules; medical drainage tubules, 
drainage tubes and cannulas for medical and/or clinical purposes.
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Priority claimed from 17/12/2013; Application No. : 86145914 ;United States of America 

2855953    20/12/2013
[International Registration No. : 1213064]
ROBERT KIRKMAN, LLC
8931 Ellis Avenue, North Tower, Floor 3, Los Angeles CA 90034 (United States of America)

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.9;DVDs featuring an on-going fictional dramatic television program; video recordings featuring fictional dramatic 
television programming and music; sound recordings featuring fictional dramatic television programming and music; 
downloadable computer games; interactive video game programs; computer game cartridges and discs; downloadable 
computer game software for use with mobile telephones and personal computers; downloadable multimedia file 
containing artwork, text, audio, video, games, and internet web links relating to music and television; electronic game 
programs; electronic game software for cellular telephones; electronic game software for handheld electronic devices; 
electronic game software for wireless devices; video game cartridges and discs; video game software.

Cl.14;Plastic key chains; non-metal and non-leather key chains.

Cl.16;Books, poster books, coffee table books, bookends, posters, art prints, photographs, trading cards, calendars, 
stickers, bumper stickers, pencils, pens, greeting cards, paper party decorations, paperweights.

Cl.20;Busts made of resins, plastics, polyresin, polystone, plaster, wax, wood or combinations of the aforesaid 
materials; statues made of resins, plastics, polyresin, polystone, plaster, wax, wood or combinations of the aforesaid 
materials; sculptures made of resins, plastics, polyresin, polystone, plaster, wax, wood or combinations of the aforesaid 
materials; figurines made of resins, plastics, polyresin, polystone, plaster, wax, wood or combinations of the aforesaid 
materials; picture frames.

Cl.25;Clothing, tops, shirts, t-shirts, sweatshirts, jackets, bottoms, sleepwear, loungewear, bathrobes, beachwear, 
underwear, socks, infantwear, headwear, footwear, belts, wristbands, head wraps, Halloween costumes, masquerade 
costumes.

Cl.28;Games, toys, parlour games, party games, tabletop games, tabletop hobby battle games in the nature of battle, 
war and skirmish games, and fantasy games, board games, card games, action skill games, target games, dart games, 
puzzle games, puzzles, action figures, toy figures, cases for action figures and toy figures, bobblehead dolls, amusement 
game machines, amusement apparatus incorporating a video monitor, amusement machines, namely, hand-held 
electronic game units adapted for use with an external display screen or monitor, arcade games, pinball and pinball-type 
games, amusement park rides, costume masks, lottery tickets, promotional game cards, promotional game materials, 
talking toys, toy vehicles, toy weapons, toy model and replica weapons; slot machines; paper party favors.

Cl.41;Fan club services in the nature of entertainment; entertainment services in the nature of an on-going fictional 
dramatic television series; providing information about a television series via an on-line global computer network; 
providing online computer games.
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2856027    15/04/2014
[International Registration No. : 1213151]
Easy2. Company Besloten Vennootschap
Newtonstraat 46 NL-1704 SB Heerhugowaard

Proposed to be Used
IR DIVISION
Cl.12;Vehicles.

Cl.28;Games and playthings.
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Priority claimed from 26/02/2014; Application No. : MI2014C001854 ;Italy 

2856590    14/03/2014
[International Registration No. : 1214239]
GUIDOLIN GIROTTO Srl
Via Orta, 27 I-27029 VIGEVANO (PV) Italy

Proposed to be Used
IR DIVISION
Cl.7;High-precision machines and machine tools for cutting all kinds of technical flexible materials not of metal, in 
particular laser cutting machines, rotary presses, die-cutting machines, guillotines, laminators (machines), pipe cutters, 
reels, spools, rotary cutters, cutting tables.

Cl.37;Installation, repair, maintenance in relation to high-precision machines and machine tools for cutting all kinds of 
technical flexible materials not of metal, in particular laser cutting machines, rotary presses, die-cutting machines, 
guillotines, laminators (machines), pipe cutters, reels, spools, rotary cutters, cutting tables.

Cl.42;Design and development in relation to high-precision machines and machine tools for cutting all kinds of 
technical flexible materials not of metal, in particular laser cutting machines, rotary presses, die-cutting machines, 
guillotines, laminators (machines), pipe cutters, reels, spools, rotary cutters, cutting tables.
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Priority claimed from 23/08/2013; Application No. : 3019463 ;United Kingdom 

2856821    03/01/2014
[International Registration No. : 1215126]
Wickstead Gargiulo Limited
162a Sloane Street, London SW1X 9BS (United Kingdom) 

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; preparations for use in the bath or shower; perfumery, essential oils, cosmetics, toiletries; 
preparations for the care of the skin; hair care and hair styling preparations; nail care preparations; dentifrices; eau-de-
cologne; toilet water; perfumed sachets for linen and clothing; pot pourri.

Cl.4;Candles and wicks for lighting; night lights (not electric); scented candles; wax candles, gel candles; tapers; lamp 
oil and scented lamp oil; parts and fittings for all the aforesaid goods.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; rucksacks; briefcases; suitcases; sport bags; handbags; luggage; 
luggage straps, luggage tags; bags for toiletries, make-up bags; wallets; purses; credit card holders of leather; vanity 
cases; garment bags for travel; hat boxes for travel; hat boxes of leather; hat boxes of imitation leather; key cases; mobile 
phone cases made of leather and imitations of leather; parts and fittings for all of the aforesaid goods.

Cl.25;Clothing, footwear, headgear; dresses; gowns; skirts; shirts; coats; cardigans; jumpers; sweaters; boleros; 
trousers; shorts; boots; shoes; slippers; neckwear; bow ties; ties; underclothing; underwear; lingerie; hosiery; sleeping 
garments; stockings; tights; socks; swimwear; gloves; mittens; layettes; scarves, sashes and shawls; bathing caps; 
belts; braces; suspenders; collars; cuffs; ear muffs; garters.

Cl.35;Advertising; business management; business administration; office functions; shop window dressing; retail 
services and online retail services connected with the sale of bleaching preparations and other substances for laundry 
use, cleaning, polishing, scouring and abrasive preparations, soaps, preparations for use in the bath or shower, 
perfumery, essential oils, cosmetics, toiletries, preparations for the care of the skin, hair care and hair styling 
preparations, nail care preparations, dentifrices, eau-de-cologne, toilet water, perfumed sachets for linen and clothing, pot 
pourri, candles and wicks for lighting, night lights, scented candles, wax candles, gel candles, tapers, lamp oil and 
scented lamp oil, incense burners, leather and imitations of leather, animal skins, hides, trunks and travelling bags, 
umbrellas and parasols, walking sticks, whips, harness and saddlery, bags, rucksacks, briefcases, suitcases, sport bags, 
handbags, luggage, luggage straps, luggage tags, bags for toiletries, make-up bags, wallets, purses, credit card holders, 
vanity cases, garment bags for travel, hat boxes, key cases, mobile phone cases made of leather and imitations of leather, 
clothing, footwear, headgear, dresses, gowns, skirts, shirts, coats, cardigans, jumpers, sweaters, boleros, trousers, 
shorts, boots, shoes, slippers, neckwear, bow ties, ties, underclothing, underwear, lingerie, hosiery, sleeping garments, 
stockings, tights, socks, swimwear, gloves, mittens, layettes, scarves, sashes and shawls, bathing caps, belts, braces, 
suspenders, collars, cuffs, ear muffs, garters; fashion show exhibitions for commercial purposes; information and 
advisory services relating to the foregoing services; all the foregoing services available from computer databases, the 
Internet or via other communications.
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2856844    14/03/2014
[International Registration No. : 1215217]
CARE OF SWEDEN AB
P.O. Box 146 SE-514 23 TRANEMO Sweden

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.10;Mattresses for medical purposes, pillows and cushions for medical purposes, sheets for medical purposes, 
mattress lengtheners for medical purposes, wedge-shaped supporting bearers to be used for changing position/pose of a 
person lying on a mattress for medical purposes, orthopedic heel protectors, orthopedic heel caps.

Cl.20;Mattresses, cushions, pillows, mattress lengtheners, wedge-shaped supporting bearers to be used for changing 
position/pose of a person lying on a mattress.

Cl.24;Ticks (mattress covers), mattress covers, sheets (textile), pillow shams, pillow cases; ticks (mattress covers) and 
mattress covers for use in medical field, pillow shams and pillowcases for use in medical field.
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2857738    21/02/2014
[International Registration No. : 1216486]
FONTERRA CO-OPERATIVE GROUP LIMITED
9 Princes Street, Auckland (New Zealand)

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances; chemical materials; chemical preparations; casein for industrial purposes; compositions for 
use in food and beverages; casein for the food industry; lactose for the food industry; milk ferments for chemical 
purposes; milk ferments for the food industry; protein [raw material].

Cl.5;Pharmaceuticals; pharmaceutical preparations; veterinary preparations; probiotic preparations; bacterial 
preparations for medical use; biological preparations for medical use; bacterial preparations for nutritional purposes; 
biological preparations for nutritional purposes; cultures of micro-organisms for medical and veterinary use; dietetic 
foods adapted for medical use; dietetic substances adapted for medical use; dietetic beverages adapted for medical use; 
meal replacements adapted for medical use; dietetic foods adapted for veterinary use; dietetic substances adapted for 
veterinary use; dietetic beverages adapted for veterinary use; food for babies; food for infants; milk powder for babies; 
milk powder for infants; dietary supplements; protein dietary supplements; protein supplements for animals; casein 
dietary supplements; dietary supplements for humans; dietary supplements for animals; vitamins for human 
consumption; vitamin formulations for human consumption; mineral supplements; mineral supplements for foodstuffs; 
dietary supplements intended to supplement a normal diet; dietary supplements intended to have health benefits; 
nutritional additives; nutritional supplements; nutritional cultures (cultures of micro-organisms for medical and veterinary 
use); probiotic cultures; probiotic substances; sanitary preparations for medical purposes; probiotic preparations for 
veterinary use; dietetic foods adapted for animal use; dietetic substances adapted for animal use; dietetic beverages 
adapted for animal use; vitamins for animal consumption; vitamin formulations for animal consumption; feed additives for
animals; probiotic cultures for veterinary use; probiotic substances for veterinary use; bacterial cultures; bacteriological 
preparations for medical and veterinary use; bacterial preparations for medical and veterinary use; vitamin preparations; 
albuminous preparations for medical purposes; food preparations adapted for medical purposes; food preparations 
adapted for medical use; lacteal flour; milk sugar (lactose for pharmaceutical purposes); lactose for pharmaceutical 
purposes; lacteal flour for babies; malted milk beverages for medical purposes; albuminous foodstuffs for medical 
purposes; nutritional additives for medical purposes; biological preparations for veterinary purposes; amino acids for 
veterinary purposes; teething (preparations to facilitate).

Cl.29;Milk; milk products; dairy products included in this class; dairy-based beverages; dairy-based powders; UHT 
(ultra high temperature) milk; ESL (extended shelf life) milk; milk substitutes included in this class; milk concentrate; milk 
powder; milk protein; cream (dairy products); butter; yoghurt; dessert products included in this class (dairy products 
predominating); edible oils; edible fats; cheese; whey; meat; fish; poultry; game; preserved fruits; frozen fruits; dried 
fruits; cooked fruits; preserved vegetables; frozen vegetables; dried vegetables; cooked vegetables; jellies; jams; 
compotes; meat extracts; eggs; condensed milk; flavoured milk; flavoured milk powder; food spreads consisting 
principally of dairy products; margarine; blends of butter; milk protein products; milk beverages (milk predominating); 
flavoured milk beverages (milk predominating); fortified milk beverages (milk predominating); milk powder containing 
nutritional additives (milk powder predominating); milk powder containing nutritional supplements (milk powder 
predominating); yoghurt beverages; flavoured yoghurt; yoghurt based desserts; cheddar cheese; ricotta cheese; 
parmesan cheese; feta cheese; havarti cheese; haloumi cheese; cottage cheese; cream cheese; soft cheese; hard cheese;
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cheese products; processed cheese; cheese spreads; blends of edible oils; blends of edible fats; albumin milk; gelatine 
for food; albumen for food; tofu; bean curd products; cream (whipped); acidophilus milk; kumys (milk beverage); kefir 
(milk beverage); buttercream; curd; rennet; koumiss (milk beverage); protein for human consumption; fatty substances 
for the manufacture of edible fats; soya milk; cocoa milk.
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Priority claimed from 01/07/2013; Application No. : UK00003012051 ;United Kingdom 

2857994    23/12/2013
[International Registration No. : 1216737]
J W Anderson Limited
Studio C203, 73-75 Shacklewell Lane, 73-75 Shacklewell Lane London E8 2EB United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery; colognes; eau de cologne; eau de parfum; eau de toilette; deodorants for personal use; 
bath and shower gels; bath oils; soaps; hand wash; body oils; body lotions; hand lotions; body creams; nail cream; 
shampoos; hair lotions; perfumed talcum powder; toiletries; scented oils; aftershaves; aftershave balms and cosmetic 
skin care lotions; shaving gels; shaving soap; shaving foam; shaving balm; shaving preparations; essential oils; room 
fragrances; room fragrancing preparations; scented room sprays; fragrances and fragrance products for personal use; 
massage oils; skin care preparations; preparations for the bath and shower; scented moisturizing skin cream; 
moisturisers; moisturising creams; non-medicated lip balm; eye creams; eye gels; eye balms; cleansers; skin toners; 
clarifiers; exfoliators; make-up remover; beauty care preparations; beauty care products; beauty creams; beauty tonics 
for application to the body; beauty tonics for application to the face; non-medicated beauty preparations; non-medicated 
skin care beauty products; skin care products for personal use, namely, face, eye and lip moisturisers; face and skin 
creams; cosmetic skin lotions and beauty serums; anti-ageing treatments; hair care products; hair gel and hair spray; nail 
care preparations; nail polish; nail strengtheners and nail polish remover; depilatory preparations; antiperspirants; sun 
tanning preparations; artificial tanning preparations; artificial nails; artificial eyelashes.

Cl.9;Eyewear; spectacles; spectacle frames; lenses; spectacle boxes and cases, cords and chains for eyeglasses; 
sunglasses; glasses; spectacle frames, cords, chains for sunglasses, boxes and cases for sunglasses not included in 
other classes; optical apparatus and instruments; contact lens cases, containers and holders; cases for mobile phones; 
cases for hand-held multimedia devices; cases and bags for portable computers.
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Cl.14;Jewellery; imitation jewellery; precious metals and their alloys; precious stones or semi precious stones; 
horological instruments; clocks; watches; timepieces; watch straps; watch bands and bracelets; cuff links; tie pins; tie 
clips; tie fasteners; keyrings; keyrings of precious metal; boxes; cases for clocks; jewel cases; ornaments of precious 
metals; jewellery boxes; jewellery boxes made of precious metals; articles made of precious metals, namely necklaces, 
bracelets, rings, earrings and ankle bracelets; chronometric instruments; key fobs.

Cl.16;Notepad holders.

Cl.18;Leather and imitations of leather; bags; briefcases; card cases; suitcases; handbags; wallets; purses; credit card 
holders; diary cases; hat boxes; key cases; leather straps; luggage labels; sport bags; animal skins; hides; trunks and 
travelling bags; leather shoulder belts; leather cases; satchels; pouches; rucksacks; backpacks; beach bags; umbrellas; 
parasols; walking sticks; jewellery rolls; tote bags; shoulder bags; shopping bags; cosmetics bags; luggage; holdalls.

Cl.25;Clothing; footwear; headgear; belts.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, cosmetics, perfumery, colognes, 
eau de cologne, eau de parfum, eau de toilette, deodorants for personal use, bath and shower gels, bath oils, soaps, hand 
wash, body oils, body lotions, hand lotions, body creams, nail cream, shampoos, hair lotions, perfumed talcum powder, 
toiletries, scented oils, aftershaves, aftershave balms and lotions, shaving gels, shaving soap, shaving foam, shaving 
balm, shaving preparations, essential oils, room fragrances, room fragrancing preparations, scented room sprays, 
fragrances and fragrance products for personal use, massage oils, skin care preparations, preparations for the bath and 
shower, scented moisturizing skin cream, moisturisers, moisturising creams, non- medicated lip balm, eye creams, eye 
gels, eye balms, cleansers, toners, clarifiers, exfoliators, make-up remover, beauty care preparations, beauty care 
products, beauty creams, beauty tonics for application to the body, beauty tonics for application to the face, non-
medicated beauty preparations, non-medicated skin care beauty products, skin care products for personal use, namely, 
face, eye and lip moisturisers, face and skin creams, lotions and serums, anti-ageing treatments, hair care products, hair 
gel and hair spray, nail care preparations, nail polish, nail strengtheners and nail polish remover, depilatory preparations, 
antiperspirants, sun tanning preparations, artificial tanning preparations, artificial nails, artificial eyelashes, eyewear, 
spectacles, spectacle frames, lenses, spectacle boxes and cases, cords and chains, sunglasses, glasses, frames, cords, 
chains, boxes and cases for sunglasses, optical apparatus and instruments, contact lens cases, containers and holders, 
cases for mobile phones, jewellery, imitation jewellery, precious metals and their alloys, jewellery brooches, jewellery 
pendants, horological instruments, clocks, watches, timepieces, watch straps, watch bands and bracelets, cuff links, tie 
pins, tie clips, tie fasteners, keyrings, keyrings of precious metal, boxes, cases for clocks, jewel cases, ornaments of 
precious metals, jewellery boxes, jewel boxes made of precious metals, articles made of precious metals, namely 
necklaces, bracelets, rings, earrings and ankle bracelets, chronometric instruments, key fobs, bags, briefcases, card 
cases, suitcases, handbags, wallets, purses, credit card holders, diary cases, hat boxes, key cases, straps, luggage, 
labels, notepad holders, sport bags, animal skins, hides, trunks and travelling bags, belts, cases, satchels, pouches, 
rucksacks, backpacks, beach bags, umbrellas, parasols, walking sticks, jewellery rolls, tote bags, shoulder bags, 
cosmetics bags, luggage, holdalls, cases for hand-held multimedia devices, cases and bags for portable computers, 
clothing, footwear, headgear and belts, enabling customers to conveniently view and purchase any of those goods 
including from a retail store, a catalogue by mail order, by means of telecommunications or from an internet website; 
retail services connected with the sale of cosmetics, perfumery, colognes, eau de cologne, eau de parfum, eau de toilette, 
deodorants for personal use, bath and shower gels, bath oils, soaps, hand wash, body oils, body lotions, hand lotions, 
body creams, nail cream, shampoos, hair lotions, perfumed talcum powder, toiletries, scented oils, aftershaves, 
aftershave balms and lotions, shaving gels, shaving soap, shaving foam, shaving balm, shaving preparations, essential 
oils, room fragrances, room fragrancing preparations, scented room sprays, fragrances and fragrance products for 
personal use, massage oils, skin care preparations, preparations for the bath and shower, scented moisturizing skin 
cream, moisturisers, moisturising creams, non- medicated lip balm, eye creams, eye gels, eye balms, cleansers, toners, 
clarifiers, exfoliators, make-up remover, beauty care preparations, beauty care products, beauty creams, beauty tonics for 
application to the body, beauty tonics for application to the face, non-medicated beauty preparations, non-medicated skin 
care beauty products, skin care products for personal use, namely, face, eye and lip moisturisers, face and skin creams, 
lotions and serums, anti-ageing treatments, hair care products, hair gel and hair spray, nail care preparations, nail polish, 
nail strengtheners and nail polish remover, depilatory preparations, antiperspirants, sun tanning preparations, artificial 
tanning preparations, artificial nails, artificial eyelashes, eyewear, spectacles, spectacle frames, lenses, spectacle boxes 
and cases, cords and chains, sunglasses, glasses, frames, cords, chains, boxes and cases for sunglasses, optical 
apparatus and instruments, contact lens cases, containers and holders, cases for mobile phones, jewellery, imitation 
jewellery, precious metals and their alloys, jewellery brooches, jewellery pendants, horological instruments, clocks, 
watches, timepieces, watch straps, watch bands and bracelets, cuff links, tie pins, tie clips, tie fasteners, keyrings, 
keyrings of precious metal, boxes, cases for clocks, jewel cases, ornaments of precious metals, jewellery boxes, jewel 
boxes made of precious metals, articles made of precious metals, namely necklaces, bracelets, rings, earrings and ankle 
bracelets, chronometric instruments, key fobs, bags, briefcases, card cases, suitcases, handbags, wallets, purses, credit 
card holders, diary cases, hat boxes, key cases, straps, luggage labels, notepad holders, sport bags, animal skins, hides, 
trunks and travelling bags, belts, cases, satchels, pouches, rucksacks, backpacks, beach bags, umbrellas, parasols, 
walking sticks, jewellery rolls, tote bags, shoulder bags, shopping bags, cosmetics bags, luggage, holdalls, cases for 
hand-held multimedia devices, cases and bags for portable computers, clothing, footwear, headgear and belts.
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2858035    20/03/2014
[International Registration No. : 1217182]
FONTERRA CO-OPERATIVE GROUP LIMITED
9 Princes Street, Auckland (New Zealand)

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances; chemical materials; chemical preparations; natural elements; casein for industrial purposes; 
compositions for use in food and beverages; casein for the food industry; lactose for the food industry; chemical and 
chemical substances including protein products; chemical and chemical substances including dairy by-products; 
chemical substances for preserving foodstuffs; adhesives for use in industry; adhesives for use in the foodstuffs 
industry; milk ferments for chemical purposes; milk ferments for the food industry; protein [raw material].

Cl.5;Pharmaceuticals; pharmaceutical preparations; veterinary preparations; probiotic preparations; bacterial 
preparations for medical use; biological preparations for medical use; bacterial preparations for nutritional purposes; 
biological preparations for nutritional purposes; cultures of micro-organisms for medical and veterinary use; dietetic 
foods adapted for medical use; dietetic substances adapted for medical use; dietetic beverages adapted for medical use; 
meal replacements adapted for medical use; dietetic foods adapted for veterinary use; dietetic substances adapted for 
veterinary use; dietetic beverages adapted for veterinary use; food for babies; food for infants; milk powder for babies; 
milk powder for infants; dietary supplements; protein dietary supplements; protein supplements for animals; casein 
dietary supplements; dietary supplements for humans; dietary supplements for animals; vitamins for human 
consumption; vitamin formulations for human consumption; mineral supplements; mineral supplements for foodstuffs; 
dietary supplements intended to supplement a normal diet; dietary supplements intended to have health benefits; 
nutritional additives; nutritional supplements; nutritional cultures (cultures of micro-organisms for medical and veterinary 
use); probiotic cultures; probiotic substances; sanitary preparations for medical purposes; probiotic preparations for 
veterinary use; dietetic foods adapted for animal use; dietetic substances adapted for animal use; dietetic beverages 
adapted for animal use; vitamins for animal consumption; vitamin formulations for animal consumption; feed additives for
animals; probiotic cultures for veterinary use; probiotic substances for veterinary use; bacterial cultures; bacteriological 
preparations for medical and veterinary use; bacterial preparations for medical and veterinary use; vitamin preparations; 
albuminous preparations for medical purposes; food preparations adapted for medical purposes; food preparations 
adapted for medical use; lacteal flour; milk sugar (lactose for pharmaceutical purposes); lactose for pharmaceutical 
purposes; lacteal flour for babies; malted milk beverages for medical purposes; albuminous foodstuffs for medical 
purposes; nutritional additives for medical purposes; biological preparations for veterinary purposes; amino acids for 
veterinary purposes; teething (preparations to facilitate).

Cl.29;Milk; milk products; dairy products included in this class; dairy-based beverages; dairy-based powders; UHT 
(ultra high temperature) milk; ESL (extended shelf life) milk; milk substitutes included in this class; milk concentrate; milk 
powder; milk protein; cream (dairy products); butter; yoghurt; dessert products included in this class (dairy products 
predominating); edible oils; edible fats; cheese; whey; meat; fish; poultry; game; preserved fruits; frozen fruits; dried 
fruits; cooked fruits; preserved vegetables; frozen vegetables; dried vegetables; cooked vegetables; jellies; jams; 
compotes; meat extracts; eggs; condensed milk; flavoured milk; flavoured milk powder; food spreads consisting 
principally of dairy products; margarine; blends of butter; milk protein products; milk beverages (milk predominating); 
flavoured milk beverages (milk predominating); fortified milk beverages (milk predominating); milk powder containing 
nutritional additives (milk powder predominating); milk powder containing nutritional supplements (milk powder 
predominating); yoghurt beverages; flavoured yoghurt; yoghurt based desserts; cheddar cheese; ricotta cheese; 
parmesan cheese; feta cheese; havarti cheese; haloumi cheese; cottage cheese; cream cheese; soft cheese; hard cheese;
cheese products; processed cheese; cheese spreads; blends of edible oils; blends of edible fats; albumin milk; gelatine 
for food; albumen for food; tofu; bean curd products; cream (whipped); acidophilus milk; kumys (milk beverage); kefir 
(milk beverage); buttercream; curd; rennet; koumiss (milk beverage); protein for human consumption; fatty substances 
for the manufacture of edible fats; soya milk; cocoa milk.
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2858737    09/01/2014
[International Registration No. : 1217641]
TIGER AIRWAYS HOLDINGS LIMITED
17 Changi Business Park Central 1 04-09 Honeywell Building Singapore 486073 Singapore

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Business administration services relating to air transport and franchising; business management services 
relating to air transport and franchising; business advisory and consultancy services relating to air transport and 
franchising; direct mail advertising; business advisory and business management services; advertising services; display 
services for merchandise; publicity services; marketing and promotional services, market analysis and research; import-
export agency services; procurement services (purchasing goods on behalf of a business); window dressing; advisory 
and consultancy services relating to the aforesaid; all the foregoing provided on-line from a computer database or the 
global communications network; the bringing together, for the benefit of others, of a variety of goods, enabling customers 
to conveniently view and purchase those goods in a store, on an aircraft, from a general merchandise catalogue by mail 
order or by means of telecommunications, or from a general merchandise global communications network web site; 
compilation of mailing lists; ordering services (for others) by means of mail, telephone and all other communication and 
telecommunication; all included in class 35.

Cl.39;Air transport services; tourist office and travel agency services for arranging travel; package holiday services; 
travel booking, reservation or information services; tourist information; air passenger transport services and air cargo 
transport services; courier services; transport and delivery of goods; transportation of passengers" luggage; luggage 
storage services; vehicle rental, charter and parking services; handling of baggage, cargo and goods; advisory and 
consultancy services relating to the aforesaid; all the foregoing provided on-line from a computer database or the global 
communications network; all included in class 39.

Cl.43;Arranging and booking of holiday accommodation; hotel reservation services; provision of food and drink; 
catering services; advisory and consultancy services relating to the aforesaid; all the foregoing provided on-line from a 
computer database or the global communications network; all included in class 43.
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2858809    06/06/2014
[International Registration No. : 1217693]
Tokyo Otaku Mode Inc.
2730 Monterey Street, Suite #103 Torrance CA 90503 US

Proposed to be Used
IR DIVISION
Cl.35;Online retail store services featuring posters, tapestries, art prints, books, audio and video recordings, 
magazines, hand-held electronic games, keychains, cosmetics, housewares, umbrellas, smart phone cases, smart phone 
accessories, cases for hand-held electronic game units, collectible toy figures, action figures, clothing, shoes, clothing 
accessories, eyewear and calendars; online retail store services featuring downloadable electronic books.

Cl.41;Entertainment services, namely, providing news and information in the fields of costume role play, comic books, 
television shows, films and video games; entertainment information related to collectible toy figures, action figures and 
comic books.
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2859663    10/04/2014
[International Registration No. : 1218772]
SANYU REC CO., LTD.
5-1, Doucho, 3-Chome, Takatsuki-shi Osaka 569-8558 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical sealants; liquid type encapsulation resins for semi-conductors; solid type 
encapsulation resins for semi-conductors; encapsulation resins for LED; liquid type encapsulation resins for electric 
parts; bromine for chemical purposes; aluminium hydrate; acetone; alumina; sal ammoniac spirits; anhydrides; antimony 
oxide; wood alcohol; magnesium carbonate; lime carbonate; distilled water; glycol ether; fluorspar compounds; phenol 
for industrial purposes; salicylic acid; sebacic acid; surface-active chemical agents; titanium dioxide for industrial 
purposes; toluene; barium sulphate; cobalt oxide for industrial purposes; agglutinants for concrete; catalysts; chemical 
preparations for the manufacture of paints; plasticizers; epoxy resins, unprocessed; synthetic resins, unprocessed; 
acrylic resins, unprocessed; artificial resins, unprocessed; silicones; dispersions of plastics; adhesives for industrial 
purposes; adhesive preparations for surgical bandages; cement for mending broken articles; foundry binding 
substances; plastisols; adhesives for wall tiles; priming putty.

Cl.2;Dyestuffs; pigments; coatings (paints); paints; synthetic resin paints; binding preparations for paints; thickeners 
for paints; agglutinants for paints; colorants; protective preparations for metals; printing ink.

Cl.17;Rubber, raw or semi-worked; synthetic rubber; seals; plastic semi-worked products; synthetic resins (semi-
finished products); artificial resins (semi-finished products); plastic substances, semi-processed; plastic laminated 
boards; electrical insulating paints; electrical insulating materials; insulating materials; mineral wool (insulator); 
insulating refractory materials; gaskets; junctions for pipes, not of metal; packings; chemical fiber, not for use in textiles; 
plastic fibers, not for use in textiles; chemical fiber yarn and thread, not for use in textiles.
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Priority claimed from 12/11/2013; Application No. : 1590903 ;Australia 

2860005    29/11/2013
[International Registration No. : 1219081]
OUTSOURCERGLOBAL PTY LIMITED
GPO Box 1451 SYDNEY NSW 2001 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for business purposes; computer programs (downloadable software); 
downloadable software applications (apps); application software; communication software; electronic directories; 
computer programs for project management; computer programs for use as searching directories; computer programs 
for use in communications; computer programs for use in database management; apparatus for automatically placing 
messages via telecommunications equipment; electronic publications including those sold and distributed online; 
computer databases; electronic bulletin board apparatus.

Cl.35;Advertising; classified advertising; online advertising on a computer network; recruitment advertising; marketing;
compilation and provision of online directories; compilation of business directories; arranging price quotations (for 
others); arranging business introductions; outsourcing services (business assistance); business management of 
outsourcing; employment bureau services; job agency services; employment recruitment; systemization of information 
into computer databases; database management; business management; business project management; business 
administration.

Cl.38;Providing access to online computer databases; message boards; message storage and transmission 
(telecommunications); provision of access to electronic messaging systems; operating of electronic communications 
networks; chat room services (telecommunications services); electronic bulletin board services (telecommunications 
services); broadcasting or transmission of recorded messages and information; electronic transmission (uploading, 
posting or displaying) of data, information, pictures, images, audio and/or video via online forums; providing online 
forums; netcasting (broadcasting over a global computer network); internet portal services; web portal services 
(providing user access to a global computer network); electronic transmission of written communications.
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Priority claimed from 27/09/2013; Application No. : VA 2013 02481 ;Denmark 

2860180    24/03/2014
[International Registration No. : 1219673]
Sondex Holding A/S
Jernet 9 DK-6000 Kolding Denmark

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); couplings and transmission 
components (except for land vehicles); heat exchangers (machine components); steam engines; steam boilers for 
generation of steam (machine components); steam condensers (except machine components); condenser (steam) 
machine components; pumps (machine or engine components); pumps for heat installations; ship pumps.

Cl.11;Apparatus for heating, steam generation, cooling, drying, ventilation and water supply, and for sanitary purposes; 
heat exchangers (except machine components); heat exchangers (except machine components) for removal of 
condensed water; steam boilers for generation of steam (except machine components); steam generator installations; 
condenser for cooling agents; evaporators (evaporation apparatus); industrial waste water purification plant; apparatus 
for treatment and purification of wastewater; distillation apparatus; water heating units; heat pumps; district heating 
pipes.

Cl.37;Repair and installation of heat exchangers, pumps and boilers and repair and installation of machines and units 
for generation of steam, for cooling and for purification.
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Priority claimed from 11/04/2014; Application No. : 2014-028302 ;Japan 

2860188    16/04/2014
[International Registration No. : 1219693]
GungHo Online Entertainment, Inc. 
Pacific Century Place Marunouchi, 1-11-1, Marunouchi, Chiyoda-ku Tokyo 100-6221 JP

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs (including downloadable software); computer programs (including downloadable 
software); game programs for cell phones (including downloadable software); programs for cell phones (including 
downloadable software); game programs for smartphones (including downloadable software); programs for smartphones 
(including downloadable software); game programs for handheld terminals (including downloadable software); programs 
for handheld terminals (including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, and 
other carriers which recorded with computer programs; programs for home video game machines (including 
downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other carriers 
recorded with programs for home video game machines; programs for portable games with liquid crystal displays 
(including downloadable software); electronic circuits, magnetic cards, CD-ROMs, DVD-ROMs, cartridges and other 
carriers recorded with programs for portable games with liquid crystal displays; compact discs [audio-video], videodiscs 
[audio-video], DVDs [audio-video], magnetic cards [audio-video], magnetic disks [audio-video] and optical disks [audio-
video]; downloadable music files; downloadable image files; electronic publications; cell phone straps; covers for 
smartphones; loudspeakers; dustproof apparatus for earphone jack of cell phones; stylus pens for telecommunication 
machines and apparatus and for electronic machines and apparatus; headphones; digital photo frames.

Cl.41;Information relating to game services provided on-line from a computer network; information relating to game 
services provided on-line from a cell phone network; information relating to game services provided on-line from a 
smartphone network; information relating to game services provided on-line from a handheld terminal network; 
information relating to game services provided on-line from a home video game machine network; information relating to 
game services provided on-line from a portable game with liquid crystal displays network; game services provided on-line 
from a computer network; game services provided on-line from a cell phone network; game services provided on-line 
from a smartphone network; game services provided on-line from a handheld terminal network; game services provided 
on-line from a portable game with liquid crystal displays network; game services for home video game machines provided 
on-line from telecommunications networks; organization, arranging and conducting of entertainment events excluding 
movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races; providing 
electronic publications and information relating to those; providing images, videos, sound and music from a computer 
network; providing images, videos, sound and music from a handheld terminal network; providing images, videos, sound 
and music from a home video game machine network.
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Priority claimed from 11/11/2013; Application No. : 1278546 ;Benelux 

2872379    09/05/2014
[International Registration No. : 1219960]
ADDACTIS GROUP 
Avenue Paul Henri Spaak 17 B-1060 Bruxelles BE

Proposed to be Used
IR DIVISION
Cl.9;Calculating machines, data processing equipment and computers; computer peripherals; magnetic data media; 
optical data media; compact discs (audio-video); magnetic disks; optical disks; optical compact disks; floppy disks; 
software (recorded programs); computer game software; computer programs (downloadable software); recorded 
computer programs; recorded operating system programs (for computers); electronic publications (downloadable); 
software for actuarial professions, risk analysis, risk management, financial and actuarial modeling, risk prevention and 
risk reduction measures, strategic advice and advice in the field of human resources, as well as for communication; 
software for the financial sector, namely, software for financial analysis.

Cl.35;Advertising; on-line advertising; rental of advertising time on all types of communication media; publication of 
advertising texts; advertising mailing services; office functions; dissemination and distribution of advertising materials 
(leaflets, prospectuses, printed matter, samples); updating of advertising material; sales promotion for others; business 
management; business administration; business organization consultancy; market studies; tax preparation; market 
research; data search in computer files (for others); drawing up of statements of accounts; services for the retail sale and 
wholesale of software and their carriers; projects (business management assistance); systematization of information into 
computer databases; compilation of information into computer databases; computerized file management; accounting; 
business management assistance, business consultancy, business organization and management consultancy, 
professional business consultancy, efficiency experts, business investigations; business inquiries; commercial business 
appraisals; commercial or industrial management assistance; projects [business management assistance]; cost price 
analysis; economic forecasting; book-keeping; auditing services; administrative management of companies (for others); 
administrative services provided in the framework of company domicile establishment; compilation of statistics; 
psychological testing for the selection of personnel; employment agencies; advice on personnel selection and human 
resources management; personnel recruitment; personnel management consultancy.

Cl.36;Insurance underwriting; banking affairs; financial affairs; monetary affairs; real estate affairs; credit agencies; 
financial analysis; home banking,; remote banking via a computer network; issue of tokens of value; stock exchange 
quotations; brokerage; stock exchange brokerage; raising capital; fund investments; mutual funds; capital investment; 
exchange operations; financial clearing; electronic funds transfer; financial consultancy; financial information; savings 
bank services; banking financial evaluations; fiscal valuations; fiscal assessments; trusteeship; financing services; 
financial risk analysis; actuarial services; financial analyses and evaluations; financial sponsorship; financial 
transactions.

Cl.42;Design and development of computers and software; computer system design; creation and maintenance of web 
sites for others; hosting of computer sites (web sites); computer rental; recovery of computer data, conversion of data 
and computer programs (not physical conversion); conversion of data or documents from physical to electronic media; 
duplication of computer programs; software development (design); updating of software, maintenance of computer 
software; programming for computers; installation of software; rental of computer software; research and development of 
new products (for others); research and development of computer software (for others); development and maintenance of 
software for financial services, namely, software for the financial sector, software for financial analysis, software for 
actuarial professions, risk analysis, risk management, financial and actuarial modeling, risk prevention and risk reduction 
measures, strategic advice and advice in the field of human resources, as well as for communication, and software.
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Priority claimed from 08/10/2013; Application No. : 2013-78540 ;Japan 

2873380    28/10/2013
[International Registration No. : 1220178]
MISUMI Group Inc.
5-1, Koraku 2-Chome, Bunkyo-ku Tokyo 112-8583 Japan

Proposed to be Used
IR DIVISION
Cl.9;Drawing or drafting instruments and apparatus (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); time clocks [time recording devices]; fire extinguishers; fire hoses; fire hose 
nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft warning apparatus; protective helmets; 
laboratory apparatus and instruments; photographic instruments and apparatus; optical apparatus and instruments; 
measuring or testing machines and instruments; power distribution or control machines and apparatus; rotary 
converters; phase modifiers; batteries and cells; electric or magnetic meters and testers; electric wires and cables; 
electric buzzers; straps for mobile phones, and the other telecommunication devices and apparatus; mouse pads for 
computers; mouse for computers; downloadable image files; computer games programs downloaded via the computer 
network or the Internet, and the other electronic machines, apparatus and their parts; gloves for protection against 
accidents; magnetic cores; resistance wires; electrodes (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); dust masks; gas masks; welding masks; fireproof garments; spectacles [eyeglasses 
and goggles]; recorded video discs and video tapes; electronic publications; electronic circuits, magnetic disks, optical 
disks, magnetic optical disks, CD-ROMs, DVD-ROMs and magnetic tapes recorded with programs for arcade video game 
machines.

Cl.17;Mica, raw or partly processed; valves of rubber or vulcanized fiber [not including machine elements]; gaskets; 
junctions for pipes [not of metal]; packings; asbestos fire curtains; floating anti-pollution barriers; electrical insulating 
materials; washers of rubber or vulcanized fiber; chemical fiber [not for textile use]; asbestos; rock wool; slag wool; 
rubber thread and covered rubber yarn [not for textile use]; chemical fiber yarn and thread [not for textile use]; asbestos 
yarn; asbestos fabrics; asbestos felt; rubber cords and laces; asbestos cords and strings; asbestos nets; industrial 
packaging containers of rubber; rubber stoppers; rubber lids and caps [for industrial packaging containers]; plastic 
sheeting for agricultural purposes; plastic substances, semi-processed; rubber, raw or semi-worked; soundproofing 
materials of rock wool [not for building purposes]; asbestos boards; asbestos powder; shock absorbing buffers of 
rubber; stuffing of rubber or plastic; insulators for cables; rings of rubber; insulating gloves; condenser paper; vulcanized
fiber.

Cl.40;Metalwork; processing of rubber; processing of plastics, and the other processing of resin; ceramic processing, 
and the other nonmetallic mineral materials working; rental of machines and apparatus for film development, photograph 
printing, photograph enlargement or photograph finishing; rental of metal treating machines and tools; rental of waste 
crashing machines and apparatus; rental of chemical processing machines and apparatus; providing material treatment 
information; printing; rental of printing machines and apparatus.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; services of reference libraries for literature and 
documentary records; organization, management or arrangement of entertainment (excluding movies, shows, plays, 
musical performances, sports, horse races, bicycle races, boat races and auto races); organization, management or 
arrangement of auto races; book rental; rental of cameras; rental of records or sound-recorded magnetic tapes; rental of 
image-recorded magnetic tapes.

Cl.42;Designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; provision of scientific information and advice relating to performance, operation, etc. of 
computers, automobiles and other machines that require high levels of personal knowledge, skill or experience of the 
operators to meet the required accuracy in operating them, all included in this class; rental of measuring apparatus; rental
of laboratory apparatus and instruments; rental of drawing instruments; computer software design, computer 
programming, and maintenance of computer software; testing or research on electricity; testing or research on machines, 
apparatus and instruments; rental of computers; providing computer programs.
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2873942    13/05/2014
[International Registration No. : 1220784]
ANDREW SOBEL ADVISORS, INC.
10 Bishops Trail Santa Fe NM 87501 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services in the field of client development and relationship management; customer 
relationship management; providing information in the field of business management and client development; distribution
of printed materials in connection therewith, in hard copy or electronic format on the same topics.

Cl.41;Educational services, namely, conducting live and on-line classes, seminars and workshops in the field of client 
development and relationship management; on-line journals, namely, blogs featuring information in the field of client 
development and relationship management; educational services, namely, arranging and conducting business seminars 
and workshops in the field of business management; arranging and conducting business conferences relating to 
business management.
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2877287    07/04/2014
[International Registration No. : 1219850]
CEMBRE S.P.A.
Via Serenissima, 9 I-25135 BRESCIA Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; power 
tools; pumps; electric pumps; drills; automatic cutting machines for rails; pandrol clip machines; parts and fittings for all 
the aforesaid goods; automatic vending machines.

Cl.8;Hand tools and implements (hand operated); cutlery; forks and spoons; side arms; razors; hand pumps; hand-
operated cutting tools for rails; parts and fittings for aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; computers; fire-extinguishing apparatus; computer programmes, recorded; pressure gauges; 
electrical connectors; printers; thermal transfer printers; plotters; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers' type; printing blocks; labels; adhesive labels; 
industrial sealing products, including tapes, adhesives, tags, markers, films for thermal printing.
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Priority claimed from 14/01/2014; Application No. : 1600526 ;Australia 

2885433    30/04/2014
[International Registration No. : 1214271]
T. G. Cassegrain + Co. Pty Ltd
Sancrox Park, 482 Sancrox Road WAUCHOPE NSW 2446 Australia

Proposed to be Used
IR DIVISION
Cl.3;Aromatics (essential oils); essential oils; essential oils for cosmetic purposes; essential oils for personal use; 
essential oils for toilet use; tea-tree oil; antiperspirant deodorants; body deodorants; deodorants for personal use; body 
creams (cosmetics); cosmetic acne creams; cosmetic creams; cosmetics; cosmetics in the form of creams; cosmetics in 
the form of lotions; body shampoos; hair shampoos; herbal anti-dandruff shampoos; herbal shampoos; shampoos for 
personal use; cosmetic acne cleansers; facial washes (cosmetic); cleaning preparations for the hands; hand cleansers; 
non-medicated anti-bacterial face washes.

Cl.5;Herbal anti-dandruff preparations (other than shampoo); acne cleansers (pharmaceutical preparations); acne 
creams (pharmaceutical preparations); disinfectant washes (other than soap); sterilizing washes; antibacterial hand and 
foot preparations; fungicides; herbal remedies.
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2888128    04/04/2014
[International Registration No. : 1224642]
Secret Escapes Limited
24-28A Hatton Wall London EC1N 8JH United Kingdom

Proposed to be Used
IR DIVISION
Cl.39;Transport; travel arrangements; travel agency; travel reservation; arranging and booking of sightseeing tours; 
discount travel services; rental of vehicles.

Cl.41;Reservation of tickets for shows, sporting, cultural, musical and theatrical events and all other entertainment 
events; entertainment activities; leisure activities; sporting activities; cultural activities; health and fitness club facilities.

Cl.43;Temporary accommodation, including hotel and bed and breakfast; accommodation reservation services; rental 
of holiday homes; holiday resorts accommodation; cruise accommodation holidays; safari holidays accommodation; 
discount hotel accommodation.

Cl.44;Beauty salon services; spa services; arranging of beauty and spa services.
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2900910    11/06/2014
[International Registration No. : 1228391]
S.C. Johnson & Son, Inc.
1525 Howe Street Racine, WI 53403-2236 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for use on textiles, including preparations to facilitate ironing; 
cleaning, polishing, degreasing and abrasive preparations; preparations including pre-treatment, containing stain-
removing agents and products; preparations for scouring and removing wax; preparations for cleaning pipe systems; 
soaps other than for personal use; detergents other than for personal use; waxes; shoe polish, shoe cream, shoe 
cleaners; indoor or room perfumes; air fragrancing preparations; potpourris [fragrances]; incense; towels, sponges, 
wipes (tissues) impregnated with preparations for cleaning, polishing, degreasing, waxing and scouring (abrasive 
preparations).

Cl.5;Germicidal preparations other than for personal use; liquid and spray disinfectants other than for personal use; 
tissues impregnated with disinfectants; products for destroying vermin; herbicides; insecticides; mothproofing products; 
insect repellents; fungicides; preparations for destroying rodents; air purifying products; indoor or room deodorizers; 
deodorants (not for personal use); preparations for purifying and cleaning air; carpet deodorizers; textile and fabric 
deodorizers.

Cl.21;Household or kitchen utensils and containers (not of precious metals or coated therewith); combs and sponges; 
brushes not for personal use (except paint brushes); brush-making materials; apparatus, instruments, utensils and 
equipment (non-electric) for cleaning, polishing, degreasing, scouring and polishing; dispensers for soap and detergents; 
steel wool (for cleaning); containers made of plastic materials; mops; cleaning cloths, cloths for polishing, waxing; cloths 
for washing floors; shoe horns; shoe horns; shoe trees for footwear; polishing sponges; brushes for footwear.

Cl.25;Non-slipping devices for footwear; heelpieces and pads for shoes; anti-slip and inner soles for heels; heel 
cushions (pads); foot protecting socks; stockings, tights and socks.

Cl.26;Shoe laces.

4216



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

2901160    19/08/2014
[International Registration No. : 1228422]
Global Hydro Energy GmbH
Niederranna 41 A-4085 Niederranna Austria

Proposed to be Used
IR DIVISION
Cl.7;Turbines (except for land vehicles) for power stations; turbine controllers and pressure regulators (parts of 
machines); pressure valves and printing cylinders (parts of machines); dynamo brushes; dynamo belts; dynamos; 
hydraulic controls for machines, motors and engines; handling machines, automatic (manipulators); sizing machines; 
universal joints (cardan joints); boiler tubes (parts of machines); clack valves (parts of machines); carbon brushes 
(electricity); pistons (parts of machines, motors or engines); piston rings; compressors (machines); ball bearings; ball 
rings for bearings; couplings (other than for land vehicles); cranks (parts of machines); crankshafts; bearing brackets for 
machines; shaft couplings for machines, journals; tables for machines; shafts for machines; power generators; 
emergency power generators, pneumatic tube conveyors; pumps (machines); pump diaphragms; machine wheelwork; 
current generators; belts for motors and engines; drums (parts of machines); speed regulators for machines, engines and 
motors; water level speed governors for machines, engines and motors; water level regulators (parts of machines); 
rinsing machines; compact water turbine unit for mobile or stationary use (parts of machines), parts of machines for 
hydroelectric power stations for generating electricity.

Cl.9;Computer operating programs for hydroelectric power stations; computer programs for hydroelectric power 
stations and control technology; computer software for hydroelectric power stations; data-processing apparatus; electric 
installations for the remote control of industrial operations, electrical connecting parts; electric couplings; electric 
transformers; electric capacitors; electromagnetic coils; electronic display boards; remote control devices; 
electromechanical apparatus for the remote control of signals; voltmeters; current rectifiers; electricity conduits; circuit 
breakers; converters, electric; power surge protection equipment; meters; control units and auxiliary units for hydraulic 
steel engineering; electric monitoring apparatus; electrical switch cabinets.

Cl.11;Pressure water tanks; hydrants; regulating and safety devices for water supply apparatus; regulating accessories 
for water pipes; boiler pipes [tubes] for heating installations; pipe line cocks (spigots); coils; safety accessories for water 
pipes; heat exchangers, not parts of machines; water-conducting fittings; cooling installations for water; water conduit 
installations; water purification installations; water intake apparatus; compact steam synchronous generators (other than 
parts of machines).

Cl.37;Building construction; building construction supervision; building inspection in the course of building 
construction; installation, maintenance and repair of hydroelectric power stations; installation services, repair and 
maintenance of data technology installations; repair of machines that have been worn; underwater construction; 
maintenance and repair of data processing equipment and computers.

Cl.40;Production of electricity and energy by means of hydroelectric power stations.

Cl.42;Updating of computer software; architectural consultancy; rental of computer software on data networks; 
consultancy in the field of computers; computer software consulting; engineering; technical measuring; electronic data 
security; hardware and software consultancy; computer programming for hydroelectric power stations; designing 
hydroelectric power stations or parts therefor; technical project planning or construction drafting of hydroelectric power 
stations or parts therefor.
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Priority claimed from 04/03/2014; Application No. : 012661138 ;European Union 

2901983    02/09/2014
[International Registration No. : 1228436]
ROBATECH AG
Pilatusring 10, CH-5630 Muri Switzerland

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and machines for applying hot-melts and dispersion adhesives; apparatus for applying hot-melts; 
machine components for drum kettles; machine components, in particular applicator heads for hot-melts and dispersion 
adhesives; electronic-operated applicator heads for gluing with dispersion adhesives; electro-pneumatic operated 
applicator heads for gluing with hot-melts; machine parts for gluing with polyurethane adhesives (PUR); machine 
components and accessories for gluing with hot-melts, in particular application units, applicator heads, hoses, nozzles, 
modules, sensors, pumps and heating apparatus; glue application systems for rotary printing machines, including 
application systems for hot-melts and dispersion adhesives, machines for gluing book spines and bindings; machine 
components, in particular for coating heads for coating surfaces with hot-melts; machine components, in particular 
modular coating heads in installations for coating hot-melts and dispersion adhesives; machine components, in particular
for hot-melt and polyurethane kettles (PUR); machine components for gluing with hot-melts, including polyurethane (PUR)
and dispersion adhesives in the wood processing industry; machine components, in particular for gluing machines with 
hot-melts, in particular profile coating machines, edge gluing machines, apparatus for repairing wood; machine 
components, in particular for applying glue onto cardboard, corrugated cardboard and plastic; machine components, in 
particular for gluing with hot-melts for labeling packaging; machine components, in particular for the preparation and 
application of sealing and insulating materials.

Cl.8;Hand-operated adhesive application systems with hot-melts, in particular manual applicators.

Cl.9;Electronic controls for machines and apparatus for the preparation of hot-melts and dispersion adhesives; 
apparatus for setting and monitoring the preparation of hot-melts and dispersion adhesives, in particular electronic 
controls for applying glue and glue monitoring, sensors for controlling glue, optical components and systems for quality 
control and assurance.
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2904495    08/10/2014
[International Registration No. : 1228229]
COLBERT ENTERTAINMENT LTD
44A Floral Street LONDON, WC2E 9DA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers; recording discs; audio recordings including those featuring music; video recordings 
including those featuring music; phonograph records, records, cassette and video tapes, pre-recorded tapes, compact 
discs, pre-recorded videodiscs featuring entertainment in the nature of theatrical and musical performances; 
downloadable audio and video recordings; electronic publications.

Cl.16;Printed publications, books, booklets, magazines, posters, postcards, photographs, calendars, stationery, book 
marks, pen and pencil sets.

Cl.25;Clothing, footwear and headgear, articles of outer clothing, sweatshirts and T-shirts.

Cl.41;Theatrical and show business entertainment services, design and organization of musical shows, theatrical 
performances, production of live entertainment features; editing, direction and production of sound recordings, 
cinematographic films, video recordings; motion picture entertainment, television entertainment; production, distribution 
and rental of cinematographic films, television films and of radio and television programmes; musical, cinematographic, 
television and radio recording studio services; videotape editing; photographic reports; photography; digital imaging 
services; production of films, and of radio or television shows, rental of films, and of music recordings; publication of 
books, magazines and periodicals in relation to theatrical entertainment and musical shows.
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2904615    26/03/2014
[International Registration No. : 1228352]
Ferm Living ApS
Laplandsgade 11 DK-2300 Copenhagen S DK 

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; corks for bottles and corks for containers, cork boards; pillows, including 
stuffed pillows, cushions (upholstery), pouffes, shelves, including shelves for storage, non-metallic shelf dividers, non-
metallic shelf brackets, drawers, statuettes of wood, plaster or plastic and of substitutes for these materials, non-metallic 
baskets, non-metallic coat hooks, coat pegs, flower-pot pedestals, non-metallic coat hangers, non-metallic doorstops, 
including decorative doorstops in the form of animals, storage boxes of wood, plaster, plastic and of substitutes for these 
materials, curtain suspension devices, bulletin boards (other than electronic), including such of wood and/or cork, picture 
frames.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; candlesticks, figurines of porcelain, 
ceramics, earthenware or glass, containers for flowers and flower decorations, baskets of common metals for household 
purposes, baskets for household purposes, covers (not of paper) for flower pots, cups, mugs, tea pots, coffee pots, 
dishes, bowls, pots, napkin rings, cutting boards for the kitchen, trays for domestic purposes, coasters (tableware) not of 
paper and other than table linen, oven gloves, including such of textile material, toothbrushes, containers and holders for 
toothbrushes, coin boxes.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; quilted blankets, travelling 
rugs, plaids, cot blankets, pillowcases, woven fabrics for cushions, drink mats of table linen, place mats of textile material 
or vinyl, table covers of textile material or vinyl, textile napkins, hand towels and face cloths of textile material, curtains of 
textile material or plastic, curtain fabrics, teapot warmers of textile material, egg warmers of textile material, bed clothes 
and blankets, fabrics for bed clothes and blankets, shower curtains of textile or plastic, wall hangings of textile material.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall paper; carpet 
underlay for small carpets.
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Priority claimed from 13/05/2014; Application No. : MI2014C004820 ;Italy 

2905613    23/07/2014
[International Registration No. : 1227729]
Barilla G.e R. Fratelli - Società per Azioni
Via Mantova, 166 I-43100 Parma Italy

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; administration of employee benefit
plans.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; organization of collections; fundraising and 
sponsorship.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; practical 
training demonstration; education information; recreation information; gymnastic instruction; correspondence courses; 
organising cookery courses; arranging of contests; organization of sports competitions; organization of competitions 
[education or entertainment]; organization of exhibitions for cultural or educational purposes; organization of shows 
[impresario services]; arranging and conducting of concerts; arranging and conducting of conferences; arranging and 
conducting of congresses; arranging and conducting of colloquiums; arranging and conducting of seminars; arranging 
and conducting of symposiums; arranging and conducting of workshops [training]; party planning (entertainment); 
publication of books; publication of texts, other than publicity texts; publication of electronic books and journals on-line; 
electronic desktop publishing; presentation of live performances; game services provided on-line from a computer 
network.

Cl.42;Scientific and technological services and research and design relating thereto in the field of nutrition; scientific 
research in the field of nutrition; biological research; design of new products and development in the food and nutrition 
sectors; all of the aforesaid services being for the development of sustainable forms of food production which are then 
shared with decision makers; design and development of computer hardware and software.
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Priority claimed from 04/04/2014; Application No. : 14/4081627 ;France 

2915812    30/04/2014
[International Registration No. : 1229856]
ROQUETTE FRERES
1 Rue de la Haute Loge F-62136 LESTREM France

Proposed to be Used
IR DIVISION
Cl.1;Microalgae and extracts of microalgae or ingredients including microalgae or extracts of microalgae, which contain 
for example lipids, proteins, carbohydrates, vitamins, minerals or pigments for use in industry for the manufacture of 
foodstuffs and beverages, health food, food supplements, special nutritional products, food supplements for animals or 
pets, pet food, pharmaceutical products or cosmetics.

Cl.5;Microalgae and extracts of microalgae or ingredients including microalgae, which contain for example lipids, 
proteins, carbohydrates, vitamins, minerals or pigments for the manufacture of health food, food supplements, special 
nutritional products, food supplements for animals or pets, pet food, pharmaceutical products.
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2919320    30/12/2014
[International Registration No. : 1191614]
NATIONAL COMPREHENSIVE CANCER NETWORK, INC.
275 Commerce Dr, Suite 300 Fort Washington PA 19034 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, conducting conferences and symposiums for others via the internet regarding 
established guidelines for the optimal treatment of rare and common cancers, and the dissemination of educational 
brochures and pamphlets in connection therewith.

Cl.44;Establishing and disseminating guidelines for the optimal treatment of rare and common cancers.
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Priority claimed from 22/10/2013; Application No. : 86097907 ;United States of America 

2929197    17/04/2014
[International Registration No. : 1233406]
CAMPUS CRUSADE FOR CHRIST, INC.
100 Lake Hart Drive, MC3500 Attn: General Counsel's Office Orlando FL 32832 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, tablets, portable media players, computers, and handheld 
devices, namely, software for enabling users of a software platform to access, download and share data, text, content, 
video, audio, multimedia, and enable communication between platform users; pre-recorded CDs, DVDs, audiotapes, 
videotapes, downloadable MP3 files, music and sound recordings, audio discs, downloadable pod casts, downloadable 
online discussion boards featuring digital strategies that can be utilized in the fields of evangelism, discipleship, and 
religion; downloadable electronic publications, namely, articles, newsletters, books, and manuals featuring digital 
strategies that can be utilized in the field of evangelism, discipleship, and religion.

Cl.38;Streaming of audio and video material, sound and audio-visual recordings on the Internet providing digital 
strategies that can be utilized in the field of evangelism, discipleship, and religion featuring spiritual, cultural and 
religious issues and values; providing on-line forums for transmission of messages among computer users in the field of 
digital strategies that can be utilized in evangelism, discipleship, and religion featuring spiritual, cultural and religious 
issues and values.

Cl.41;Educational services, namely, conducting classes, seminars, conferences in the field of evangelism, discipleship, 
and religion through the use of digital strategies; providing a website featuring blogs on digital strategies for evangelism, 
discipleship, and religion featuring spiritual, cultural and religious issues and values; media production services, namely, 
video and film production; multimedia entertainment services in the nature of development, production and post-
production services in the fields of videos and films; training in the field of photography operations; entertainment and 
educational services, namely, providing non-downloadable electronic media in the nature of non-downloadable video 
recordings, audio recordings, and multimedia content in the nature of photographs, images, text and audio, visual and 
audio visual content in the field of evangelism, discipleship, and religion featuring spiritual, cultural and religious issues 
and values through digital strategies; consulting services in the field of evangelism, discipleship, and religion through 
digital strategies featuring spiritual, cultural and religious issues and values.

Cl.45;Evangelistic, ministerial, and missionary services, namely, providing a website featuring information on 
evangelism, ministry and missions regarding the use of digital strategies during the course of providing evangelism, 
discipleship, and religious teaching; internet-based social networking services.

4224



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 14/01/2014; Application No. : 86165562 ;United States of America 

2929210    19/03/2014
[International Registration No. : 1233429]
COMPUTER SCIENCES CORPORATION
1775 Tysons Boulevard, 9th Floor Tysons VA 22102 US

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services, namely, providing e-mail, e-mail mailbox, facsimile, SMS, calendar, and contacts 
services; providing Internet access; telecommunications services, namely, unified messaging services; unified 
communications as a service (UCaaS), namely, providing communications services such as instant messaging, presence, 
voice transmission, data transmission, audio and video calling, conferencing, and video chat; wireless communications 
services, namely, wireless synchronization of e-mail, calendar and contact data to software applications on mobile 
platforms; providing access to Internet portals that enable employees of an enterprise to access and install computer 
software applications from such enterprise"s online software application store; providing access to Internet portals for 
users to remotely manage, lock, unlock, wipe data on, and locate mobile and wireless devices.

Cl.42;Providing and managing web-based virtual desktop environments through use of hosted computer hardware and 
computer software resources; providing virtual computer systems and virtual computer environments through cloud 
computing with offline electronic file, virtual desktop, and software application access; providing non-downloadable 
software for synchronizing data on mobile devices; computer services, namely, providing spam and malware filtering and 
reporting services; email and data encryption services; electronic data storage and archiving; storage as a service, 
namely, electronic data, document, and file storage; providing non-downloadable software for viewing e-mail attachments 
online; providing non-downloadable software for monitoring and regulating sensitive electronic data sent through mobile 
devices; providing non-downloadable software for searching and indexing electronic data stored in computer software 
applications and on mobile devices; providing non-downloadable software that enables users on different computing 
devices to share virtual desktops, software applications, electronic documents, and electronic data; providing non-
downloadable software for web-based collaboration, social collaboration, and project management; providing non-
downloadable software for electronic document and data storage, for searching, categorizing, and sharing of stored 
electronic content, and for microblogging; providing non-downloadable software for building and sharing databases; 
providing non-downloadable software for viewing, editing, and configuring electronic form templates; providing non-
downloadable software for collaborating on-line with persons outside of a company or organization; providing non-
downloadable language translation software; providing non-downloadable software for managing the preservation, 
searching, and exporting of electronically stored data and documents; computer services, namely, providing online non-
downloadable software that enables employees of an enterprise to access and install computer software applications 
from such enterprise"s online software application store; computer software application deployment, updating, 
installation, and provisioning services for others; providing non-downloadable software that allows administrators of an 
enterprise to manage and restrict access by others to computer software applications; providing non-downloadable 
software for researching, selecting, and managing mobile computing devices; computer security service, namely, remote 
resetting and recovery of user passwords; providing online non-downloadable software that enables users to remotely 
manage, lock, unlock, wipe data on, and locate mobile and wireless devices; computer services, namely, providing 
management and integration of software applications, mobile computing devices, and Internet resources; providing non-
downloadable software that enables users to collaborate on document creation, and to share, manage, synchronize, and 
access electronic files and documents; hosting the computer software programs of others for as-a-service use by users 
on mobile computing devices and laptops; technical support services, namely, troubleshooting of computer software and 
virtual desktop problems; software as a service (SaaS) services, namely, hosting software for mobile device and software 
application management; remote computer backup and restore services.
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Priority claimed from 05/07/2013; Application No. : 86003348 ;United States of America 

2947284    10/01/2015
[International Registration No. : 1193640]
DYNAENERGETICS US, INC.
5405 Spine Road Boulder CO 80301 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.7;Equipment and machines for oil extraction from oil fields, namely, hollow carrier and through-tubing gun systems 
comprising perforating guns, spacer hardware, perforating power tools and accessories used therewith sold as a unit.

Cl.13;Explosives and detonators, namely, shaped charges, detonating cords and boosters, high-temperature and 
pressure-resistant detonators, detonator igniter, percussion initiators.
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Priority claimed from 06/11/2013; Application No. : RE2013C000428 ;Italy 

2980097    05/05/2014
[International Registration No. : 1239741]
THD S.p.A.
Via dell'Industria, 1 I-42015 CORREGGIO (RE) Italy

Proposed to be Used
IR DIVISION
Cl.3;Creams and products for body care and hygiene; soaps and soaps in liquid form; impregnated and moist wipes for 
sanitary and cosmetic purposes; perfumery, essential oils, cosmetics, hair lotions, dentifrices.

Cl.5;Sanitary preparations for medical purposes; wipes for medical and/or hygiene purpose; topical creams; dietary and 
nutritional supplements; nutritional and dietary products and substances for medical purposes; adhesive bands for 
medical purposes, mixtures for medical and surgical treatments; materials for dressings; disinfectants.

Cl.10;Surgical apparatus and instruments, in particular doppler systems for medical applications, surgery kits, surgical 
sutures, diagnostic devices, haemorrhoidal ligatures, holders for suture needles, surgical probes; surgically implantable 
prostheses for internal use, revision endoprostheses and prostheses; instruments to implant endoprostheses; medical 
apparatus for use in laparoscopy and related accessories.
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2983276    17/02/2015
[International Registration No. : 1186133]
LUIGI LAVAZZA S.P.A.
Corso Novara, 59 I-10154 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric machines for preparing beverages and infusions.

Cl.11;Electric coffee machines; electric coffee percolators.
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Priority claimed from 09/05/2014; Application No. : NA2014C000760 ;Italy 

2997666    21/05/2014
[International Registration No. : 1242349]
FRAME s.r.l.
Via Muscettoli, 21 I-80047 San Giuseppe Vesuviano (NA) Italy

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not, included in other classes; cardboard packaging; 
packing cardboard; paper and cardboard; cardboard boxes; cartons made from corrugated board; collapsible cardboard 
boxes; cases made of corrugated cardboard; advertising signs of cardboard; advertisement boards of card; cartons of 
cardboard for packaging; signboards of paper or cardboard; cardboard gift boxes; packaging materials made of 
cardboard; boxes of cardboard or paper; lining papers for packaging; viscose sheets for wrapping; containers of paper 
for packaging purposes; paperboard boxes [for industrial packaging]; plastic film for wrapping; cardboard packaging 
boxes in made-up form; polythene films for wrapping or packaging; printed packaging materials of paper; polypropylene 
foil for wrapping; plastic materials for packaging (not included in other classes); bags [envelopes, pouches] of paper or 
plastics, for packaging; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; printed 
packaging materials of paper; paper sheets [stationery]; envelopes; envelopes for stationery use; stickers [stationery]; 
stickers; wrappers [stationery].

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; glass cloths [towels]; face 
towels of textile; bath linen, except clothing; household linen; bed linen; table linen, not of paper; diapered linen; 
brocades; canvas for tapestry or embroidery; table mat, not of paper; haircloth [sackcloth]; bed blankets; bed covers of 
paper; travelling rugs [lap robes ]; curtain holders of textile material; bed clothes; dimity; cotton fabrics; crepe [fabric]; 
crepon; damask; labels of cloth; handkerchiefs of textile; pillowcases; mattress covers; felt; sanitary flannel; flannel 
[fabric]; hat linings, of textile, in the piece; covers [loose] for furniture; covers for cushions; pillow shams; fitted toilet lid 
covers of fabric; linings [textile]; flags, not of paper; gauze [cloth]; washing mitts; jersey [fabric]; cheviots [cloth], sheets 
[textile]; filtering materials of textile; drugget; billiard cloth; printers' blankets of textile; wall hangings of textile; 
eiderdowns [down coverlets]; furniture coverings of textile; sleeping bags [sheeting]; coasters [table linen]; banners; 
cloth; lining fabric for shoes; woollen cloth; table runners; shrouds; taffeta [cloth]; tablecloths, not of paper; moleskin 
[fabric]; hemp cloth; printed calico cloth; ticks [mattress covers]; oilcloth for use as tablecloths; cheese cloth; buckram; 
curtains of textile or plastic; shower curtains of textile or plastic; hemp fabric; jute fabric; linen cloth; rayon fabric; ramie 
fabric; silk [cloth]; silk fabrics for printing patterns; esparto fabric; elastic woven material; fabric of imitation animal skins; 
fibreglass fabrics for textile use; knitted fabric; non-woven textile fabrics; upholstery fabrics; fabric for footwear; lingerie 
fabric; fabrics for textile use; traced cloths for embroidery; chenille fabric; frieze [cloth]; place mats, not of paper; 
serviettes of textile; napkins, of cloth, for removing make-up; trellis [cloth]; quilts; tulle; velvet; net curtains; mosquito 
nets; zephyr [cloth].

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' 
clothing; clothing for gymnastics; dresses; bath robes; non-slipping devices for footwear; bandanas [neckerchiefs]; bibs, 
not of paper; caps [headwear]; berets; underwear; anti-sweat underwear; smocks; boas [necklets]; teddies 
[undergarments]; suspenders; corsets [underclothing]; galoshes; skull caps; footwear; boots for sports; stockings; 
sweat-absorbent stockings; slippers; socks; breeches for wear; short-sleeve shirts; shirts; stuff jackets [clothing]; 
bodices [lingerie]; hats; top hats; paper hats [clothing]; coats; hoods; [clothing]; belts [clothing]; money belts [clothing]; 
tights; shoulder wraps; detachable collars; camisoles; headgear for wear; collar protectors; ear muffs [clothing]; layettes 
[clothing]; corselets; suits; beach clothes; masquerade costumes; neckties; ascots; bathing caps; shower caps; 
headbands [clothing]; pocket squares; scarfs; ready-made linings [parts of clothing]; gabardines [clothing]; jackets 
[clothing]; fishing vests; garters; skirts; jumper dresses; aprons [clothing]; gloves [clothing]; mittens; ski gloves; 
waterproof clothing; ready-made clothing; paper clothing; knitwear [clothing]; jerseys [clothing]; leggings [trousers]; 
liveries; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; pelerines; mantillas; sleep masks; skorts; miters [hats]; 
pants; bathing trunks; vests; babies' pants [clothing]; trousers; parkas; pelisses; furs [clothing]; shirt yokes; pyjamas; 
cuffs; ponchos; pullovers; stocking suspenders; sock suspenders; brassieres; heelpieces for footwear; heelpieces for 
stockings; sandals; bath sandals; shoes; bath slippers; gymnastic shoes; beach shoes; football boots; sports shoes; ski 
boots; shawls; sashes for wear; underpants; lace boots; wimples; topcoats; outerclothing; dress shields; gaiter straps; 
petticoats; slips [undergarments]; shirt fronts; half-boots; boots; fur stoles; pockets for clothing; tee-shirts; togas; 
turbans; wet suits for water-skiing; combinations [clothing]; uniforms; veils [clothing]; cap peaks; wooden shoes.
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Priority claimed from 23/12/2015; Application No. : 3592288 ;Spain 

3340421    24/12/2015
[International Registration No. : 1296607]
FERROGLOBE PLC 
Legalinx Ltd, One Fetter Lain London ECA4 1BR GB

Proposed to be Used
IR DIVISION
Cl.1;Industrial minerals, silicon; silicon dioxide, silicon semiconductors, silica fume; alloys of calcium silicide plated 
with metal for use in metallurgy, strontium, strontium carbonate; semi-worked cast silicon for building; products made 
from silicon as a replacement for cement and additives for improving the properties of fresh or hardened concrete; 
concrete-aeration chemicals; activated carbon, carbon black for industrial use; inoculants; inoculants made of 
ferrosilicon; chemical substances for use in metallurgy.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; safes [strong boxes]; metal building materials; ores of metal.

Cl.7;Foundry machines; mining machinery; machine tools; motors and engines, excluding engines for land vehicles; 
machine coupling and transmission components (other than for land vehicles).

Cl.19;Silicon quartz, quartz, rock crystal, cement; building elements of concrete, cement or silicon based materials; 
building materials, not of metal.

Cl.37;Construction services; mining services; mining extraction services; rental of machinery for use in mining; 
construction of mine installations; quarrying.

Cl.39;Transport services; storage and packaging of goods, especially of metals, ferro-alloys and minerals.
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Cl.40;Treatment of metals and ferro-alloys; metallurgical processing of cast iron; hardening of metals, metal tempering; 
processing, treatment and transformation of bauxite, alumina, aluminum and silicon oxide, grinding and polishing of the 
aforesaid materials, for packaging, automobiles, aviation, marine, construction, machinery, electronic door lock, home, 
decoration, sports and leisure, kitchen equipment; electrometallurgy; cast iron and steel; contract manufacturing 
services.

Cl.42;Engineering services; scientific and technological services and their related research and design services; 
industrial or scientific analysis and research services; metallurgical testing and analysis services; metallurgical 
laboratory services; research relating to metals; classification of minerals; research of mineral resources; conducting 
feasibility studies relating to exploration of minerals; chemical services relating to mineralogy; consultancy in the design 
and development of computers, design and development of computer software; design of computers; development of 
computers; maintenance, repair and updating of software systems; creation of an Internet platform for e-commerce; 
technical testing and quality control services.
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Priority claimed from 13/08/2015; Application No. : 50223 ;Trinidad and Tobago 

3341598    29/01/2016
[International Registration No. : 1295592]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic messaging software; computer software platform for electronic messaging; downloadable software, 
namely, instant messaging software, file sharing software, and communications software for electronically exchanging 
and processing data, audio, video images and graphics via computer, mobile, wireless, and telecommunications 
networks; downloadable software for the viewing, editing, creating and sharing of calendars and events via computer, 
mobile, wireless, and telecommunications networks.

Cl.38;Electronic messaging; telecommunication services, namely, data transmission and reception services via 
telecommunication networks; electronic exchange of voice, data, audio, video, text and graphics accessible via computer 
and telecommunications networks; instant messaging services; mobile phone communication services.

Cl.41;Social introduction and networking services in the nature of entertainment services.

Cl.42;Providing temporary use of non-downloadable software for electronic messaging; providing temporary use of 
non-downloadable software for transmission of audio, video, photographic images, text, graphics and data; providing 
temporary use of non-downloadable software for the viewing, editing, creating and sharing of calendars and events; 
providing application programming interface (API) software for use in electronic messaging and transmission of audio, 
video, photographic images, text, graphics and data; platform as a service (PAAS) featuring computer software platforms 
for electronic messaging and transmission of audio, video, photographic images, text, graphics and data.
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3343639    29/11/2015
[International Registration No. : 1295673]
Cybergym Control Ltd.
Hazoref 5 5885633 Holon Israel

Proposed to be Used
IR DIVISION
Cl.9;Software in the field of data protection for defense against cyber attacks; software for preparation against cyber 
attacks and for monitoring and analyzing data.

Cl.41;Instructional services in the fields of cyber, defense against cyber attacks data security, monitoring and analyzing
data, services pertaining to data security, data analysis and data monitoring.

4233



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

 

Priority claimed from 14/05/2015; Application No. : 86629364 ;United States of America 

3343968    10/11/2015
[International Registration No. : 1295613]
Visual Supply Co.
1500 Broadway, Suite 300 Oakland CA 94612 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, handheld computers, personal computers and other wireless 
devices, namely, software for use in capturing, editing and sharing photos and videos; downloadable software for use in 
editing photos and videos; digital materials, namely, downloadable image and data files featuring presets for editing 
photos and videos.

Cl.40;Digital photo printing services; custom imprinting of photo albums, photo books, and books containing photos or 
images; custom printing services.

Cl.41;Educational services, namely, providing workshops for photographers, videographers, artists, students and other 
creative professionals in the field of photography, videography, graphic design and web design; on-line journals, namely, 
blogs featuring information relating to photography, videography, graphic design and web design.

Cl.42;Creating and hosting an online community for photographers, videographers, artists, students and other creative 
professionals for the purpose of sharing photos, videos, new media content, online content, and user-defined 
information; creating and maintaining blogs for others; providing customized online web pages featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites 
in the fields of photography, videography and graphic design and web design; design, creation, hosting, and maintenance 
of websites for others; providing a website featuring use of online non-downloadable software for use in enabling internet 
publishing (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); hosting a 

4234



website featuring digital content of others, namely, templates, digital tools and other products and information for use in 
customer relationship management, studio management, photo and video editing and design, invoicing, photo proofing 
and music licensing; providing a web site featuring temporary use of non-downloadable software allowing web site users 
to upload, edit, manage and share photos and videos (terms considered too vague by the International Bureau - rule 
13.2.b) of the Common Regulations); software as a service (SAAS) services, namely, hosting software of others for use in 
uploading, editing, managing and sharing photos and videos; hosting, building and maintaining online websites for 
others; providing temporary use of online non-downloadable software for use in uploading photos and other digital 
content and designing and customizing photo albums, photo books and books containing photos or images.
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Priority claimed from 31/08/2015; Application No. : 0981337 ;Benelux 

3344538    12/01/2016
[International Registration No. : 1295862]
Ploeger Agro BV
Electronweg 5 NL-4706 PP Roosendaal

Proposed to be Used
IR DIVISION
Cl.7;Machinery for agriculture, forestry and agro-industry; machine tools; motors (except for land vehicles); machine 
coupling and transmission components (except for land vehicles); agricultural machinery; incubators for eggs; machinery
and machine tools used in agriculture, forestry and industry plan as well as parts and fittings therefor; agricultural 
implements, other than hand-operated.

Cl.9;Scientific, measuring, signaling and checking (supervision) apparatus and instruments for use in agriculture, 
forestry and industry.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.
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Priority claimed from 21/12/2015; Application No. : 014943294 ;European Union 

3344551    04/02/2016
[International Registration No. : 1295858]
Labelon UK Limited
Unit 10 Chilford Court, Rayne Road, Braintree Essex CM7 2QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper; cards; cardboard; stationery including cardboard hangtags, paper hangtags, price tags; labels of paper; 
label printing machines for household and stationery use.

Cl.26;Ornamental novelty badges [buttons]; novelty buttons [badges] for wear; elastic ribbons.

Cl.35;Retail and wholesale services connected with stationery, including with cardboard hangtags, paper hangtags, 
price tags.
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Priority claimed from 11/09/2015; Application No. : 1316810 ;Benelux 

3344794    03/02/2016
[International Registration No. : 1295863]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the medical and healthcare field, including software for storing, transforming, and transmitting 
data from consumer and medical devices, software for patient self-reporting and for healthcare organizations, electronic 
medical records.

Cl.44;Medical and healthcare services.
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Priority claimed from 27/07/2015; Application No. : 1637722 ;Mexico 

3344806    07/12/2015
[International Registration No. : 1296270]
AGENCIA INTEGRAL CAPITAL MX, S.A DE C.V
Avenida Parque Lira No.61, Piso 2, Col. San Miguel Chapultepec, Del. Miguel Hidalgo 11850 México D.F. Mexico

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for the recording, transmission or 
reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other 
digital recording media; mechanisms for coin-operated apparatus; cash registers; calculating machines; data processing 
equipment, computers; software; fire extinguishing apparatus.

Cl.16;Paper, cardboard and goods made from these materials not included in other classes; printing products (printed 
matter); bookbinding material; photographs; stationery; adhesives (glues) for stationery or household use; artists' 
materials; paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material (excluding 
apparatus), plastic materials for packaging (not included in other classes); printing type; printing blocks.

Cl.41;Education; training; entertainment services, sporting and cultural activities.
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Priority claimed from 30/07/2015; Application No. : 302015000040467 ;Italy 

3344811    25/09/2015
[International Registration No. : 1296341]
PERA S.p.A.
Via dei Pera, 1 I-15121 ALESSANDRIA Italy

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread; 
pastry and confectionery; edible ices; sugar; honey; golden syrup; yeast; baking powder; salt; mustard; vinegar; sauces 
(condiments); spices; ice for refreshment; coffee-based preparations; coffee pods; coffee capsules; natural sweeteners; 
chocolate powder.

Cl.43;Services for the provision of food and drink in general; services for the provision of food and drink for tourist 
receptions; cafeterias; bar and bistro services; establishments and stores involved in the production of foodstuffs and/or 
beverages prepared for consumption.
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Priority claimed from 17/11/2015; Application No. : 1031882 ;New Zealand 

3344878    26/02/2016
[International Registration No. : 1296373]
Australasian Conference Association Limited
395 Rosebank Road, Avondale Auckland 1026 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; meat substitutes; fish substitutes; poultry substitutes; game 
substitutes; meat extract substitutes; tofu; products made from tofu; milk and milk products; dairy products in this class 
including butter, cheese and yoghurt; milk substitutes; dairy substitutes; soy based beverages including soy milk; dairy 
beverages in this class; preserved, dried, frozen, processed and cooked fruits and vegetables; food products in this class 
containing or made from vegetables or fruits; fruit extracts; vegetable extracts; jellies and jams; compotes; eggs and egg 
products; egg substitutes in this class; spreads and dips; soup, bouillon, stock and broth and preparations for the 
foregoing; edible oils and fats; fruit for sauces; fruit and vegetable preparations for making sauces; snack foods in this 
class; fruit and nut based snack foods; all chips in this class; meat, fish, poultry and vegetable based prepared meals and 
constituents for meals in this class; prepared and roasted nuts; nut extracts; nut products in this class; preserved soy 
beans and products made from preserved soy beans; soy protein; tomato juice for cooking; tomato puree; juice for 
cooking; textured vegetable protein; soy protein.

Cl.30;Cereals and cereal products including breakfast cereal; grain and grain products; rice and rice products; pasta; 
noodles; flour; bread; farinaceous foods; pastry; biscuits; cookies; crackers; cakes; preparations for making cakes; pies 
and pizzas; confectionery; prepared desserts (confectionery); prepared desserts (chocolate based); muesli desserts; 
mousse desserts; ice desserts; ice cream desserts; frozen fruit desserts; prepared desserts (pastries); frozen desserts; 
custard; sago; semolina; ice cream and frozen confections; frozen yoghurt; ice and ices; coffee and coffee based 
beverages; coffee substitutes; tea and tea based beverages; tea substitutes; cocoa and cocoa based beverages; 
chocolate and chocolate based beverages; pasta, rice and noodle based prepared meals in this class; snack foods in this 
class; cereal based snack foods; grain based snack foods; cereal based snack foods; oat based snack foods; wheat 
based snack foods; muesli based snack foods; grain based snack bars; cereal based snack bars; oat based snack bars; 
wheat based snack bars; muesli based snack bars; all snack bars in this class; sugar; honey; treacle; golden syrup; 
tapioca; yeast and yeast extracts; yeast spreads; baking-powder; salt; mustard; vinegar; sauces; condiments; spices; 
seasonings other than essential oils; flavourings other than essential oils; gravy; malt extract for food; preserved herbs; 
soy bean paste; salad dressings; almond paste; vanilla and vanilla substitutes.

4241



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

3344926    08/01/2016
[International Registration No. : 1296532]
TECTONE TEKNOLOJI SANAYI VE TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, Atatürk Caddesi 8, Sokak No:8, Karaagaç Köyü, Kapakli TR-59510 TEKIRDAG Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.
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Priority claimed from 13/08/2015; Application No. : 50230 ;Trinidad and Tobago 

3344927    05/02/2016
[International Registration No. : 1296535]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer operating software; computer browsing software; computer software for providing access to the 
internet; computer hardware; computers; desktop computers; laptop computers; tablet computers; mobile phones.

Cl.35;Retail store services featuring computer software, namely, computer operating software, computer browsing 
software, and computer software for providing access to the internet, provided via the internet and other computer and 
electronic communication networks; retail store services featuring computer software, namely, computer operating 
software, computer browsing software, and computer software for providing access to the internet, for use on handheld 
mobile digital electronic devices and other consumer electronics.

Cl.42;Computer design services; application service provider (ASP) services, namely, hosting computer software 
applications of others, namely, computer operating software, computer browsing software, and computer software for 
providing access to the internet; technical support services, namely, troubleshooting in the nature of diagnosing 
computer hardware and software problems relating to computer operating software, computer browsing software, and 
computer software for providing access to the internet; hosting a website featuring technological information relating to 
computer operating software, computer browsing software, and computer software for providing access to the internet.
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Priority claimed from 15/09/2015; Application No. : 86757801 ;United States of America 

3345000    19/01/2016
[International Registration No. : 1296138]
Florists' Transworld Delivery, Inc.
3113 Woodcreek Drive Downers Grove IL 60515 United States of America

Proposed to be Used
IR DIVISION
Cl.31;Live flowers, live floral arrangements and live plants; dried and preserved flowers and dried and preserved floral 
arrangements.

Cl.35;Retail services, namely, online store, retail store services and shop-by-telephone retail store services featuring 
flowers, flower arrangements, plants and gifts, including wines and other alcoholic beverages, non-alcoholic beverages, 
cheese, nuts, cakes, desserts, candy, fruits, other food items, vases, utensils, beauty products, baby products, cards, 
candles, diffusers, toys, leather goods, gift baskets and hampers, balloons, toys and other gift items; promoting the 
interests of florists; assisting florists in development and operation of their businesses; telephone answering services for 
florists; promoting the retail floral and gift services of others through advertising in electronic, broadcast and print media 
and the providing of coupons and discounts; online, catalog and mail order services featuring products used and sold by 
florists; cooperative marketing and advertising; providing business information in the field of ordering plants, flowers, 
and gifts; customer service management relating to settling customer complaints; administration of a discount program 
for enabling member participants to obtain discounts for the goods and services of others.

Cl.39;Arranging for the exchange and delivery of goods between florists, domestically and internationally; assisting 
florists in the domestic and international exchange and delivery of flowers, floral arrangements, plants, fruit and gift 
orders; delivery of flowers, flower arrangements, plants and gifts.
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Priority claimed from 23/09/2015; Application No. : 86766534 ;United States of America 

3345007    11/03/2016
[International Registration No. : 1296706]
Ulthera, Inc.
1840 South Stapley Drive, Suite 200 Mesa AZ 85204 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments for use in surgery; medical instruments for use in dermatological and 
cosmetic treatments; surgical and medical apparatus and instruments for use in minimally invasive cosmetic surgery.

Cl.44;Cosmetic and plastic surgery; dermatology services; medical skin care services; minimally invasive surgical 
services.
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3345045    11/02/2016
[International Registration No. : 1259853]
Soyaconcept A/S
Nørre Havnegade 106 DK-6400 Sønderborg Denmark

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 28/05/2015; Application No. : 30 2015 041 443 ;Germany 

3345050    20/11/2015
[International Registration No. : 1296456]
KARL STORZ GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
compact discs [read-only memory]; compact discs [audio-video]; computers; computer programmes [programs], 
recorded; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer software, recorded; computer keyboards; data processing apparatus; light regulators [dimmers], 
electric; floppy disks; disk drives for computers; dosimeters; DVD players; television apparatus; telephone apparatus; 
remote control apparatus; cinematographic cameras; film cutting apparatus; filters for respiratory masks; filters 
[photography]; fluorescent screens; cameras [photography]; photovoltaic cells; photometers; printed circuit boards; 
printed circuits; Global Positioning System [GPS] apparatus; interfaces for computers; integrated circuit cards [smart 
cards]; cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; 
encoded magnetic cards; comparators; directional compasses; headphones; couplers [data processing equipment]; 
correcting lenses [optics]; laptop computers; bags adapted for laptops; loudspeakers; cabinets for loudspeakers; 
gauges; jigs [measuring instruments]; readers [data processing equipment]; light-emitting diodes [LED]; signs, luminous; 
light-emitting electronic pointers; magnetic tapes; magnetic tape units for computers; magnetic data media; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing 
equipment]; mouse pads; microphones; micrometer gauges; micrometer screws for optical instruments; 
microprocessors; microscopes; microtomes; portable telephones; modems; monitors [computer hardware]; navigation 
apparatus for vehicles [on-board computers]; navigational instruments; notebook computers; objectives [lenses] [optics]; 
instruments containing eyepieces; eyepieces; optical goods; optical apparatus and instruments; optical data media; fibre 
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[fiber (Am.)] optic cables; optical fibers [fibres] [light conducting filaments]; optical condensers; optical lamps; optical 
lenses; optical discs; optical glass; oscillographs; radio pagers; apparatus and instruments for physics; prisms [optics]; 
projection apparatus; projection screens; cell phone straps; satellite navigational apparatus; computer memory devices; 
cases especially made for photographic apparatus and instruments; furniture especially made for laboratories; 
stereoscopes; stereoscopic apparatus; pocket calculators; sound recording apparatus; tape recorders; sound recording 
carriers; sound transmitting apparatus; sound reproduction apparatus; portable media players; walkie-talkies; personal 
stereos; filters for ultraviolet rays, for photography; teaching apparatus; audiovisual teaching apparatus; USB flash 
drives; videotapes; video screens; camcorders; video cassettes; video recorders; video game cartridges; 
intercommunication apparatus; meters; counters; time recording apparatus; time switches, automatic; cell switches 
[electricity]; processors [central processing units]; industrial endoscopes.

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.

Cl.35;Updating and maintenance of data in databases; cost price analysis; procurement services for others [purchasing
goods and services for other businesses]; professional business consultancy; computerized file management; data 
management via computer; administrative services of developers, namely organizational preparation of building projects; 
development of marketing strategies and concepts relating to real estate sales; compilation of statistics; compilation of 
statistics; organizational consulting in the coordination of procedures; all the aforementioned services in the medical, 
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dental, veterinary and endoscopic field and in the hospital sector.

Cl.41;Providing translation services; video recording services; training and education services; training; recreation 
services; electronic desktop publishing; provision of recreational events; publishing services [except printing]; service of 
museums [performances, exhibitions]; presentation of live events; ticket agency services [entertainment]; photographic 
reporting; photography; publication of texts, other than publicity texts; information about entertainment events; layout 
services except for advertising purposes; providing on-line electronic publications, not downloadable; online publishing 
of electronic books and magazines; organisation of cultural and sporting events; organisation of congresses; publication 
of printed matter [including in electronic form], except for advertising purposes; publication of periodicals and books in 
electronic form, including on the Internet; trainings; entertainment; events and exhibitions for cultural or educational 
purposes; editing of texts other than publicity texts; publication of books.

Cl.42;Scientific and technological services and research and related design services; industrial analysis and research 
services; design and development of computer hardware and software; all the aforementioned services in the medical, 
dental, veterinary and endoscopic field and in the hospital sector.

Cl.44;Hospitals; nursing homes; medical clinic services; sanatoriums; medical equipment rental; all the 
aforementioned services for medical, surgical, veterinary, endoscopic and dental fields and in the hospital market.
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Priority claimed from 02/12/2015; Application No. : 1738639 ;Australia 

3345052    21/12/2015
[International Registration No. : 1296472]
Typefi Systems Pty Ltd
Innovation Centre, 90 Sippy Downs Drive Sippy Downs QLD 4556 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software products; computer software for use in document publishing, desktop publishing and 
electronic publishing; computer software for document management; apparatus for use in desktop and electronic 
publishing; desktop publishing apparatus and programmes; computer software for use in the automation of the 
typesetting process including typesetting; computer apparatus for automatically formatting books and other publications; 
computer based apparatus allowing book design and layout in a format using familiar design tools which can then be 
read by the typesetting machine.

Cl.41;Desktop publishing; publishing of documents; publication services including preparation and collation of 
electronic publications; preparation of texts and images for publication; information, consultancy and advice in relation to 
all the aforesaid services.

Cl.42;Design and development of computer software in the field of publishing, document formatting and document 
typesetting; development of computer software application solutions in the field of publishing; computer software 
support services; software as a service (SaaS); maintenance of computer software; online provision of web-based 
software (non-downloadable) in the field of publishing and document management.
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3345053    20/11/2015
[International Registration No. : 1296457]
KARL STORZ GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
compact discs [read-only memory]; compact discs [audio-video]; computers; computer programmes [programs], 
recorded; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer software, recorded; computer keyboards; data processing apparatus; light regulators [dimmers], 
electric; floppy disks; disk drives for computers; dosimeters; DVD players; television apparatus; telephone apparatus; 
remote control apparatus; cinematographic cameras; film cutting apparatus; filters for respiratory masks; filters 
[photography]; fluorescent screens; cameras [photography]; photovoltaic cells; photometers; printed circuit boards; 
printed circuits; Global Positioning System [GPS] apparatus; interfaces for computers; integrated circuit cards [smart 
cards]; cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; 
encoded magnetic cards; comparators; directional compasses; headphones; couplers [data processing equipment]; 
correcting lenses [optics]; laptop computers; bags adapted for laptops; loudspeakers; cabinets for loudspeakers; 
gauges; jigs [measuring instruments]; readers [data processing equipment]; light-emitting diodes [LED]; signs, luminous; 
light-emitting electronic pointers; magnetic tapes; magnetic tape units for computers; magnetic data media; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing 
equipment]; mouse pads; microphones; micrometer gauges; micrometer screws for optical instruments; 
microprocessors; microscopes; microtomes; portable telephones; modems; monitors [computer hardware]; navigation 
apparatus for vehicles [on-board computers]; navigational instruments; notebook computers; objectives [lenses] [optics]; 
instruments containing eyepieces; eyepieces; optical goods; optical apparatus and instruments; optical data media; fibre 
[fiber (Am.)] optic cables; optical fibers [fibres] [light conducting filaments]; optical condensers; optical lamps; optical 
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lenses; optical discs; optical glass; oscillographs; radio pagers; apparatus and instruments for physics; prisms [optics]; 
projection apparatus; projection screens; cell phone straps; satellite navigational apparatus; computer memory devices; 
cases especially made for photographic apparatus and instruments; furniture especially made for laboratories; 
stereoscopes; stereoscopic apparatus; pocket calculators; sound recording apparatus; tape recorders; sound recording 
carriers; sound transmitting apparatus; sound reproduction apparatus; portable media players; walkie-talkies; personal 
stereos; filters for ultraviolet rays, for photography; teaching apparatus; audiovisual teaching apparatus; USB flash 
drives; videotapes; video screens; camcorders; video cassettes; video recorders; video game cartridges; 
intercommunication apparatus; meters; counters; time recording apparatus; time switches, automatic; cell switches 
[electricity]; processors [central processing units]; industrial endoscopes.

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.

Cl.35;Updating and maintenance of data in databases; cost price analysis; procurement services for others [purchasing
goods and services for other businesses]; professional business consultancy; computerized file management; data 
management via computer; administrative services of developers, namely organizational preparation of building projects; 
development of marketing strategies and concepts relating to real estate sales; compilation of statistics; compilation of 
statistics; organizational consulting in the coordination of procedures; all the aforementioned services in the medical, 
dental, veterinary and endoscopic field and in the hospital sector.
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Cl.41;Providing translation services; video recording services; training and education services; training; recreation 
services; electronic desktop publishing; provision of recreational events; publishing services [except printing]; service of 
museums [performances, exhibitions]; presentation of live events; ticket agency services [entertainment]; photographic 
reporting; photography; publication of texts, other than publicity texts; information about entertainment events; layout 
services except for advertising purposes; providing on-line electronic publications, not downloadable; online publishing 
of electronic books and magazines; organisation of cultural and sporting events; organisation of congresses; publication 
of printed matter [including in electronic form], except for advertising purposes; publication of periodicals and books in 
electronic form, including on the Internet; trainings; entertainment; events and exhibitions for cultural or educational 
purposes; editing of texts other than publicity texts; publication of books.

Cl.42;Scientific and technological services and research and related design services; industrial analysis and research 
services; design and development of computer hardware and software; all the aforementioned services in the medical, 
dental, veterinary and endoscopic field and in the hospital sector.

Cl.44;Hospitals; nursing homes; medical clinic services; sanatoriums; medical equipment rental; all the 
aforementioned services for medical, surgical, veterinary, endoscopic and dental fields and in the hospital sector.
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3345072    14/03/2016
[International Registration No. : 1296159]
McConnell, Christopher Boyd
451 - 1027 Davie Street Vancouver BC V6E 4L2

Proposed to be Used
IR DIVISION
Cl.35;Providing on-line registration services for pick-up rugby games.

Cl.41;Providing facilities for sports tournaments; providing facilities for rugby tournaments.
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Priority claimed from 28/08/2015; Application No. : 677782 ;Switzerland 

3345073    26/02/2016
[International Registration No. : 1296164]
Jérôme Lesquendieu
Chemin des Vergers 4 CH-1213 Petit-Lancy Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfumes, toilet waters; bath and shower gels and salts for non-medical use; soaps for toilet purposes; body 
deodorants; cosmetics, particularly face, body and hand creams, milks, lotions, gels and powders; body milks, gels and 
oils for tanning and after sun use (cosmetics); make-up products; nail care preparations; nail polish; shampoos; hair 
lotions; essential oils.

Cl.4;Candles and wicks for lighting; perfumed candles; fuels and lighting fuel; tallow candles; tapers (wax candles).

Cl.21;Powder compacts [cases]; nail brushes; eyebrow brushes; brushes for cosmetic use; make-up brushes; skin 
cleansing brushes; mascara brushes; eyelash combs; sponges for cosmetic use; hair brushes; combs; cream jugs.
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Priority claimed from 22/10/2015; Application No. : 15/4219791 ;France 

3345197    28/01/2016
[International Registration No. : 1296606]
IMV TECHNOLOGIES
ZI N°1 Est F-61300 SAINT-OUEN-SUR-ITON France

Proposed to be Used
IR DIVISION
Cl.10;Veterinary apparatus and instruments, namely machines for filling and sealing straws for artificial insemination.

Cl.37;Installation, maintenance and repair of machines for filling and sealing straws for artificial insemination.
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Priority claimed from 12/06/2015; Application No. : 86660553 ;United States of America 

3345232    10/12/2015
[International Registration No. : 1296459]
Valve Corporation
10900 NE 4th Street, Suite 500 Bellevue WA 98004 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Gift cards; non-magnetically encoded prepaid purchase cards for the transfer of financial value on-line via retail 
computer networks; non-magnetically encoded prepaid purchase cards for the online purchase of digital content via the 
internet.

Cl.38;Computer network services, namely, electronic delivery, transmission, streaming, downloading and caching of 
audio, visual and multimedia content via global and local computer networks; providing access to websites on the 
internet or any other communications network for livestreaming audio, visual and multimedia content; audio, video and 
multimedia broadcasting via global and local computer networks; webcasting services via global and local computer 
networks; providing online forums and chatrooms for users to post, search, watch, share, review, rate, critique, 
recommend and comment on events, activities, and on audio, visual, and multimedia content, via global and local 
computer networks.
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Priority claimed from 11/09/2015; Application No. : 014552145 ;European Union 

3345233    25/02/2016
[International Registration No. : 1296656]
SEB
F-21260 Selongey France

Proposed to be Used
IR DIVISION
Cl.11;Electric pressure cookers.

Cl.21;Non-electric pressure cookers.
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Priority claimed from 14/05/2015; Application No. : 86629409 ;United States of America 

3345245    10/11/2015
[International Registration No. : 1296873]
Visual Supply Co.
1500 Broadway, Suite 300 Oakland CA 94612 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, handheld computers, personal computers and other wireless 
devices, namely, software for use in capturing, editing and sharing photos and videos; downloadable software for use in 
editing photos and videos; digital materials, namely, downloadable image and data files featuring presets for editing 
photos and videos.

Cl.40;Digital photo printing services; custom imprinting of photo albums, photo books, and books containing photos or 
images; custom printing services.

Cl.41;Educational services, namely, providing workshops for photographers, videographers, artists, students and other 
creative professionals in the field of photography, videography, graphic design and web design; on-line journals, namely, 
blogs featuring information relating to photography, videography, graphic design and web design.

Cl.42;Creating and hosting an online community for photographers, videographers, artists, students and other creative 
professionals for the purpose of sharing photos, videos, new media content, online content, and user-defined 
information; creating and maintaining blogs for others; providing customized online web pages featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites 
in the fields of photography, videography and graphic design and web design; design, creation, hosting, and maintenance 
of websites for others; providing a website featuring use of online non-downloadable software for use in enabling internet 
publishing (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); hosting a 
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website featuring digital content of others, namely, templates, digital tools and other products and information for use in 
customer relationship management, studio management, photo and video editing and design, invoicing, photo proofing 
and music licensing; providing a web site featuring temporary use of non-downloadable software allowing web site users 
to upload, edit, manage and share photos and videos (terms considered too vague by the International Bureau - rule 13(2)
(b) of the Common Regulations); software as a service (SAAS) services, namely, hosting software of others for use in 
uploading, editing, managing and sharing photos and videos; hosting, building and maintaining online websites for 
others; providing temporary use of online non-downloadable software for use in uploading photos and other digital 
content and designing and customizing photo albums, photo books and books containing photos or images.
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Priority claimed from 06/11/2015; Application No. : 2015/90112 ;Turkey 

3345324    21/01/2016
[International Registration No. : 1296868]
TÜRK TELEKOMUNIKASYON ANONIM SIRKETI
Turgut Özal Bulv. TR-06103 Aydinlikevler Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorological, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, testing 
apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators; apparatus for 
recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, video 
recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet computers, 
microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or 
images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, 
scanners [data processing equipment], photocopiers, magnetic and optic data carriers and computer software and 
programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, 
antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, electronic components used in 
the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated 
circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote 
control apparatus for opening and closing doors, optical sensors; counters and quantity indicators for measuring the 
quantity of consumption, automatic time switches; apparatus and instruments for conducting, transforming, 
accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, 
fuses, lighting ballasts, batten starter cables, electrical circuit boards, electric resistances, electric sockets, transformers 
[electricity], electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric 
accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells.

Cl.38;Radio and television broadcasting services; telecommunication services; providing access to Internet; news 
agencies.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
Internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing; authenticating works of art.
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Priority claimed from 11/06/2015; Application No. : 014241194 ;European Union 

3346498    02/12/2015
[International Registration No. : 1296884]
Heidelberger Druckmaschinen AG
Kurfürstenanlage 52-60 69115 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the graphics industry, in particular chemicals for developing and fixing films for manufacturing 
printing plates, fountain solutions for offset printing machines, consumables used in the graphics industry and in offices, 
namely fountain solutions and film material for manufacturing printing plates; maize starch powder for treating surfaces 
on printing plates and printing products, calcium carbonate powder for treating surfaces on printing plates and printing 
products.

Cl.2;Consumables used in the graphics industry and in offices, namely printing inks, lacquers, toner, ink fountain films 
being parts of ink fountains for printing units in printing machines.

Cl.3;Washing preparations for washing blanket and plate cylinders in rotary printing machines.

Cl.7;Machines and apparatus for use in the graphics industry, in particular printing presses, and machines and 
apparatus for the further processing of print products in binding and dispatch areas for print products, control devices 
and parts for the aforesaid goods; materials used in the graphics industry and in offices, namely printing plates.

Cl.9;Data processing equipment for the graphics industry, for offices and for the media sector, in particular pre-press 
machines, digital network printers, digital printing machines, inkjet printing machines, electrophotographic printing 
machines, copying apparatus, platesetters, electric and electronic apparatus for controlling, regulating, supplying and 
linking printing processes in printing machines; apparatus for recording, transmission or reproduction of images or 
information; parts for the aforesaid goods; software; computer programs recorded on data carriers for use in the graphics 
industry, in offices and in the media sector, in particular for controlling the aforesaid apparatus and machines, for 
creating setting copy, for colour calibration, for processing images and graphics and for controlling work processes in 
connection with the manufacture of print products; typographic characters stored on data carriers; digitally stored 
typographical characters; digital data carriers, DVDs, compact discs, read only memories; magnifying glasses (optics), 
measuring tapes, laser pointers, radios, pocket calculators, tv sets, radiotelephones, computers, thermometers (not for 
medical purposes), spectacle cases, containers for contact lenses; PH-value measuring sticks for determining the PH-
value of fountain solutions in offset printing machines.

Cl.16;Inks; consumables for the graphics industry and offices, namely rubber blankets for offset printing machines.
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Cl.35;Development of business concepts for the graphics industry, for offices and for the media sector, professional 
business planning with regard to the organisation of print works.

Cl.36;Financing of chemicals, consumables, machines, apparatus, software and data processing equipment for the 
graphics industry; financing for the development of business concepts for the graphics industry and for planning with 
regard to the organisation of print works, development of financing concepts for print works and pre-printing operations.

Cl.37;Maintenance and servicing of machines, apparatus and data processing equipment for the graphics industry.

Cl.40;Supplying of print works with compositions, in particular customised compositions of chemicals, consumables, 
machines, apparatus, computer software and data processing equipment for the graphics industry.

Cl.42;Creation of data processing programs for the graphics industry, for offices and for the media sector, maintenance 
and servicing of software.
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Priority claimed from 12/08/2015; Application No. : 014463103 ;European Union 

3346561    09/02/2016
[International Registration No. : 1297028]
Apparound Europe Ltd.
118 Piccadilly Mayfair, London W1J 7NW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software platforms; software applications.

Cl.38;Telecommunication services; providing access to platforms and portals on the internet; telecommunication 
services provided via platforms and portals on the internet and other media.

Cl.42;Design and development services of computer and computer programs.
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Priority claimed from 01/02/2016; Application No. : 30 2016 002 628 ;Germany 

3346611    18/02/2016
[International Registration No. : 1297047]
Dr. Cordula May
Taufkirchner Strasse 59 85662 Hohenbrunn Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, except hair care preparations; washing and bleaching preparations and other substances for laundry 
use; cleaning, polishing, scouring and abrasive preparations; soaps; perfumery products; ethereal oils; dentifrices.

Cl.5;Food supplements made of processed fruits, nuts and vegetables with probiotic components.

Cl.29;Meat extracts; preserved, dried and cooked fruits and vegetables; jellies; jams; compotes; eggs; edible oils and 
fats.

4265



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 06/10/2015; Application No. : 1318352 ;Benelux 

3346613    24/02/2016
[International Registration No. : 1297044]
ACR III, B.V.
Poststraat 1 NL-6135 KR Sittard

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for industrial purposes; chemical products for the manufacture of plastics, artificial resins and 
composites; plastics, artificial resins and composites as raw material; unprocessed plastics, artificial resins and 
composites in the form of pastes, granules, pellets, liquids and powders, for use in industry; unprocessed plastics, 
artificial resins and composites, optionally reinforced with glass fibres and fillers.

Cl.17;Semi-processed plastic products and resins; extruded plastics, resins and composites in the form of bars, 
blocks, rods, pellets, and sheets for use in industry; uncured plastics, resins and composites for use in industry; fibres 
impregnated with plastics or resins for use in industry.
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Priority claimed from 12/11/2015; Application No. : 4020150083241 ;Republic of Korea 

3346815    03/02/2016
[International Registration No. : 1296983]
CELLTRION, INC.
23, Academy-ro, Yeonsu-gu Incheon Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; shaving preparations; nail polish; depilatory and exfoliating preparations; perfumes; hair spray; 
deodorants for body care; incense; beauty masks; cotton wool for cosmetic purposes; facial washing milk (cleanser); 
cakes of toilet soap; toothpaste and mouthwashes; cosmetics for animals; polishing preparations; laundry preparations; 
toiletries; cleaning, polishing, scouring and abrasive preparations; essential oils; adhesives for false eyelashes, hair and 
nails.

Cl.35;Demonstration of goods; advertising; communication media (presentation of goods on -), for retail purposes; 
assistance (business management -); organization of trade fairs for commercial or advertising purposes; consumers 
(commercial information and advice for -) [consumer advice shop]; commercial intermediation services; sales promotion 
for others; toiletries procurement services for others; marketing; wholesale store services featuring cosmetics; retail 
store services featuring cosmetics; commercial intermediary services in the field of cosmetics; sales arranging of 
cosmetics; commercial intermediary services in the field of cosmetic utensils; commercial intermediary services in the 
field of facial washes; marketing research in the fields of cosmetics, perfumery and beauty products; business 
intermediary services relating to mail order selling by electric communication; information or enquiries on business and 
marketing; business operation, business administration and office functions.
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Priority claimed from 25/09/2015; Application No. : 86769154 ;United States of America 

3347075    09/03/2016
[International Registration No. : 1297188]
Rimage Corporation
5801 Clearwater Drive Minnetonka MN 55343 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Disc publishing systems comprised of computer hardware and computer software used to duplicate discs and to 
copy digital data onto CDs, DVDs, and high definition optical discs with customized content and durable labeling; 
computer hardware and computer software used to copy digital data onto CDs, DVDs, and high definition optical discs 
containing customized digital content for distribution, archiving, exporting, publishing and reporting; computer hardware 
and computer software for use in managing digital forensics evidence, namely, extracting and analyzing data from disc 
based evidence, providing disc imaging, content reporting, and archiving; computer hardware and computer software 
used to provide secure archiving via uniquely labeled DVDs or high definition optical discs.

Cl.42;Technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and software
problems; technological consultation in the technology field of computer hardware disk publishing systems; providing 
updates to software systems.
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Priority claimed from 28/07/2015; Application No. : 683122 ;Switzerland 

3347632    20/01/2016
[International Registration No. : 1297259]
Läderach (Schweiz) AG 
Bleiche 14 CH-8755 Ennenda CH

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flours and preparations made from cereals, bread, 
pastry and confectionery, edible ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces (condiments); 
spices; ice for refreshment; all the aforesaid goods are of Swiss origin.

Cl.35;Advertising; company management; business administration; office functions; retail sale; retail sale of cocoa, 
cocoa extracts for food and of beverages, chocolate beverages, chocolate, chocolate pastes and chocolate coatings, 
chocolate bars, chocolate products, chocolate sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, 
also filled with liquids, particularly wines and spirits, pastry and confectionery, ice cream, ice cream powder, candy, also 
filled with liquids, jams, cookies and biscuits; on-line retail sale; on-line retail sale in connection with cocoa, cocoa 
extracts for food and beverages, chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate 
bars, chocolate products, chocolate sauces, sugar confectionery, marzipan, marzipan substitutes, chocolates, also filled 
with liquids, particularly wines and spirits, pastry and confectionery, ice cream, ice cream powder, candy, also filled with 
liquids, jams, cookies and biscuits; organization of exhibitions for advertising services, organization of exhibitions for 
commercial purposes; business advice relating to franchising.
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3349285    10/03/2016
[International Registration No. : 1297456]
Knight, JZ
14507 Yelm Highway SE Yelm WA 98597 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded audio and video content on compact discs, DVDs and other physical and digital media, namely, 
downloadable audio and video files all featuring teachings on spirituality.

Cl.16;Printed instructional and teaching material in the field of spirituality.

Cl.35;An online and physical retail store for bringing together of a variety of physical and digital goods and services to 
enable customers to conveniently view and purchase such goods and services in the field of spirituality for commercial 
purposes.

Cl.38;Transmission of live events via streaming and related technology.

Cl.41;Educational services, namely, online and in-person seminars, classes and training related to spiritual disciplines; 
Non-downloadable digital instructional and teaching material in the field of spirituality.

Cl.45;Personal services in the nature of conducting spiritual retreats rendered to develop and enhance the spiritual 
needs of individuals.
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3349287    17/02/2016
[International Registration No. : 1297369]
XEROX CORPORATION
45 Glover Avenue Norwalk CT 06856 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Industrial printing machines and inking apparatus for printing systems, industrial inkjet printing machines; 
structural components for the aforesaid products.

Cl.9;Industrial printers; digital printers; industrial inkjet printers; printer hubs for industrial inkjet printers; all these 
products being designed for use with computers and computer-related industrial equipment; print heads; structural 
components of all the aforesaid products.
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3349293    25/02/2016
[International Registration No. : 1297454]
Carl Zeiss 3D Automation GmbH
Carl-Zeiss-Str. 32 73431 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools, particularly coordinate measuring machines and instruments, as well as parts thereof 
and/or machines and instruments for manual and/or automatic alignment and/or orientation of workpieces, motors 
(except motors for land vehicles), couplings and equipment for power transmission (except such for land vehicles).

Cl.9;Surveying, electrical, measurement, signal and control devices and instruments, specifically coordinate measuring 
machines and parts thereof, particularly styli and stylus racks, especially mobile stylus racks and parts thereof, 
particularly sliding modules for stylus slots, drivers to move stylus slots, base frames, blocking elements; controllers for 
mobile stylus racks and associated computer programs, interface arrangements; hydraulic and/or pneumatic controllers 
to move stylus slots, scientific, shipping, photographic, film, optical, weighing, rescue and instructional devices and 
instruments, systems to record, transmit and playback audio and/or images, magnetic recording media, records, vending 
machines and mechanical equipment for money-activated devices, cash registers, computing machines, data processing 
equipment and computers, fire extinguishers.
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Priority claimed from 12/06/2015; Application No. : 4188572 ;France 

3354207    10/12/2015
[International Registration No. : 1298866]
CERBA
ZI des Bethunes, Rue de l'Equerre F-95310 SAINT OUEN L'AUMONE France

Proposed to be Used
IR DIVISION
Cl.42;Medical biology laboratory services, namely analysis and research services in the field of biology.

Cl.44;Laboratory analysis services relating to the treatment of people provided by medical laboratories, laboratory 
analysis services relating to the treatment of animals.
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Priority claimed from 25/02/2016; Application No. : 86919430 ;United States of America 

3354227    29/02/2016
[International Registration No. : 1298774]
XEROX CORPORATION
45 Glover Avenue Norwalk CT 06856 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Industrial printing machines and inking apparatus for printing systems, industrial inkjet printing machines; 
structural components for the aforesaid products.

Cl.9;Industrial printers; digital printers; industrial inkjet printers; printer hubs for industrial inkjet printers; all these 
products being designed for use with computers and computer-related industrial equipment; print heads; structural 
components of all the aforesaid products.
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Priority claimed from 25/08/2015; Application No. : 014504583 ;European Union 

3354228    24/02/2016
[International Registration No. : 1298785]
Frantsilan Luomuyrttitila Ky
Tippavaarantie 6 FI-39200 Kyröskoski Finland

Proposed to be Used
IR DIVISION
Cl.3;Scented oils; fragrances; potpourris [fragrances]; natural perfumery; hair rinses [shampoo-conditioners]; bath 
salts; essential oils; essential oils for aromatherapy use; cosmetics.

Cl.5;Plant and herb extracts for medicinal use; food supplements; mineral dietary supplements for humans.

Cl.30;Herbal infusions.

Cl.32;Non-alcoholic beverages made of herbs, berries and fruits other than grapes.
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Priority claimed from 18/12/2015; Application No. : UK00003141442 ;United Kingdom 

3355085    08/01/2016
[International Registration No. : 1299004]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Leather tanning machines; machines for finishing leather; leather paring machines; leather working machines; 
apparatus for the treatment and finishing of leather, hides, skins, textiles, and fabrics; parts and fittings for these goods.

Cl.18;Leather; leather cloth; unworked leather; semi-worked leather; imitation leather; tanned leather; moleskin; leather,
unwrought or semi-wrought; worked or semi-worked hides and other leather; hides; imitation hides; animal hides; animal 
skins.

Cl.37;Cleaning of leather.

Cl.40;Treatment of animal hides; treatment of animal skins; treatment of leather; working of leather; staining of leather; 
tanning of leather; cutting of leather; embossing of leather; application of protective coatings to leather; waterproofing of 
leather; colouring of leather; tanning; custom assembling of leather materials for others; preparation and treatment of 
fabric; rental of machines and apparatus for treatment of textiles; surfacing of textiles; textile treating; dyeing of clothing; 
dyeing of fabrics; dyeing of textiles (woven and non-woven); dyeing services; application of appliques to clothes; 
application of appliques to textiles; application of finishes to clothing; application of finishing to textiles; application of 
motifs to textiles; application of motifs to clothing; bleaching of clothing; bleaching of textiles; brushing of textiles; 
fireproofing of clothing; fireproofing of fabric; waterproofing of clothing; waterproofing of fabric; mothproofing of 
clothing; mothproofing of fabric; anti-moth treatment of textiles; mold prevention treatment of clothing; mold-prevention 
treatment of textiles; permanent press treatment of clothes; permanent press treatment of textiles; hot-pressing (forming) 
of clothing; pre-shrinking items of clothing; pre-shrinking of textiles; shrinking of clothing; shrinking of fabric; whitening 
of clothing; whitening of textiles; whitening of laundry; applying finishes to clothing; crease resistant treatment of 
clothing; crease-resistant treatment of textiles; treatment of fur; stonewashing of textiles; softening of repellent treatment 
of textiles.
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Priority claimed from 28/08/2015; Application No. : 86740856 ;United States of America 

3355170    24/02/2016
[International Registration No. : 1299083]
Obalon Therapeutics, Inc.
5421 Avenida Encinas, Suite F Carlsbad CA 920084410 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical devices for weight loss and the treatment of obesity.

Cl.44;Providing medical information in the field of weight loss and the treatment of obesity; providing medical surgeries
and procedures in the field of weight loss and the treatment of obesity.
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Priority claimed from 31/07/2015; Application No. : 677124 ;Switzerland 

3355269    27/01/2016
[International Registration No. : 1299016]
LafargeHolcim Ltd
Zürcherstrasse 156 CH-8645 Jona Switzerland

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials, in particular cement and concrete and products (semi-finished or finished) made 
thereof, including rigid pipes and transportable buildings.

Cl.39;Transport, packaging and storage of goods, in particular transport of scrap or waste materials, including of 
hazardous materials, in suitable containers, and temporary storage of scrap or waste materials, including of hazardous 
materials; rental of means of transport and storage locations for scrap or waste materials, including hazardous waste; 
technical consulting in connection with the transport and storage of scrap or waste materials, including of hazardous 
materials.

Cl.40;Treatment of materials, particularly recycling, transformation and destruction of scrap or waste materials, 
including of hazardous materials, of various compositions and origins (industry, trade, agriculture, local government), 
and in this context particularly the sorting, shredding, homogenization and drying of scrap or waste materials, including 
of hazardous materials, and their transformation into fuels or their use in the manufacture of cement, particularly for 
fueling cement kilns; technical consultancy relating to the environmentally friendly recycling, transformation and 
destruction of scrap or waste materials, including of hazardous materials, and their use thereof in the manufacture of 
cement.

Cl.41;Education, further training and education, all the aforementioned services particularly relating to the protection of 
the environment and the technologies relating thereto, waste avoidance, transport and storage as well as the recycling, 
transformation and destruction of scrap or waste materials, including of hazardous materials, using environmentally 
friendly processes, and the use of such scrap or waste materials in the manufacture of cement.

Cl.42;Scientific and technological services relating to the protection of the environment and the technologies relating 
thereto, particularly laboratory analyses relating to scrap or waste materials, including of hazardous materials, and 
research and development and industrial analysis in the field of waste avoidance, transport and of storage as well as the 
environmentally friendly recycling, processing and destruction of scrap or waste materials, including of hazardous 
materials, and their use thereof in the manufacture of cement; technical consultancy relating to waste avoidance, 
including of hazardous materials.
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Priority claimed from 14/07/2015; Application No. : 014360961 ;European Union 

3355413    04/01/2016
[International Registration No. : 1298801]
Daniel Lee Thomson
94 Needlers Way Hull, East Riding of Yorkshire HU5 1DE United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Herbal compounds for medical use; herbal preparations for medical use; food supplements; vitamin supplements; 
food for infants; nutritional supplements containing vitamins, minerals, trace elements, coenzymes, amino acids or 
nutritional seed oils; probiotic bacterial formulations as nutritional supplements; digestive aids; preparations consisting 
of mixtures of vitamins and minerals for use as additives for foods for human consumption; health food supplements 
made principally of vitamins and/or minerals.

Cl.29;Prepared meals containing [principally] eggs; prepared meals containing [principally] chicken; prepared meals 
consisting substantially of seafood; prepared meals containing [principally] bacon; prepared meals consisting principally 
of game; prepared meals made from meat [meat predominating]; prepared meals made from poultry [poultry 
predominating]; prepared meals consisting primarily of meat substitutes; prepared meat; prepared vegetables; prepared 
fruits; prepared vegetable products; prepared meat dishes; prepared salads; soya [prepared]; mixtures of fruit and nuts; 
edible nuts; potato-based snack foods; nut-based snack foods; meat-based snack foods; vegetable-based snack foods; 
fruit-based snack food.

Cl.30;Prepared meals containing [principally] pasta; prepared meals containing [principally] rice; prepared pasta meals;
dry and liquid ready-to-serve meals, mainly consisting of rice; dry and liquid ready-to-serve meals, mainly consisting of 
pasta; herbal preparations for making beverages; herbal infusions; prepared rice dishes; prepared pizza meals; prepared 
pasta dishes; prepared desserts [chocolate based, confectionery, pastries]; flapjacks; pastries, cakes, tarts and biscuits 
(cookies); cereal based snack foods; seed based snack bars; granola-based snack bars; rice-based snack food; fruit 
sauces; savoury sauces, chutneys and pastes; chocolate sauce.
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Priority claimed from 12/08/2015; Application No. : 014463491 ;European Union 

3355441    08/02/2016
[International Registration No. : 1299269]
NOVAMONT S.P.A.
Via G. Fauser, 8 I-28100 NOVARA Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and/or in agriculture; unprocessed synthetic resins and artificial resins; unprocessed 
plastics of synthetic and/or agricultural origin; blends comprising two or more types of plastics of synthetic and/or 
agricultural origin; starch for use in industry; blends comprising plastics and starch for use in the manufacture of 
biodegradable and/or compostable plastics; blends comprising plastics and cellulose for use in the manufacture of 
biodegradable and/or compostable plastics; blends comprising plastics and glycerin for use in the manufacture of 
biodegradable and/or compostable plastics; chemical additives and auxiliary agents used in the processing and 
manufacturing of biodegradable and/or compostable plastic materials.

Cl.16;Biodegradable and/or compostable plastic materials for packaging, in particular plastic films, plastic bags, plastic 
sacks, plastic envelopes, plastic film for wrapping, plastic bubble packs for wrapping or packaging; biodegradable and/or 
compostable garbage bags.

Cl.17;Semi-processed plastic materials for use in further manufacturing processes or for the manufacture of finished 
goods; semi-processed artificial resins and synthetic resins; films made of plastics, not for wrapping; plastic films for 
mulching.
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3355521    12/02/2016
[International Registration No. : 1298941]
INTERNATIONAL GREETINGS PLC
No 7 Water End Barns, Water End, Eversholt Bedfordshire MK17 9EA United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Stationery; gift wrapping paper; gift wrapping foil; gift tags and labels; gift bags; ribbons and bows for wrapping 
and decoration; greetings cards; paper; party decorations of paper; party decoration of foil; paper for decorations; paper 
for rosettes; paper tableware; paper napkins, serviettes and tablecloths.

Cl.28;Christmas crackers; party favors in the nature of crackers; balloons; artificial christmas trees; christmas 
stockings; christmas decorations; carnival hats, masks and caps; paper hats.
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Priority claimed from 12/08/2015; Application No. : 014463368 ;European Union 

3355560    08/02/2016
[International Registration No. : 1299270]
NOVAMONT S.P.A.
Via G. Fauser, 8 I-28100 NOVARA Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and/or in agriculture; unprocessed synthetic resins and artificial resins; unprocessed 
plastics of synthetic and/or agricultural origin; blends comprising two or more types of plastics of synthetic and/or 
agricultural origin; starch for use in industry; blends comprising plastics and starch for use in the manufacture of 
biodegradable and/or compostable plastics; blends comprising plastics and cellulose for use in the manufacture of 
biodegradable and/or compostable plastics; blends comprising plastics and glycerin for use in the manufacture of 
biodegradable and/or compostable plastics; chemical additives and auxiliary agents used in the processing and 
manufacturing of biodegradable and/or compostable plastic materials.

Cl.16;Biodegradable and/or compostable plastic materials for packaging, in particular plastic films, plastic bags, plastic 
sacks, plastic envelopes, plastic film for wrapping, plastic bubble packs for wrapping or packaging; biodegradable and/or 
compostable garbage bags.

Cl.17;Semi-processed plastic materials for use in further manufacturing processes or for the manufacture of finished 
goods; semi-processed artificial resins and synthetic resins; films made of plastics, not for wrapping; plastic films for 
mulching.
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Priority claimed from 01/07/2015; Application No. : 014325229 ;European Union 

3355576    28/12/2015
[International Registration No. : 1299202]
Peter Hermeling
Adriaan van Bleijenburgstraat 25 NL-3311 LA Dordrecht

Proposed to be Used
IR DIVISION
Cl.9;Software for creating, offering and managing virtual it workplaces; software for creating, offering and managing 
workplaces; software for automating IT tasks and activities.

Cl.35;Advertising; business management; business administration; office functions; retailing and wholesaling in the 
field of software used for creating, offering and managing virtual IT workplaces, software for creating, offering and 
managing workplaces, and software for automating IT tasks and activities; import and export of the aforesaid software; 
the aforesaid services also provided via the internet.

Cl.42;Design, development, maintenance and updating of software for creating, offering and managing workplaces, 
including virtual IT workplaces, and software for automating IT tasks and activities.
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Priority claimed from 09/12/2015; Application No. : 30 2015 108 837 ;Germany 

3355577    26/01/2016
[International Registration No. : 1299208]
Klingspor AG
Huettenstrasse 36 35708 Haiger Germany

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cleaning, grinding and scouring; abrasives in solid form; abrasive preparations; abrasive sheets; 
abrasive fibres; abrasives in the form of plates, discs, wheels, cones, pads; bonded abrasives, including flexible bonded 
abrasives.

Cl.7;Parts and accessories of machines for grinding, cutting, sawing, separating and polishing, namely supporting 
discs, adhesive plates, contact wheels, clamping mandrels; machine tools for grinding, cutting, sawing, separating and 
polishing as well as their parts and accessories, namely polishing discs, grinding discs, cutting-off wheels, grindstones, 
grinding wheels, abrasive flap wheels, mounted points, grinding mop discs, grinding flap discs, grinding mop wheels, 
grinding flap wheels, abrasive sticks, abrasive cones, flexible bonded abrasive wheels and discs; tools for machines, 
namely drills and drilling bits, carbide burrs.

Cl.8;Hand tools and implements (hand-operated); hand-operated tools for grinding, cutting, sharpening, separating and 
polishing; grindstones; hand-operated abrading and polishing tools in the form of rods, bars, discs, wheels, hand blocks; 
abrasive discs, wheels, rolls and sheets for parts hand-operated abrading, polishing, scouring, cutting or sharpening 
tools.
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Priority claimed from 26/10/2015; Application No. : 682998 ;Switzerland 

3355588    25/03/2016
[International Registration No. : 1299150]
Innotest AG
Rosenstrasse 13b CH-8360 Eschlikon Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, optical, measuring, signaling and testing apparatus and instruments; apparatus and 
instruments for recording, transmission and reproduction of sounds or images; data processing apparatus and 
instruments and computers, computer software; apparatus and instruments for measurement and testing by eddy 
currents and ultrasounds; apparatus and instruments for manual measurement and manual testing by eddy currents and 
ultrasounds; apparatus and instruments for measurement and testing by combined eddy currents and ultrasounds; 
apparatus and instruments for manual measurement and manual testing by combined eddy currents and ultrasounds; 
apparatus and instruments for measurement of thickness and topography of layers and carriers; apparatus and 
instruments for manual measurement of thickness and topography of layers and carriers; apparatus and instruments for 
contactless measurement of thickness and topography of layers and carriers; apparatus and instruments for manual and 
contactless measurement of thickness and topography of layers and carriers; apparatus and instruments for 
measurement of geometric, electromagnetic and ultrasonic properties of layers and carriers, as well as materials thereof; 
apparatus and instruments for manual measurement of geometric, electromagnetic and ultrasonic properties of layers 
and carriers, as well as materials thereof; apparatus and instruments for contactless measurement of geometric, 
electromagnetic and ultrasonic properties of layers and carriers, as well as materials thereof; apparatus and instruments 
for manual and contactless measurement of geometric, electromagnetic and ultrasonic properties of layers and carriers, 
as well as materials thereof.

Cl.42;Scientific and technological services, research and designer services relating to apparatus and instruments for 
measurement and testing of thickness and thickness of layers and carriers, for contact and contactless measurement and 
testing of thickness and thickness of layers and carriers, for contactless measurement and testing of thickness of 
uncured coatings in the form of powder, lacquer or other layers of materials on carriers, on surfaces and on reference 
surfaces of metal and not of metal.
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3355616    15/03/2016
[International Registration No. : 1299124]
Truking Technology Limited
No.1 Xinkang Road, Yutan Town, Ningxiang County, Changsha Hunan China

Proposed to be Used
IR DIVISION
Cl.7;Bottle washing machines; wrapping machines; bottle filling machines.

Cl.37;Machinery installation, maintenance and repair; electric appliance installation and repair; rebuilding engines that 
have been worn or partially destroyed.
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3355617    15/03/2016
[International Registration No. : 1299123]
BEIJING KINGSOFT SECURITY SOFTWARE CO., LTD.
East Area, The 2nd Floor, No. 33 Xiaoying West Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer game software; computers; computer software 
applications, downloadable; electronic notice boards; smartphones; portable media players; cameras [photography]; 
batteries, electric; animated cartoons.

Cl.41;Arranging and conducting of conferences; publication of electronic books and journals on-line; providing on-line 
electronic publications, not downloadable; news reporters services; game services provided on-line from a computer 
network; production of radio and television programmes; toy rental; providing on-line videos, not downloadable; 
providing on-line music, not downloadable; operating lotteries.
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Priority claimed from 06/11/2015; Application No. : 86812676 ;United States of America 

3355618    09/03/2016
[International Registration No. : 1299115]
Capsugel Belgium NV
Rijksweg 11 B-2880 Bornem

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations, namely, a drug delivery system comprising polymer-based oral capsules for the 
modified release of a wide variety of therapeutic agents.

Cl.40;Contract manufacturing of pharmaceutical and nutritional supplement preparations and formulations, for others.

Cl.42;Formulation services, namely, design and development of pharmaceutical and nutritional supplement 
preparations and formulations.
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Priority claimed from 18/08/2015; Application No. : 30 2015 105 339 ;Germany 

3355628    18/12/2015
[International Registration No. : 1298968]
HAMM AG
Hammstrasse 1 95643 Tirschenreuth Germany

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; motor oil; gear oil; lubricants; dust removing preparations; preparations for dust 
absorbing, dust wetting and dust binding; non-chemical additives for fuels, combustibles, lubricants and industrial oils; 
fuels (including motor spirits) and lighting fuels; industrial greases, waxes and fluids; releasing agents in the form of oils 
and greases; additives in connection with all the aforesaid goods, included in this class.

Cl.7;Mechanical equipment for construction, earthmoving, crushing, processing, mining and agriculture; pumps, 
compressors, generators and fans; moving and handling equipment; lifting and hoisting equipment; engines, powertrains 
and generic machine parts; machine coupling and power transmission components (except for land vehicles); filters 
(parts of machines or engines); filter housings (parts of machines or engines); construction machines; mechanical, 
pneumatic, hydraulic and electric construction implements (other than hand-operated); machines and mechanical 
implements for construction, winning, mining, processing, demolition and agriculture, in particular rock breaking 
machines, concrete breaking machines, compacting machines, compacting implements, densifiers, road rollers, 
earthmoving rollers, compactors, tandem rollers, rubber wheeled rollers, static rollers, grader rollers, bulldozers, graders 
and soil working machines; binding agent, gravel and chip spreaders; rammers (machines); machines and mechanical 
implements for road construction, earthmoving, open-cast and underground mining, structural and civil engineering, soil 
working, road working, stone working, asphalt working, concrete working, road repair, recycling of road surfaces, 
recycling of asphalt, recycling of bitumen, road demolition, breaking road surfaces, crushing, breaking, road surface 
working, waste dump construction, soil stabilization and compacting; compacting machines and implements, in particular 
for earthmoving, road construction and waste dump construction; parts and tools of all the aforesaid goods, in particular 
rollers, drums, vibration rollers and drums, oscillation rollers and drums, rollers and drums for compacting, breaking and 
crushing, travel drives, vibration drives, oscillation drives, motors, drive units, hybrid drives, hydraulic plates, vibratory 
plates (vibrating compactor plates), vibrators, drive elements, suspensions, control mechanisms, joints, wearing parts, 
spare parts, high-performance tools of hard metal, compacting tools, crushing tools, breaking tools, milling tools, tool 
holders, change tool holder systems, coverings for rollers and drums, drum housings, body parts, chassis, drivers cabs, 
steering stands, mirrors, tanks, water tanks, breaking and crushing bars, breaking and crushing plates, braking systems, 
brakes, brake linings, brake calipers and brake shoes; hand-held tools (other than hand-operated); tools for machines; 
loosening tools for closing caps (other than hand-operated); power tools; mechanical tools; automatic tools (other than 
hand-operated); hydraulic tools (other than hand-operated); pneumatic tools (other than hand-operated); mechanical 
equipment for the lifting and lowering of machines and machine parts; tubes being fitted parts of machines; mechanical, 
hydraulic and pneumatic control mechanisms; covers and cover parts, in particular in the form of chains, rings and 
bands, for machine parts, in particular for rollers and drums; fairings and fairing parts, in particular in the form of chains, 
rings and bands, for machine parts, in particular for rollers and drums; adapted tarpaulins for use with machines, in 
particular for use with rollers and drums; adapted coverings for use with machines, in particular for use with rollers and 
drums; sparking plugs; starters; jacks (machines); electric, pneumatic and hydraulic jacks; parts and fittings for all the 
aforesaid goods, included in this class; electrostatic separators.

Cl.8;Hand tools and implements (hand-operated), in particular for treatment of materials and for construction, repair and 
maintenance; loosening tools for closing caps (hand-operated); lifting tools; hand-operated pumps for lubricants and 
industrial oils and greases; hand-operated implements for dispensing lubricants and industrial oils and greases; drums 
for reeling and unwinding strings and ropes (hand-operated); vices; hand-operated jacks; parts and fittings for all the 
aforesaid goods, included in this class.

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), control, regulating, life-saving and teaching apparatus and instruments; electronic control apparatus, units 
and systems; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus and instruments for capturing, recording, transmission, reception or reproduction of sound, images 
or data; communications equipment; data carriers for bearing pictures, sound and data; calculating machines; data 
processing equipment; computers; computer software and hardware; computer peripherals; fire-extinguishing apparatus; 
recorded data; information technology and audiovisual equipment; magnets, magnetizers and demagnetizers; apparatus, 
instruments and cables for electricity; optical devices, equipment, enhancers and correctors; safety, security, protection 
and signalling devices and equipment; navigation, guidance, positioning, tracking, targeting and map making devices; 
navigational instruments; measuring, detecting and monitoring instruments, devices, appliances and controllers; 
instruments, devices and appliances for measuring and indicating the rigidity, compaction degree, load bearing capacity 
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and temperature of the ground, in particular of road surfaces and soil; temperature regulators; electric and electronic 
devices and apparatus, as well as equipment composed of such goods, for the purposes of telematics, 
telecommunications and data processing; apparatus, instruments, software and hardware for tracking, monitoring, 
operating, remote controlling and technical testing of products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines; testing 
and quality control devices; electrical testing instruments; electric and electronic apparatus for evaluating the operation 
of and faults with products of mechanical and electrical engineering, products for structural engineering, civil engineering 
and mining, industrial installations, vehicles, apparatus and machines; scientific research and laboratory apparatus; 
filtering units for laboratory use; analysing and diagnostic apparatus (not for medical purposes); simulators; dosage 
devices; laser, infra-red and ultrasound devices (not for medical purposes); lasers (not for medical purposes); switches; 
electric control boxes, switch cabinets and control boards; electric control panels; joysticks; sensors; detectors; light 
emitting diodes; horns for signalling; buzzers; luminous signs; optical reflectors; optical mirrors; radio transmitting and 
receiving apparatus; antennas; aerials as communications apparatus; transmitters; optical and electrical receivers; 
signalling apparatus and signalling panels of metal (luminous or mechanical); indicator boards; levelling instruments, 
devices and apparatus; remote control apparatus; electric and electronic devices for the lifting or lowering of machines or 
machine parts; oil level indicators; components for electrical circuits; cables and wires (electricity); electric connection 
components; electric relays; fuses; terminals (electricity); electrical circuits and circuit boards; audio devices and radio 
receivers; speakers; graphic equalizers; batteries; battery chargers; electrical amplifiers; protective and safety clothing 
for protection against accident or injury; protective shoes; protective helmets; eyeglasses, in particular safety glasses for 
protecting the eyes and sun glasses; exposed films for educational purposes; cinematographic films for educational 
purposes; key cards (encoded); parts and fittings for all the aforesaid goods, included in this class.

Cl.12;Transport vehicles; truck tractors; load carrying trailers; low-loading vehicles; towing trucks; trucks; trailers for 
motor land vehicles; tipping bodies for vehicles; waggons; steering wheels; wheels; tyres; wheel rims; inner tubes for 
tyres; repair outfit for tyres and inner tubes for tyres; powertrains, including engines and motors, for land vehicles; 
coupling and power transmission components for land vehicles; driving chains and transmission shafts for land vehicles; 
body parts for vehicles; radiator grills for vehicles; undercarriages; braking systems, brakes, brake calipers, brake shoes 
and brake linings for vehicles; scrapers for tyres; windscreen wipers; adapted tarpaulins for use with vehicles and vehicle 
trailers; adapted coverings for use with vehicles and vehicle trailers; alarm systems for vehicles; mirrors for vehicles; air 
pumps for tyres; parts and fittings for all the aforesaid goods, included in this class.

Cl.14;Precious metals and their alloys, and imitations thereof; precious stones and pearls, and imitations thereof; 
model vehicles and machines (ornaments) made of precious metal; jewellery; horological and chronometric instruments; 
jewellery and watch boxes; key rings (trinkets or fobs); statues, figurines, ornaments, coins and tokens, made of or 
coated with precious or semi-precious metals or stones, or imitations thereof; works of art made of precious metal; parts 
and fittings for all the aforesaid goods, included in this class.

Cl.16;Paper; cardboard; printed matter; paper goods; stationery; writing and stamping implements; ballpoint pens; 
fountain pens; pencils; drawing materials; cases for stationery and drawing materials; pictures; photographs; post cards; 
picture post cards; pop-up greeting cards; greeting cards; decalcomanias; trading cards (other than for games); graphic 
prints; diagrams; blueprints (plans); maps made of paper or flexible plastics; newspapers; periodicals; magazines 
(periodicals); books; booklets; catalogues; reference books; manuals; note books; calendars; albums; book markers; 
stamps; labels (not of textile); decoration and art materials and media; envelopes for stationery use; glue for stationary or 
household use; painters' brushes; office requisites (except furniture); instructional and teaching material (except 
apparatus); works of art and figurines of paper or cardboard, and architectural models; coasters of paper or cardboard; 
filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; money 
holders; disposable paper products; parts and fittings for all the aforesaid goods, included in this class.

Cl.17;Seals, sealants and fillers; insulation, damping and barrier materials; flexible pipes, tubes, hoses, and fittings 
therefor, including valves; non-metallic pipes, tubes and hoses (not for building purposes); non-metallic couplings and 
connectors for pipes, tubes, hoses and cables; semi-finished plastic goods; plastics in the form of sheets, films, blocks, 
rods and tubes; unprocessed and semi-processed materials (not adapted for a specific use), included in this class, 
namely, polyester, mineral fibers, flexible plastic films (other than for packaging), semi-processed plastics, plastic fibers 
(not for use in textiles), recycled plastics, elastomers, synthetic and composite materials, namely, carbon fibers, cellulose 
acetate, glass fibers and glass wool, cellulose, fibers impregnated with synthetic resins; finished or semi-finished 
products (adapted for a specific use), included in this class, namely, ebonite moulds, moulds of rubber for use in the 
production of path edgings, semi-finished rubber in the form of mouldings, semi-processed injection moulding plastics, 
shock-absorbing materials, packing materials, vibration dampers, statues and works of art, namely, figurines made from 
rubber and decorative plastic films being semi-finished products, anti-dazzle films for windows (tinted), rubber covers for 
electrical components, rubber covers for switches, plastic masking films (other than for packaging), drum coverings of 
rubber (semi-finished products), sealing rings, cylinder jointings, spacers (except fasteners for pipes), sealing 
membranes and semi-processed synthetic filtering materials, adhesive tapes, strips, bands and films, clutch linings, tyre 
restoration and repair materials, marker tapes and protective rubber articles; parts and fittings for all the aforesaid goods, 
included in this class.

Cl.18;Luggage, bags, wallets and other carriers; backpacks; umbrellas and parasols; walking sticks; saddlery; parts 
and fittings for all the aforesaid goods, included in this class.

Cl.25;Clothing; footwear; headgear; parts and fittings for the aforesaid goods, included in this class.

Cl.28;Model vehicles and machines (scaled down); model vehicles and machines (playthings); toys, games, playthings 
and curios; sporting articles and equipment; festive decorations (included in this class) and artificial Christmas trees; 
parts and fittings for all the aforesaid goods, included in this class.

Cl.34;Smokers' articles, in particular lighters; ashtrays; matches; parts and fittings for all the aforesaid goods, included 
in this class.

Cl.35;Business management; business administration; advertising; dissemination of advertisements; rental of 
advertising spaces; marketing and sales promotion services; business administration consultancy; business and 
organisational consultancy; business information services; product demonstrations and product presentation services, 
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also via the internet; conducting and organization of fairs for commercial and advertising purposes; commercial trading 
and consumer information services, namely auctioneering services, organizing of business contacts, collective buying 
services, evaluations relating to commercial matters, arranging of competitions, agency business services, import and 
export services, negotiation and intermediation services, ordering services, price comparison services, acquisition 
services for third parties, subscription services; business analysis, research and information services; data processing 
(office functions); electronic collecting of data; compilation and systematization of data and information in electronic 
databases; quality management, namely process optimisation through organisational planning; compilation of statistics; 
cost-benefit analysis; cost-price-analysis; business studies concerning capacity utilisation; business project 
management; organisational project management and organisational management of vehicle and machine fleets, and 
related organisational and business consultancy; operating an information, complaints and emergency hotline, also 
online, namely taking, collecting and forwarding customer requests or customer complaints by telephone or electronic 
means; import-export agencies services; organisational scheduling of the operating time and location of products of 
mechanical and electrical engineering, products for structural engineering, civil engineering and mining, industrial 
installations, vehicles, apparatus and machines; business relocation services; sponsorship search; retail and wholesale 
services, also via the internet, in relation to industrial oils and greases, motor oil, gear oil, lubricants, dust removing 
preparations, preparations for dust absorbing, dust wetting and dust binding, non-chemical additives for fuels, 
combustibles, lubricants and industrial oils, fuels (including motor spirits), lighting fuels, industrial greases, waxes and 
fluids, releasing agents in the form of oils and greases, mechanical equipment for construction, earthmoving, crushing, 
processing, mining and agriculture, pumps, compressors, generators, fans, moving and handling equipment, lifting and 
hoisting equipment, engines, powertrains, generic machine parts, machine coupling and power transmission components 
(except for land vehicles), filters (parts of machines or engines), filter housings (parts of machines or engines), 
construction machines, mechanical, pneumatic, hydraulic and electric construction implements (other than hand-
operated), machines and mechanical implements for construction, winning, mining, processing, demolition and 
agriculture, in particular rock breaking machines, concrete breaking machines, compacting machines, compacting 
implements, densifiers, road rollers, earthmoving rollers, compactors, tandem rollers, rubber wheeled rollers, static 
rollers, grader rollers, bulldozers, graders and soil working machines, binding agent, gravel and chip spreaders, rammers 
(machines), machines and mechanical implements for road construction, earthmoving, open-cast and underground 
mining, structural and civil engineering, soil working, road working, stone working, asphalt working, concrete working, 
road repair, recycling of road surfaces, recycling of asphalt, recycling of bitumen, road demolition, breaking road 
surfaces, crushing, breaking, road surface working, waste dump construction, soil stabilization and compacting, 
compacting machines and implements, in particular for earthmoving, road construction and waste dump construction, 
parts of machines, in particular tools, rollers, drums, vibration rollers and drums, oscillation rollers and drums, rollers and
drums for compacting, breaking and crushing, travel drives, vibration drives, oscillation drives, motors, drive units, 
hybrid drives, hydraulic plates, vibratory plates (vibrating compactor plates), vibrators, drive elements, suspensions, 
control mechanisms, joints, wearing parts, spare parts, high-performance tools of hard metal, compacting tools, crushing 
tools, breaking tools, milling tools, tool holders, change tool holder systems, coverings for rollers and drums, drum 
housings, body parts, chassis, drivers cabs, steering stands, mirrors, tanks, water tanks, breaking and crushing bars, 
breaking and crushing plates, braking systems, brakes, brake linings, brake calipers and brake shoes, hand-held tools 
(other than hand-operated), tools for machines, loosening tools for closing caps (other than hand-operated), power tools, 
mechanical tools, automatic tools, hydraulic tools (other than hand-operated), pneumatic tools (other than hand-
operated), mechanical equipment for the lifting and lowering of machines and machine parts, tubes being fitted parts of 
machines, mechanical, hydraulic and pneumatic control mechanisms, covers and cover parts, in particular in the form of 
chains, rings and bands, for machine parts, in particular for rollers and drums, fairings and fairing parts, in particular in 
the form of chains, rings and bands, for machine parts, in particular for rollers and drums, adapted tarpaulins for use with 
machines, adapted coverings for use with machines, sparking plugs, starters, jacks (machines), electric, pneumatic and 
hydraulic jacks, hand tools and implements (hand-operated), in particular for treatment of materials and for construction, 
repair and maintenance, loosening tools for closing caps (hand-operated), lifting tools, hand-operated pumps for 
lubricants and industrial oils and greases, hand-operated implements for dispensing lubricants and industrial oils and 
greases, drums for reeling and unwinding strings and ropes, vices, hand-operated jacks, scientific, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), control, regulating, life-
saving and teaching apparatus and instruments, electronic control apparatus, units and systems, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus and 
instruments for capturing, recording, transmission, reception or reproduction of sound, images or data, communications 
equipment, data carriers for bearing pictures, sound and data, calculating machines, data processing equipment, 
computers, computer software and hardware, computer peripherals, fire-extinguishing apparatus, recorded data, 
information technology and audiovisual equipment, magnets, magnetizers and demagnetizers, apparatus, instruments 
and cables for electricity, optical devices, equipment, enhancers and correctors, safety, security, protection and 
signalling devices and equipment, navigation, guidance, positioning, tracking, targeting and map making devices, 
navigational instruments, measuring, detecting and monitoring instruments, devices, appliances and controllers, 
instruments, devices and appliances for measuring and indicating the rigidity, compaction degree, load bearing capacity 
and temperature of the ground, in particular of road surfaces and soil, temperature regulators, electric and electronic 
devices and apparatus, as well as equipment composed of such goods, for the purposes of telematics, 
telecommunications and data processing, apparatus, instruments, software and hardware for tracking, monitoring, 
operating, remote controlling and technical testing of products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, testing 
and quality control devices, electrical testing instruments, electric and electronic apparatus for evaluating the operation 
of and faults with products of mechanical and electrical engineering, products for structural engineering, civil engineering 
and mining, industrial installations, vehicles, apparatus and machines, scientific research and laboratory apparatus, 
filtering units for laboratory use, analysing and diagnostic apparatus (not for medical purposes), simulators, dosage 
devices, laser, infra-red and ultrasound devices (not for medical purposes), lasers (not for medical purposes), switches, 
electric control boxes, switch cabinets and control boards, electric control panels, joysticks, sensors, detectors, light 
emitting diodes, horns for signalling, buzzers, luminous signs, optical reflectors, optical mirrors, radio transmitting and 
receiving apparatus, antennas, aerials as communications apparatus, transmitters, optical and electrical receivers, 
signalling apparatus and signalling panels of metal (luminous or mechanical), indicator boards, levelling instruments, 
devices and apparatus, electrostatic separators, remote control apparatus, electric and electronic devices for the lifting or 
lowering of machines or machine parts, oil level indicators, components for electrical circuits, cables and wires 
(electricity), electric connection components, electric relays, fuses, terminals (electricity), electrical circuits and circuit 
boards, audio devices and radio receivers, speakers, graphic equalizers, batteries, battery chargers, electrical amplifiers, 
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protective and safety clothing for protection against accident or injury, protective shoes, protective helmets, eyeglasses, 
in particular safety glasses for protecting the eyes and sun glasses, exposed films for educational purposes, 
cinematographic films for educational purposes, key cards (encoded), transport vehicles, truck tractors, load carrying 
trailers, low-loading vehicles, towing trucks, trucks, trailers for motor land vehicles, tipping bodies for vehicles, waggons, 
steering wheels, wheels, tyres, wheel rims, inner tubes for tyres, repair outfit for tyres and inner tubes for tyres, 
powertrains, including engines and motors, for land vehicles, coupling and power transmission components for land 
vehicles, driving chains and transmission shafts for land vehicles, body parts for vehicles, radiator grills for vehicles, 
undercarriages, braking systems, brakes, brake calipers, brake shoes and brake linings for vehicles, scrapers for tyres, 
windscreen wipers, adapted tarpaulins for use with vehicles and vehicle trailers, adapted coverings for use with vehicles 
and vehicle trailers, alarm systems for vehicles, mirrors for vehicles, air pumps for tyres, precious metals and their alloys, 
and imitations thereof, precious stones and pearls, and imitations thereof, model vehicles and machines (ornaments) 
made of precious metal, jewellery, horological and chronometric instruments, jewellery and watch boxes, key rings 
(trinkets or fobs), statues, figurines, ornaments, coins and tokens, made of or coated with precious or semi-precious 
metals or stones, or imitations thereof, works of art made of precious metal, paper, cardboard, printed matter, paper 
goods, stationery, writing and stamping implements, ballpoint pens, fountain pens, pencils, drawing materials, cases for 
stationery and drawing materials, pictures, photographs, post cards, picture post cards, pop-up greeting cards, greeting 
cards, decalcomanias, trading cards (other than for games), graphic prints, diagrams, blueprints (plans), maps made of 
paper or flexible plastics, newspapers, periodicals, magazines (periodicals), books, booklets, catalogues, reference 
books, manuals, note books, calendars, albums, book markers, stamps, labels (not of textile), decoration and art materials
and media, envelopes for stationery use, glue for stationary or household use, painters' brushes, office requisites (except 
furniture), instructional and teaching material (except apparatus), works of art and figurines of paper or cardboard, and 
architectural models, coasters of paper or cardboard, filtering materials of paper, bags and articles for packaging, 
wrapping and storage of paper, cardboard or plastics, money holders, disposable paper products, seals, sealants, fillers, 
insulation, damping and barrier materials, flexible pipes, tubes, hoses, and fittings therefor, including valves, non-metallic 
pipes, tubes and hoses (not for building purposes), non-metallic couplings and connectors for pipes, tubes, hoses and 
cables, semi-finished plastic goods, plastics in the form of sheets, films, blocks, rods and tubes, unprocessed and semi-
processed materials (not adapted for a specific use), namely, polyester, mineral fibers, flexible plastic films (other than for 
packaging), semi-processed plastics, plastic fibers (not for use in textiles), recycled plastics, elastomers, synthetic and 
composite materials, namely, carbon fibers, cellulose acetate, glass fibers and glass wool, cellulose, fibers impregnated 
with synthetic resins, finished or semi-finished products (adapted for a specific use), namely, ebonite moulds, moulds of 
rubber for use in the production of path edgings, semi-finished rubber in the form of mouldings, semi-processed injection 
moulding plastics, shock-absorbing materials, packaging materials, vibration dampers, statues and works of art, namely, 
figurines made from rubber and decorative plastic films being semi-finished products, anti-dazzle films for windows 
(tinted), rubber covers for electrical components, rubber covers for switches, plastic masking films (other than for 
packaging), drum coverings of rubber (semi-finished products), sealing rings, cylinder jointings, armatures, connectors, 
spacers (except fasteners for pipes), sealing membranes and semi-processed synthetic filtering materials, adhesive 
tapes, strips, bands and films, clutch linings and brake linings, tyre restoration and repair materials, marker tapes and 
protective rubber articles, luggage, bags, wallets and other carriers, backpacks, umbrellas, parasols, walking sticks, 
saddlery, clothing, footwear, headgear, model vehicles and machines (scaled down), model vehicles and machines 
(playthings), toys, games, playthings, curios, sporting articles and equipment, festive decorations, artificial Christmas 
trees, smokers' articles, in particular lighters, ashtrays, matches, as well as parts and fittings for the aforesaid goods; 
hire, rental and leasing of goods associated with the provision of all the aforesaid services, included in this class; 
consultancy and information services relating to all the aforesaid services, included in this class.

Cl.36;Insurance services; real estate services; pawnbrokerage; financial, monetary and banking services; fundraising 
and sponsorship; financial management services and real estate management services; finance services; financial 
consultancy, appraisals and valuations; financial analyses; financing and funding services; arranging of financing and 
funding; leasing and hire-purchase services (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); consultancy with regard to financing, funding, leasing and hire-purchase; bonding, warranty and 
guarantee services; hire, rental and leasing of goods associated with the provision of all the aforesaid services, included 
in this class; consultancy and information services relating to all the aforesaid services, included in this class.

Cl.37;Construction; construction supervision; construction consultancy; building, construction and demolition; soil 
stabilization services; soil compacting services; mining services; earth moving services; road construction; canal 
construction; waste dump construction; crushing services in respect of solids (included in this class); hire, rental and 
leasing of construction machines, compacting machines, compacting implements, densifiers, road rollers, earthmoving 
rollers, compactors, tandem rollers, rubber wheeled rollers, static rollers and grader rollers, and parts thereof; 
installation, cleaning, repair and maintenance services with respect to construction machines, compacting machines, 
compacting implements, densifiers, road rollers, earthmoving rollers, compactors, tandem rollers, rubber wheeled rollers, 
static rollers and grader rollers, and parts thereof; installation, cleaning, repair and maintenance services with respect to 
computer hardware, products of mechanical and electrical engineering, products for structural engineering, civil 
engineering and mining, industrial installations, vehicles, apparatus and machines, and parts thereof; installation, 
cleaning, repair and maintenance services with respect to structures, in particular buildings, canals and roads; 
rustproofing; application of surface coatings, in particular application of protective surface coatings; hire, rental and 
leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy and 
information services relating to all the aforesaid services, included in this class; technical consultancy with regard to 
construction; technical consultancy with regard to soil compacting and soil stabilization.

Cl.38;Telecommunication services; communications services for the exchange of data in electronic form; 
communication via digital transmission, radio, computer, internet, satellite, telematics and cable; telematics services 
(included in this class); providing access to electronic databases and electronic communications networks; leasing 
access time to electronic databases and electronic communications networks; leasing access time for enabling the use of 
non-downloadable on-line software; hire, rental and leasing of goods associated with the provision of all the aforesaid 
services, included in this class; consultancy and information services relating to all the aforesaid services, included in 
this class; providing electronic access to position data and satellite correction signals.

Cl.41;Education; instruction; organising, arranging and conducting courses, workshops and seminars; training, in 
particular concerning safety at work and the operation, usage, repair and maintenance of vehicles, apparatus and 
machines, and parts thereof; services of a training facility for obtaining a driving licence; provision of club education 
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services; entertainment; organising and conducting lotteries, competitions and contests; provision of fan club services in 
the nature of entertainment, education, sporting activities and cultural activities; provision of club entertainment services; 
sporting and cultural activities; publishing and reporting; production of films for educational purposes; hire, rental and 
leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy and 
information services relating to all the aforesaid services, included in this class.

Cl.42;Scientific and technological services and research; industrial analysis and research services; technical planning 
and consultancy; technical project planning; construction planning; IT services, namely development, programming, 
installation, implementation, updating, maintenance and repair of computer software, development of computer hardware, 
hosting services, software as a service [SaaS], rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration services (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations), data duplication and conversion services, 
data coding services, computer analysis and diagnostics, research and development and implementation of computers 
and computer systems, computer programming, computer project management services, data mining, computer services 
(included in this class), technological services relating to computers, computer network services, data migration services, 
technological services, namely generating, recording and analysing of position data and satellite correction signals, 
updating of websites for third parties and monitoring of computer systems by remote access; testing, authentication and 
quality control; technical consultancy with regard to products of mechanical and electrical engineering, products for 
structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and machines, and parts 
thereof; technological consultancy with regard to the operation of vehicles, apparatus and machines, and parts thereof; 
design services; engineering services; research in the fields of mechanical engineering, electrical engineering and 
construction; geological research and prospecting; product research and development; development of industrial 
processes; development of new products and technologies for third parties; development of products of mechanical and 
electrical engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, 
apparatus and machines, and parts thereof; constructional planning and design; safety testing and technical testing (also 
by remote access) of computer hardware, computer software, products of mechanical and electrical engineering, 
products for structural engineering, civil engineering and mining, industrial installations, vehicles, apparatus and 
machines, and parts thereof; troubleshooting and fault diagnosis regarding computer hardware, computer software, 
products of mechanical and electrical engineering, products for structural engineering, civil engineering and mining, 
industrial installations, vehicles, apparatus and machines, and parts thereof; remote controlling, remote monitoring, 
remote maintenance and electronic tracking of computer hardware, computer software, products of mechanical and 
electrical engineering, products for structural engineering, civil engineering and mining, industrial installations, vehicles, 
apparatus and machines, and parts thereof (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); measurement services; preparation of technical surveys; weather forecast services; technical 
development of models and concepts to be implemented for the operation, production and logistics of commercial 
enterprises; planning and development of construction projects and projects for the compacting of soil and stabilization 
of soil; laboratory services; chemistry services; physics services; architectural services; technical drawing; urban 
planning; technical construction planning; technical development of usage concepts for computer hardware, computer 
software, products of mechanical and electrical engineering, products for structural engineering, civil engineering and 
mining, industrial installations, vehicles, apparatus and machines, and parts thereof; technical project management; 
technical testing services; technological services, namely generating and analysing of data concerning construction 
processes, soil compacting processes and soil stabilization processes; technical assessment of data concerning 
construction processes, soil compacting processes and soil stabilization processes; electronic recording of data; hire, 
rental and leasing of goods associated with the provision of all the aforesaid services, included in this class; consultancy 
and information services relating to all the aforesaid services, included in this class; structural and civil engineering.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 28/07/2015; Application No. : 014414916 ;European Union 

3355630    21/01/2016
[International Registration No. : 1298974]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric motors (except for land vehicles), prime movers and driving machines and starting apparatus therefor 
(except for land vehicles); electric generators, turbines; compressors; starters for prime movers and driving machines 
(included in this class); compressors for charging combustion engines (included in this class); apparatus and equipment 
for the generating, control, distribution and transport of compressed air; pumps (included in this class), other than for 
household and kitchen apparatus; machine tools, machines for processing pipes; machines, apparatus and equipment for
cleaning and processing chemicals; steam engine boilers; equipment and machines for the automated handling of tools 
and workpieces.

Cl.9;Scientific apparatus, other than laboratory analysis apparatus; physical, chemical, optical, photographic, nautical 
and geodetic apparatus, equipment and instruments; weighing, signalling, measuring, metering, recording, monitoring, 
testing, controlling, regulating and switching apparatus; electric switching and control cabinets; plug-in modules, mainly 
consisting of multi-combination individual parts for holding and/or combining circuit boards; temperature controlling 
apparatus; lasers for technical purposes; electron microscopes; remote operating and control apparatus; mechanisms for 
coin and token-operated apparatus; electric conduits and cables, including auxiliary apparatus for laying cables and 
conduits, namely strain-relief devices for sleeves; conductor rails; conduit and cable fittings; electric installation material 
(included in this class), in particular switches, dimmers, sockets, switch plugs, distribution boxes, aerial socket outlets, 
loudspeaker cabinets and connection boxes, plug-in communication devices; modulators and switches for jalousies; 
thermometers; hygrometers; connector assemblies, fuses, automatic screwing machines, proximity switches, fault 
current protective switches, relays, contactors, terminals, cable sleeves, cable cabinets, fuse boxes, conduit boxes, 
connection boxes, distribution boxes, switchboards, switch clocks, electricity meters; ultrasound and infrared 
transmitting and receiving apparatus and relay stations therefor, for switching, dimmer and touch functions; modules for 
switches and dimmers; timers; synchros; electric heat transformers with electric starting aids for brightness control of 
fluorescent lamps; ballasts, control and regulating apparatus for fluorescent lamps; switchgear and control apparatus for 
building systems technology; signal appliances; intercom systems; distribution, channel and laying systems for electric 
installation; electric and electronic alarm devices and installations including devices and installations for protecting 
objects including burglar and rape alarms, security cameras and installations, entry camera and security installations and 
video surveillance equipment; electric infra-red locking devices; warning and protection devices against water and fire 
damage; electronic installations for surveillance of individuals; devices for identifying individuals; electric and electronic 
apparatus and installations for process control engineering; servicing apparatus and machines for power plant 
technology, namely pipe testing apparatus, apparatus for the non-destructive testing of materials in power plants, eddy 
current testing apparatus, ultrasound testing apparatus, leak detecting apparatus, manipulators, electric apparatus for 
detecting and measuring pollutants in the air, in the water and in the ground, and for detecting and measuring sound, 
vibrations, radioactivity and meteorological data; apparatus for process engineering, namely flow meters, pressure 
measuring apparatus, regulators, actuators; electric and electronic apparatus for use in analytical technology, including 
operational analysis, chromatography, other than for medical chromatography; apparatus and installations for use in 
weighing; electric couplings; memory-programmable controls, in particular for machine tools, handling apparatus, robots, 
assembly machines and machines for the treatment of materials; apparatus, parts therefor and installations consisting 
thereof, for the detection and location of leaks in containers holding solid, liquid and gaseous media; apparatus for the 
non-destructive testing of materials; high-voltage, medium-voltage and low-voltage circuit-breakers and switchgear; high-
voltage direct current transmission installations; electrical rectifiers and inverters; transducers; arresters; vacuum tubes 
for switchgear; switch cabinets; metering devices for use in relation to electricity, gas, liquids and heat; control 
engineering apparatus and equipment for switchgear and network control engineering; electricity transformers; power 
cables and lines; electronic power and torque measuring devices; electronic load indicating devices; solar energy 
collectors for power generation; emergency power supply apparatus; chips; batteries, electric; fuel cells; accumulators; 
sensor; optoelectronic components and assemblies consisting thereof (included in this class); optocouplers; resistances, 
electric; electric condensers; chokes; electromagnetic coils; electric thermistors and posistors; filters (included in this 
class); printed, engraved, cast and integrated circuits; chipcards; smart card readers; testing devices for electrotechnical 
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and electronic components and subassemblies; magnets and resonators; electronic tubes; surge arresters; apparatus for 
recording, broadcasting, transmission, reception, reproduction and processing of sounds and/or signals and/or images; 
communications devices and installations thereof; data processing and transmission apparatus; apparatus and 
installations for the transmission of speech, data and images, satellite earth stations; communications cables, 
communications lines and optical waveguides for electric and optical speech, data and image transmission; intercom 
systems; modems; couplers, transceivers, concentrators, power supply (included in this class) and collision detection 
apparatus, and optical racks for use in fibre-glass transmission technology; video recorders; aerials and aerial 
installations; radar apparatus; short-wave transmitter and receiver stations; selector radio apparatus; aeronautical radio 
apparatus; microwave radios; satellite radio equipment; encoding apparatus; thermal imaging equipment; laser distance-
measuring apparatus; inquiry and response apparatus for aircraft identification; equipment for receiving, locating and 
classifying electromagnetic signals; acoustic and optical signalling devices and signalling panels; railway signalling 
apparatus and installations constructed therefrom; electric positioners and parts therefor; electric lines and cables, 
including auxiliary apparatus for laying cables and lines, namely mounting rollers, cable sliding rollers, angle suspension 
gear, drum frames, cable reels, delivery spools; fibreglass, and objects made therefrom for electrotechnical purposes; 
software, other than software for medical purposes and medical imaging, other than software for the biological, chemical 
and medical industry, other than software for household or kitchen purposes, other than software for human resources 
and payroll management, other than for learning and educational software and translation software, other than software 
for video games, other than software for administering and carrying out electronic payments, other than software for 
developing new product mixes and packaging and contents, other than software for the energy industry, other than 
software for interactive electronic communications and accessing and using databases; other than software for recording 
and transmission of voice, video and text messages, electronic information, media files and computer programs; none of 
the aforesaid goods for household or kitchen purposes; other than scanners.

Cl.11;Apparatus for steam generating, refrigerating; none of the aforesaid goods for household or kitchen purposes.

Cl.12;Land, air and water vehicles, and parts therefor.

Cl.16;Paper cardboard; printed matter, other than printed matter relating to medicine, instructional and teaching 
material, payroll management, human resources, administering and carrying out electronic payments; bookbinding 
material; photographs [printed]; adhesives for stationery or household purposes; artists' materials; typewriters and office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging, 
included in this class; printers' type; printing blocks.

Cl.35;Business management; business administration; office functions; electronic services, namely collection of data 
and information stored in computer databases.

Cl.38;Telecommunications; rental of telecommunications apparatus and installations; electronic transmission of data, 
information, images, video and audio sequences.

Cl.42;Research and development, for others, in the field of electrical engineering, electronics, information technology, 
physics, chemistry and mechanical engineering and planning, technical and scientific consultancy, engineering and 
technical watch in the aforesaid fields; construction and design planning and consultancy; development, creation and 
rental of data processing programs, other than for medical purposes and medical imaging, other than for the biological, 
chemical and medical industry, other than for household or kitchen purposes and for human resources, other than for 
payroll management, other than for learning and educational software and translation software, other than for video 
games, other than for administering and carrying out electronic payments, for developing new product mixtures and 
packaging and contents, other than for the energy industry, other than for interactive electronic communications and 
accessing and using databases, other than for recording and transmission of voice, video and text messages, electronic 
information, media files and computer programs; rental of electrical engineering and information technology equipment 
and installations; material testing; technical consultancy with regard to the construction and operation of data processing 
installations, databases and telecommunications networks; technical planning, development and design of 
telecommunications and data processing services and equipment, telecommunications networks and tools therefor; 
technical planning, consultancy, testing and technical monitoring in the field of the systems integration and product 
integration of telecommunications networks and data processing; electronic storage of data, information, images, video 
and audio sequences.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 10/11/2015; Application No. : 014786073 ;European Union 

3355689    02/03/2016
[International Registration No. : 1298981]
CLICKBAKERS HOLDING LIMITED
Lampousas 9 CY-1095 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); electronic databases recorded on computer media; computer software to enable the 
searching of data; computer software applications, downloadable; computer software to automate data warehousing; 
computer software for application and database integration; computer software for creating searchable databases of 
information and data; computer search engine software; software for searching and retrieving information across a 
computer network; application software; downloadable software; software; computer programmes for data processing; 
computer software downloaded from the internet; computer programs for searching the contents of computers and 
computer networks by remote control.

Cl.35;Advertising, marketing and promotional services; digital advertising services; classified advertising; market 
campaigns; marketing; advertising, marketing and promotional consultancy, advisory and assistance services; provision 
of advertising space, time and media; preparation of marketing plans; advertising; advertising services relating to data 
bases; distribution of advertising, marketing and promotional material; mediation of advertising; on-line advertising on a 
computer network; advertising and marketing.

Cl.42;Hosting services and software as a service and rental of software; design and development of electronic 
database software; design and development of data storage systems; design and development of data processing 
systems; design and development of data entry systems; computer analysis; computerised analysis of data; computer 
research services; it consultancy, advisory and information services; rental of computer hardware and computer 
software; research relating to data processing; software development, programming and implementation.

4296



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 25/05/2015; Application No. : 302015000017292 ;Italy 

3355984    30/06/2015
[International Registration No. : 1299018]
TERMOMECCANICA S.P.A.
Via Del Molo, 3 I-19126 LA SPEZIA (SP) Italy

Proposed to be Used
IR DIVISION
Cl.7;Pumps; compressors; installations for generating electrical energy from treatment, exploitation and processing of 
solid waste and renewable sources.

Cl.11;Installations for the treatment of the waters; installations for the cleaning, desalination, purification of water; 
water desalination installations; installations for chemical processing for the treatment of water; industrial wastewater 
treatment installations.

Cl.37;Installation, assistance and maintenance of installations for generating electrical energy from treatment, 
exploitation and processing of solid waste and renewable sources; installation, assistance and maintenance of 
installations for the treatment of the waters; installation, assistance and maintenance of installations for the cleaning, 
desalination, purification of water, water desalination installations; installation, assistance and maintenance of 
installations for the chemical industry and environmental protection; installation, assistance and maintenance of 
installations for industrial processes; installation, assistance and maintenance of pumps; installation, assistance and 
maintenance of compressors.

Cl.42;Design services; design of installations for generating electrical energy from treatment, exploitation and 
processing of solid waste and renewable sources; design of installations for the treatment of the waters, installations for 
the cleaning, desalination, purification of water, water desalination installations; design of installations for the chemical 
industry and environmental protection; design of installations for industrial processes; design of pumps and 
compressors.
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3355994    22/10/2015
[International Registration No. : 1299030]
Hangzhou Ancun Network Technology Co., Ltd.
Room 329, No. 236 Jingzhou Road, Xihu District, Hangzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.42;Computer programming; computer software design; installation of computer software; maintenance of computer 
software; creating and maintaining web sites for others; data conversion of computer programs and data [not physical 
conversion]; packaging design; technical project studies; dress designing.

Cl.45;Litigation services; licensing of computer software [legal services]; intellectual property consultancy; mediation; 
registration of domain names [legal services]; fire-fighting.

4298



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

3356007    17/12/2015
[International Registration No. : 1299040]
DOGUS VANA VE DÖKÜM SANAYI TICARET ANONIM SIRKETI
1202/1 Sokak, No:54/F, Yenisehir Izmir Turkey

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines.

Cl.35;The bringing together, for the benefit of others, of valves of metal, other than parts of machines (excluding the 
transport thereof), enabling customers to conveniently view and purchase those goods; all the aforementioned retail 
services may be provided by retail stores, wholesale outlets, through mail order catalogues or by means of electronic 
media, including, through web sites or television shopping programmes.
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3356008    18/04/2016
[International Registration No. : 1298956]
CTOM LIMITED
9 Canaveral Drive, Rosedale Auckland 0632 New Zealand

Proposed to be Used
IR DIVISION
Cl.3;Baby body milks; baby oil; medical toothpastes; toothpaste; toothpastes; body creams (cosmetics); cosmetics.

Cl.5;Baby food; dietary supplements for humans; dietary supplements for infants; health food supplements for persons 
with special dietary requirements; health food supplements made principally of minerals; health food supplements made 
principally of vitamins; nutritional supplements; protein dietary supplements; vitamin supplements; medicated baby care 
products; deer velvet (medicinal substance); food for infants; infants' foods; milk foods for infants; powdered milk foods 
for infants; milk powder for babies; milk powders (foodstuff for babies).

Cl.29;Seafood (not live); meat products; fresh meat; frozen meat; beverages having a milk base; beverages made from 
milk; beverages with a milk base; by-products of milk; cows' milk; dried milk powder; goat's milk; low fat milk products; 
milk; milk-based beverages; milk cream; milk drinks; powdered milk; skimmed milk; whole milk; skimmed milk powder; 
milk powder (other than for babies).

Cl.30;Honey; honey and honey substitutes; honeys; natural honey; cooking salt; salt for cooking; table salt; sugar; sea 
salt for cooking.

Cl.32;Non-alcoholic honey-based beverages; drinking water; mineral water; mineral water (beverages); soda water; 
spring water (beverages), other than for medical purposes; table waters; waters (beverages).

Cl.33;Wines; blended wine; dry red wine; dry white wine; dry wine; red wine; white wine.
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Priority claimed from 12/01/2016; Application No. : 86873042 ;United States of America 

3356067    10/02/2016
[International Registration No. : 1299638]
Velocity Technology Solutions, Inc.
1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; arranging and 
conducting of trade show exhibitions in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.37;Maintenance and monitoring of computer hardware network systems; technical support, namely, installation and 
maintenance of computer hardware and computer networking hardware systems.

Cl.41;Internet-based organizing, planning and administration of business-based conferences and events in the nature 
of organizational meetings in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
automating, managing, analyzing and reporting financial and business related data; application service provider (ASP), 
namely, remote software delivery services by hosting computer software applications of others; computer software and 
computer network systems integration, automation, planning and management in the nature of computer services, 
namely, integration of computer software into multiple systems and networks and remote and on-site management of 
information technology systems and software applications of others; maintenance of computer software network 
systems; technical support, namely, troubleshooting in the nature of diagnosing computer hardware and computer 
software network problems; monitoring of computer hardware systems and computer network systems by remote access 
to ensure proper functioning; outsourced information technology services in the nature of application service provider, 
namely, hosting computer software applications of others, remote management of information technology systems for 
others and technical support services, namely, troubleshooting of computer software problems all in connection with 
payroll, human resource, accounting and other business systems.
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Priority claimed from 12/01/2016; Application No. : 86873062 ;United States of America 

3356071    10/02/2016
[International Registration No. : 1299067]
Velocity Technology Solutions, Inc.
1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; arranging and 
conducting of trade show exhibitions in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.37;Maintenance and monitoring of computer hardware network systems; technical support, namely, installation and 
maintenance of computer hardware and computer networking hardware systems.

Cl.41;Internet-based organizing, planning and administration of business-based conferences and events in the nature 
of organizational meetings in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
automating, managing, analyzing and reporting financial and business related data; application service provider (ASP), 
namely, remote software delivery services by hosting computer software applications of others; computer software and 
computer network systems integration, automation, planning and management in the nature of computer services, 
namely, integration of computer software into multiple systems and networks and remote and on-site management of 
information technology systems and software applications of others; maintenance of computer software network 
systems; technical support, namely, troubleshooting in the nature of diagnosing computer hardware and computer 
software network problems; monitoring of computer hardware systems and computer network systems by remote access 
to ensure proper functioning; outsourced information technology services in the nature of application service provider, 
namely, hosting computer software applications of others, remote management of information technology systems for 
others and technical support services, namely, troubleshooting of computer software problems all in connection with 
payroll, human resource, accounting and other business systems.
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Priority claimed from 01/03/2016; Application No. : 684798 ;Switzerland 

3356073    03/03/2016
[International Registration No. : 1298994]
Celonic AG
Eulerstrasse 55 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science and photography, as well as in agriculture, horticulture and forestry;
unprocessed artificial resins, unprocessed plastics; fertilizers for agriculture; fire-extinguishing compositions; tempering 
and soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in 
industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 08/10/2015; Application No. : 302015000059707 ;Italy 

3356078    02/11/2015
[International Registration No. : 1299353]
MORANDO S.P.A. 
Via Chieri, 61 ANDEZENO (TORINO) IT

Proposed to be Used
IR DIVISION
Cl.21;Litter boxes for pets.

Cl.31;Foodstuff and feeds for animals; biscuits, bones, bars, sticks, chips and edible articles for chewing by domestic 
animals; and products for animal litter; catnip.

Cl.35;Retail services relating to veterinary preparations and substances, dietary supplements for animals, additives and
supplements for animal feed, antiparasitic preparations for animals, detergents for animals, foodstuff and feeds for 
animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by domestic animals, litter boxes for pets and 
products for animal litter, catnip; wholesaling services relating to veterinary preparations and substances, dietary 
supplements for animals, additives and supplements for animal feed, antiparasitic preparations for animals, detergents 
for animals, foodstuff arid feeds for animals, biscuits, bones, bars, sticks, chips and edible articles for chewing by 
domestic animals, litter boxes for pets and products for animal litter, catnip; online store services relating to veterinary 
preparations and substances, dietary supplements for animals, additives and supplements for animal feed, antiparasitic 
preparations for animals, detergents for animals, foodstuff and feeds for animals, biscuits, bones, bars, sticks, chips and 
edible articles for chewing by domestic animals, litter boxes for pets and products for animal litter, catnip.
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Priority claimed from 10/11/2015; Application No. : 014775449 ;European Union 

3356125    31/12/2015
[International Registration No. : 1298931]
CLICKBAKERS HOLDING LIMITED
Lampousas 9 CY-1095 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Databases (electronic); electronic databases recorded on computer media; computer software to enable the 
searching of data; computer software applications, downloadable; computer software to automate data warehousing; 
computer software for application and database integration; computer software for creating searchable databases of 
information and data; computer search engine software; software for searching and retrieving information across a 
computer network; application software; downloadable software; software; computer programmes for data processing; 
computer software downloaded from the internet; computer programs for searching the contents of computers and 
computer networks by remote control.

Cl.35;Advertising, marketing and promotional services; digital advertising services; classified advertising; market 
campaigns; marketing; advertising, marketing and promotional consultancy, advisory and assistance services; provision 
of advertising space, time and media; preparation of marketing plans; advertising; advertising services relating to data 
bases; distribution of advertising, marketing and promotional material; mediation of advertising; on-line advertising on a 
computer network; advertising and marketing.

Cl.42;Hosting services and software as a service and rental of software; design and development of electronic 
database software; design and development of data storage systems; design and development of data processing 
systems; design and development of data entry systems; computer analysis; computerised analysis of data; computer 
research services; it consultancy, advisory and information services; rental of computer hardware and computer 
software; research relating to data processing; software development, programming and implementation.
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Priority claimed from 21/05/2015; Application No. : 302015000016419 ;Italy 

3356201    02/11/2015
[International Registration No. : 1299449]
BARAZZA S.R.L.
Via Risorgimento 14 I-31025 Santa Lucia di Piave localita' Sarano (Treviso) Italy

Proposed to be Used
IR DIVISION
Cl.11;Cooker hoods; gas stoves; cookers; electric cookers; kitchen sinks; microwave ovens [cooking apparatus]; stove 
burner covers; electric cooking stoves; shower cubicles [enclosures (Am.)]; refrigerating cabinets; cooktops; sinks; hand 
drying apparatus for washrooms; kitchen sink sprayers; ovens, other than for laboratory use; structural plates for ovens; 
cooking rings; extractor hoods for kitchens; kitchen ranges [ovens]; cooking apparatus; grills [cooking appliances]; 
cooking apparatus and installations; downlights; taps [faucets]; faucet sprayers; water filters; filters for extractor hoods; 
air filters for household purposes; induction cookers; utensil baskets for sinks; colanders specially designed for sinks; 
draining-racks specially designed for sinks; modular doors and frames for ovens and microwave ovens; extractable 
warming drawers [parts of ovens]; electric coffee machines; faucet filters.

Cl.20;Kitchen furniture; kitchen cabinets; cookbook holders; dining chairs; bottle racks; worktops; display stands of 
metal; trays, not of metal; plugs for sinks, showers and baths not of metal or rubber; armchairs; tables; knobs, not of 
metal; divans; table tops; tables of metal; cupboards; shelf brackets, not of metal; slanted shelves; stools; wardrobes; 
shelves for storage; writing desks; chairs [seats]; seating furniture; chair pads; beds; sofa beds; bed bases; bed rails; 
headboards for beds; bed casters, not of metal; bed fittings, not of metal; nightstands; drawers; drawer dividers; 
bookcases; book rests [furniture]; furniture handles, not of metal; coatstands; index cabinets [furniture]; trestles 
[furniture]; furniture chests; flower-stands [furniture]; screens [furniture]; doors for furniture; furniture shelves; furniture 
frames; showcases [furniture]; bedroom furniture; garden furniture; living room furniture; furniture for camping; 
bathroom furniture; office furniture; towel stands [furniture]; furniture partitions; furniture fittings, not of metal; mobiles 
[decoration]; infant walkers; high chairs for babies; mats for infant playpens; safety gates of metal for babies, children, 
and pets [furniture]; safety gates, not of metal, for babies, children, and pets [furniture]; coat hangers; hooks, not of 
metal; folding coffee tables; cushions; seat cushions; photograph frames; clips, not of metal, for cables and pipes; 
statues of bone, ivory, plaster, plastic, wax or wood; figurines [statuettes] of wood, wax, plaster or plastic; figurines 
[statuettes] of bone or ivory; works of art of wood, wax, plaster or plastic; ornaments of bone, ivory, plaster, plastic, wax 
or wood, other than Christmas tree ornaments; containers, not of metal [storage, transport]; closures, not of metal, for 
containers; baskets, not of metal; barrels, not of metal; casks, not of metal; letter boxes, not of metal or masonry; crates; 
pallets, not of metal; ladders, not of metal; step stools, not of metal; display stands; display boards; display cases; 
display tables; signboards of wood or plastics; kennels for household pets; pet crates; hutches for animals; furniture, 
mirrors, picture frames.
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Priority claimed from 30/07/2015; Application No. : 86710575 ;United States of America 

3356239    26/01/2016
[International Registration No. : 1299553]
Half the Sky Foundation
715 Hearst Avenue, Ste. 200 Berkeley CA 94710 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for education, educational training, and educational research related to child development, 
education, play, health and care, particularly for disadvantaged children; downloadable multimedia files related to child 
development, education, play, health and care, particularly for disadvantaged children; downloadable photographs; 
downloadable sound and video files related to child development, education, play, health and care, particularly for 
disadvantaged children; downloadable electronic publications containing teaching guides, lesson plans, course 
materials, distance learning modules and Internet web links in the field of education, educational training, and educational 
research related to child development, education, play, health and care, particularly for disadvantaged children.

Cl.16;Books, brochures, training manuals and guides, posters, advertisements, magazine articles, newsletters and 
printed teaching materials, all relating to child development, education, play, health and care, particularly for 
disadvantaged children; photographs, postcards and greeting cards, all relating to child development, education, play, 
health and care, particularly for disadvantaged children.

Cl.35;Advertising to promote awareness of the importance of investing in and providing nurturing care for 
disadvantaged children; promotional services, namely public advocacy to promote awareness among the general public 
of the importance of investing in and providing nurturing care for disadvantaged children; providing business technical 
aid and assistance in the establishment of child development centers in disadvantaged communities.

Cl.36;Charitable fundraising, namely, accepting and administering financial contributions in order to provide, and to 
enable others to provide activities related to child development, education, play, health and care particularly for 
disadvantaged children.

Cl.41;Educational services, namely, providing training, teaching methodology and educational research in providing 
nurturing care and education for disadvantaged children; arranging and conducting of workshops, seminars, symposia 
on topics related to providing nurturing care and education for disadvantaged children; writing and publication of texts 
other than publicity texts; education information; film production, other than advertising films; teaching, training, tutoring 
in providing nurturing care and education for disadvantaged children; production of music; production of television and 
webcasting shows; providing sports facilities; providing recreation facilities; boarding schools; educational services, 
namely, providing kindergartens, preschool and nursery school classroom instruction for children and caregivers; 
teaching; tutoring; vocational guidance; providing on-line music, not downloadable; providing on-line videos, not 
downloadable, about child development, education, play, health and care, music videos and documentary stories, all 
related to disadvantaged children; providing educational information via websites regarding providing nurturing care and 
education for disadvantaged children; providing on-line music and videos, not downloadable, in the nature of music 
videos and documentary stories all related to disadvantaged children; provision of online, non-downloadable publications 
in the nature of books and manuals on providing nurturing care and education for disadvantaged children; provision of 
online, non-downloadable electronic publications containing teaching guides, lesson plans, course materials, distance 
learning modules and Internet web links in the field of education, educational training, and educational research related to 
child development, education, play, health and care, particularly for disadvantaged children; providing educational aid 
and assistance in the establishment of child development centers in disadvantaged communities.

Cl.43;Providing childcare services and child care centers for disadvantaged children; providing childcare services in 
the nature of daycare centers for disadvantaged children; providing temporary housing accommodation; providing 
information via websites on the subject of day care for disadvantaged children.

Cl.45;Providing foster care services for orphaned children; social services in the nature of providing information and 
outreach to organizations and individuals to aid them in meeting the needs of disadvantaged children; providing 
information via websites on the subject of foster care for orphaned children.
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Priority claimed from 28/07/2015; Application No. : 50146 ;Trinidad and Tobago 

3356242    25/01/2016
[International Registration No. : 1299560]
Cree, Inc.
4600 Silicon Drive Durham, NC 27703 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; chips; transistors; 
diodes; semiconductor devices; semiconductor chips; semiconductor wafers; radio frequency (RF) devices; power 
switching devices; power supplies; semiconductor wafers, materials and devices composed of silicon carbide and 
gallium nitride; electric switches, electric controllers; electric circuitry, namely, electric circuits, electric circuit closers, 
electric circuit openers, electric circuit switches; electronic devices, namely, semiconductor rectifying and schottky 
diodes for high power applications and low switching loss; modules of the foregoing goods.

Cl.40;Customized materials assembly for others; material processing information; metal processing; custom 
manufacture of radio-frequency microwave devices and components thereto; custom manufacture of transistors; custom 
manufacture of wireless communication components; custom manufacture of amplifiers; custom manufacture of lateral 
diffused metal oxide semiconductors (LDMOS); custom manufacture of metal semiconductor field effect transistors 
(MESFETS); custom manufacture of components formatted for the worldwide interoperability for microwave access 
(WiMax) standard; textile waterproof; woodworking; paper treating; optical glass grinding; pottery firing; food smoking; 
leather working; photographic film development; incineration of waste and trash; air freshening; water treating; stripping 
finishes; framing of works of art; engraving; dental technician (services of a -); production of energy; rental of generators; 
processing of medicinal materials; processing of fuels; processing and handling of chemical reagents; custom 
manufacturing services for others in the field of semiconductor devices; providing semiconductor material treatment 
information; technical support services, namely, providing technical advice related to the manufacture of semiconductor 
materials and devices.

Cl.42;Testing of semiconductor materials and devices; technical project research of semiconductor materials and 
devices; research and development of semiconductor materials and devices for others; engineering service in the field of 
semiconductor materials and devices; design of radio frequency and microwave devices and components, transistors, 
wireless communication components, amplifiers, lateral diffused metal oxide semiconductors (LDMOS), metal 
semiconductor field effect transistors (MESFETS), and components formatted for the worldwide interoperability for 
microwave access (WiMax) standard; chemical research; biological research; weather forecasting; material testing; 
packaging design; architecture; authenticating works of art; quality control; physics; dress designing; graphic arts 
designing; cloud seeding; weighing goods for others; contract foundry design, testing and engineering support services 
in the field of semiconductor materials and devices.
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Priority claimed from 28/07/2015; Application No. : 50147 ;Trinidad and Tobago 

3356255    26/01/2016
[International Registration No. : 1299563]
Cree, Inc.
4600 Silicon Drive Durham, NC 27703 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; chips; transistors; 
diodes; semiconductor devices; semiconductor chips; semiconductor wafers; radio frequency (rf) devices; power 
switching devices; power supplies; semiconductor wafers, materials and devices composed of silicon carbide and 
gallium nitride; electric switches, electric controllers; electric circuitry, namely, electric circuits, electric circuit closers, 
electric circuit openers, electric circuit switches; electronic devices, namely, semiconductor rectifying and schottky 
diodes for high power applications and low switching loss; modules of the foregoing goods.

Cl.40;Customized materials assembly for others; material processing information; metal processing; custom 
manufacture of radio frequency in microwave devices and components; custom manufacture of transistors; custom 
manufacture of wireless communication components; custom manufacture of amplifiers; custom manufacture of lateral 
diffused metal oxide semiconductors (LDMOS); custom manufacture of metal semiconductor field effect transistors 
(MESFETS); custom manufacture of components formatted for the worldwide interoperability for microwave access 
(WiMax) standard; woodworking; paper treating; optical glass grinding; pottery firing; food smoking; leather working; 
photographic film development; incineration of waste and trash; air freshening; water treating; stripping finishes; framing 
of works of art; engraving; dental technician (services of a-); production of energy; rental of generators; processing of 
medicinal materials; processing of fuels; processing and handling of chemical reagents; custom manufacturing services 
for others in the field of semiconductor devices; providing semiconductor material treatment information; technical 
support services, namely, providing technical advice related to the manufacture of semiconductor materials and devices.

Cl.42;Testing of semiconductor materials and devices; technical project research of semiconductor materials and 
devices; research and development of semiconductor materials and devices for others; engineering service in the field of 
semiconductor materials and devices; design of radio frequency and microwave devices and components, transistors, 
wireless communication components, amplifiers, lateral diffused metal oxide semiconductors (LDMOS), metal 
semiconductor field effect transistors (MESFETS), and components formatted for the worldwide interoperability for 
microwave access (WiMax) standard; chemical research; biological research; weather forecasting; material testing; 
packaging design; architecture; authenticating works of art; quality control; physics; dress designing; graphic arts 
designing; cloud seeding; weighing goods for others; contract foundry design, testing and engineering support services 
in the field of semiconductor materials and devices.
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Priority claimed from 12/01/2016; Application No. : 86873094 ;United States of America 

3356267    10/02/2016
[International Registration No. : 1299637]
Velocity Technology Solutions, Inc.
1901 Roxborough Road, Floor 4 Charlotte NC 28211 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Information technology outsourcing services in the field of application software hosting, management, support 
services in connection with payroll, invoicing, human resource, accounting and other business systems; arranging and 
conducting of trade show exhibitions in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services; 
business data analysis using metadata from a community of computer enterprise systems.

Cl.37;Maintenance and monitoring of computer hardware network systems; technical support, namely, installation and 
maintenance of computer hardware and computer networking hardware systems.

Cl.41;Internet-based organizing, planning and administration of business-based conferences and events in the nature 
of organizational meetings in the fields of business and retail development, real estate and asset management, 
advertising, finance, information technology, customer management, and business analysis products and services.

Cl.42;Application service provider services, namely, hosting and maintaining software applications of others for 
automating, managing, analyzing and reporting financial and business related data; application service provider (ASP), 
namely, remote software delivery services by hosting computer software applications of others; computer software and 
computer network systems integration, automation, planning and management in the nature of computer services, 
namely, integration of computer software into multiple systems and networks and remote and on-site management of 
information technology systems and software applications of others; maintenance of computer software network 
systems; technical support, namely, troubleshooting in the nature of diagnosing computer hardware and computer 
software network problems; monitoring of computer hardware systems and computer network systems by remote access 
to ensure proper functioning; outsourced information technology services in the nature of application service provider, 
namely, hosting computer software applications of others, remote management of information technology systems for 
others and technical support services, namely, troubleshooting of computer software problems all in connection with 
payroll, human resource, accounting and other business systems.
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Priority claimed from 18/12/2015; Application No. : UK00003141448 ;United Kingdom 

3356570    08/01/2016
[International Registration No. : 1299318]
Xeros Limited
Unit 2, Evolution Advanced Manufacturing Park, Whittle Way, Catcliffe Rotherham, South Yorkshire S60 5BL United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for cleaning purposes for use in industry; polymers; polymeric beads; polymeric beads for use in the 
cleaning industry.

Cl.3;Cleaning, scouring, polishing and abrasive preparations; bleaching preparations; preparations for laundry use.

Cl.7;Motors including electric motors (except for land vehicles); electrically driven pumps; clothes washing machines; 
dishwashers; coin-operated washing machines for laundry use; combined washing and drying machines; combined 
washing machines and tumble driers; leather tanning machines; machines for finishing leather; leather paring machines; 
leather working machines; apparatus for the treatment and finishing of leather, hides, skins, textiles, and fabrics; parts 
and fittings for these goods.

Cl.11;Appliances and apparatuses for drying; clothes drying apparatus, installations and cabinets; combination 
garment wrinkle and odour remover and garment dryers; kitchen and household water heating and cooling apparatus, 
including water softener units, water conditioning units, under sink water filtration systems, countertop water filtration 
devices, faucet water filters, water coolers, sinks, laundry sinks, jetted sinks, sink accessories, including sprayers; 
temperature controlled storage cabinets; parts and attachments for all the aforesaid goods; clothes drying machines.

Cl.18;Leather; leather cloth; unworked leather; semi-worked leather; imitation leather; tanned leather; moleskin; leather,
unwrought or semi-wrought; worked or semi-worked hides and other leather; hides; imitation hides; animal hides; animal 
skins.
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Cl.37;Cleaning of clothing; pressing of clothing; clothing repair; dry cleaning; leather care, cleaning and repair; 
washing of linen; sanitation facility installation and repair; electrical appliances installation and repair; disinfecting; 
installation, repair and maintenance of appliances and apparatus for clothes washing machines, clothes drying machines 
and apparatus for use for domestic and commercial laundry purposes; repair and maintenance services for clothes 
washing machines, and apparatus for use for commercial laundry purposes; laundering services; laundry services for 
clothing, curtains, and suede items; cleaning of leather.

Cl.40;Assembly of appliances and apparatus for clothes washing machines, clothes drying machines and apparatus for 
use for domestic and commercial laundry purposes; treatment of animal hides; treatment of animal skins; treatment of 
leather; working of leather; staining of leather; tanning of leather; cutting of leather; embossing of leather; application of 
protective coatings to leather; waterproofing of leather; colouring of leather; custom assembling of leather materials for 
others; tanning; preparation and treatment of fabric; rental of machines and apparatus for treatment of textiles; surfacing 
of textiles; textile treating; dyeing of clothing; dyeing of fabrics; dyeing of textiles (woven and non-woven); dyeing 
services; application of appliques to clothes; application of appliques to textiles; application of finishes to clothing; 
application of finishing to textiles; application of motifs to textiles; application of motifs to clothing; bleaching of clothing; 
bleaching of textiles; brushing of textiles; fireproofing of clothing; fireproofing of fabric; waterproofing of clothing; 
waterproofing of fabric; mothproofing of clothing; mothproofing of fabric; anti-moth treatment of textiles; mold prevention 
treatment of clothing; mold-prevention treatment of textiles; permanent press treatment of clothes; permanent press 
treatment of textiles; hot-pressing (forming) of clothing; pre-shrinking items of clothing; pre-shrinking of textiles; 
shrinking of clothing; shrinking of fabric; whitening of clothing; whitening of textiles; whitening of laundry; applying 
finishes to clothing; crease resistant treatment of clothing; crease-resistant treatment of textiles; treatment of fur; 
stonewashing of textiles; softening of textiles; aging of textiles; depilling of textiles; insect repellent treatment of textiles.
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Priority claimed from 18/12/2015; Application No. : 30 2015 063 710 ;Germany 

3356654    20/02/2016
[International Registration No. : 1299372]
Carl Zeiss Meditec AG
Göschwitzer Strasse 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; surgical microscopes and parts thereof.

Cl.10;Medical, surgical apparatus and instruments; endoscopes.
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Priority claimed from 16/09/2015; Application No. : 302015000052078 ;Italy 

3356670    29/12/2015
[International Registration No. : 1299369]
GAON SRL
Via del Cottanello, 13 I-00158 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumes, essential oils, cosmetics, lotions for hair.

Cl.8;Manually operated hand tools, cutlery, razors.

Cl.16;Paint brushes for nail-art; decorators' paint brushes; drawing brushes.

Cl.21;Combs, sponges, material for brush making; brushes; make-up brushes; paint brushes.

Cl.25;Articles of clothing, shoes, headgear.
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3356733    29/09/2015
[International Registration No. : 1299513]
Lenovo (Beijing) Limited
No. 6 Chuangye Road, Shangdi Informatlon Industry Base, Haidian District 100085 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Batteries; battery chargers; accumulators; photographic and digital cameras; computer hardware; computer 
peripheral equipment; computers; computer servers; desktop computers; laptop computers; notebook computers; tablet 
computers; mobile personal computers; computer keyboards; computer mice; computer monitors; computer displays; 
computer game software and programs; computer storage apparatus; routers; blank and encoded integrated circuits and 
chip cards; electronic information storage server systems for use in enterprise storage application, in network storages, 
network attached storages and storage area networks, consisting of computer hardware, computer peripherals, and 
operating system software; handheld, mobile and wearable digital electronic devices, capable of providing access to the 
internet, for the sending and receiving of telephone calls, electronic mail and other data and digital media, including 
mobile telephones, smart phones, smart watches, smart watch phones and accessories therefor; modems; CD-ROMs; 
compact disc recorders and players; power adapters; ink jet printers; printers for use with computers; protective covers 
for laptop computers and tablet computers; scanners for use with data processing equipment and computers; televisions, 
including smart TVs and accessories in the nature of set-top boxes, gamepads, 3D glasses and remote controls all for use 
with televisions; apparatus for recording, transmission and/or reproduction of sounds, images or other data; apparatus, 
instruments and materials for transmitting and/or receiving and/or recording sound and/or images; audio components 
and accessories; carrying cases, sacks and bags, all for use with computers and portable handheld digital electronic 
devices; computer hardware and software for the reproduction, processing and streaming of audio, video and multimedia 
content; computer hardware and software for controlling the operation of audio and video devices and for viewing, 
searching and/or playing audio, video, television, movies, photographs and other digital images and other multimedia 
content; earphones; headphones; built-in wireless audio and video receivers and electronic docking stations for use with 
electronic book readers, tablet computers, MP3 players, MP4 players, mobile phones and smart phones; portable listening
devices, namely CD players, digital and analog cassette decks, digital recorders and playback equipment for personal 
use; single crystal silicon in the form of wafers, chips and unformed for use for scientific purposes and semiconductor 
use; integrated circuits; computer communications software for connecting computer network users and global computer 
networks; computer communications software to allow customers to access account information and business 
transactions; computer e-commerce software to allow users to perform electronic business transactions via a global 
computer network; computer game software; computer graphics software; computer software for graphics arts, animation
and manipulation of images; computer screen saver software; computer search engine software; computer software for 
use in database management, for use as a spreadsheet, for word processing, for accounting, for business development, 
for customer service in a wide variety of fields that may be downloaded from a global computer network; computer 
software development tools; computer software for accessing information directories that may be downloaded from the 
global computer network; computer software for application and database integration; computer system integration; 
computer software for creating searchable databases of information and data; computer software for the collection, 
editing, organizing, modifying, book marking, transmission storage and sharing of data and information; computer 
software for communicating with users of hand- held computers; computer software that assists computers in deploying 
parallel applications and performing parallel computations; computer software to automate data warehousing; computer 
software to control and improve computer and audio equipment sound quality; computer software to enhance the audio-
visual capabilities of multimedia applications, namely for the integration of text, sound, graphics, still images and moving 
pictures; computer software, namely an application allowing sales and field service employees to update and receive data 
stored in an enterprise's computer databases in real time, using a mobile device, with full integration of the phone and/or 
software features of the mobile device; computer telephony software; computer software for use with a global positioning 
system (GPS); computer application software for mobile phones, portable media players and handheld computers, 
namely software for use in voice recognition; computer software for creating, authoring, distributing, downloading, 
transmitting, receiving, playing, editing, extracting, encoding, decoding, displaying, storing and organizing text, data, 
graphics, images, audio, video and other multimedia content, electronic publications and electronic games; computer 
software for use in recording, organizing, transmitting, manipulating and reviewing text, data, audio files, video files and 
electronic games in connection with computers, televisions, television set top boxes, audio players, video players, media 
players, telephones and handheld digital electronic devices; computer software for instant messaging, sending and 
receiving emails and contact information, schedule sharing, content sharing, playing, sharing and managing multimedia 
files, recording, organizing, transmitting, manipulating and reviewing text, audio files, video files and computer game 
programs in connection with television apparatus, computers, music players, video players, media players and mobile 
phones; computer software and hardware for managing networking devices and computers; computer software and 
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hardware for the management, control and networking of servers; computer software for use with computer servers, data 
storage devices and computer memory devices; operating systems software; computer software for systems 
administration; software for managing the network configurations of a network entity based on the location of a 
computational entity in the network; computer software for performing automatic communications switching in computer 
networks; network interface modules for servers, switch modules, transceivers and computer accessories; software used 
in a networked computer server environment to avoid downtimes and maintain the integrity of the networked computer 
and switching/routing devices so as to ensure the robustness and performance of the networked system by automating 
the configuration of components in the networked computer server environment; computer hardware and software for 
controlling the operation of or execution of programs and networks for server systems and workstations; computer 
switches that enable enhanced input/output (I/O) for an entire rack of computer servers; computer switches consisting of 
hardware and software and capable of facilitating or enabling virtual servers and virtual computers through software or 
hardware design; electrical and electronic connectors, couplers, wires, cables, chargers, docks, docking stations, 
interfaces and adapters for use with all the aforesaid goods; portable digital electronic devices and software related 
thereto; software for telecommunication and communication via local or global communications networks, including the 
internet, intranets, extranets, television, mobile communication, cellular and satellite networks; user manuals in 
electronically readable, machine readable or computer readable form for use with and sold as a unit with all the 
aforementioned goods; mobile telephone cases and mobile telephone holders; smartwatches enables for wireless 
communications with electronic terminals such as smart phones, tablet computers, PDAs and computers.

Cl.14;Watches; watch straps; watch bands; chronoscopes; clocks; parts for watches, clocks and horological and 
chronometric instruments; cases for watches, clocks and horological and chronometric instruments; bracelets [jewelry] 
incorporating functions of watches, speed sensors, pace counters, measurements of calorie consumption, distances, 
momentum, heartbeat measuring monitors, built-in pedometers; watch cases; watch glasses; parts and fittings for all the 
aforesaid goods; key fobs.

Cl.18;Back packs, ruck sacks, bags, suitcases, leather shoulder belts, key cases, luggage tags, all aforementioned 
goods of leather or imitation leather.

Cl.35;Online retail services provided via a global computer network featuring computer hardware, computer software, 
computer peripherals, consumer electronics, telecommunications apparatus, mobile phones, handheld and mobile digital 
electronic devices, accessories, peripherals and carrying cases for such devices and demonstration of such products; 
retail services featuring computer hardware, computer software, computer peripherals, consumer electronics, 
telecommunications apparatus, mobile phones, handheld and mobile digital electronic devices, accessories, peripherals 
and carrying cases for such devices and demonstration of such products; computerized data retrieval services for digital 
text, data, images, audio and video works.

Cl.36;Financial services including but not limited to credit services related to the acquisition of goods; extension of 
retail credit services for the purchase of computers, consumer electronics and related accessories; financing services; 
lease-purchase financing services; payment services; providing and underwriting warranty and extended warranty 
contracts.

Cl.37;Maintenance, installation and repair of computer hardware, computer peripherals, consumer electronic devices, 
electric appliances, office machines as well as telephonic and photographic equipment and apparatus; maintenance of 
computer hardware for use in networking computing.

Cl.38;Communication and telecommunication services; communication by computer terminals; computer aided 
transmission of messages and images; providing telecommunication connections to a global computer network; 
electronic transmission of streamed and downloadable audio and video files via computer and other communications 
networks; provision of connectivity services and access to electronic communications networks, for transmission or 
reception of audio, video or multimedia content; provision of telecommunications connections to electronic 
communication networks for transmission or reception of audio, video or multimedia content; provision of 
telecommunications access and links to computer databases and the internet; electronic transmission of computer 
software for smart phones, mobile phones and handheld electronic devices via the internet and other computer and 
electronic communication networks; information, advisory and consultancy services relating to all the aforesaid services.

Cl.41;Education services, providing of training, instruction and entertainment relating to computers, computer 
software, multimedia products, interactive products and online services, telecommunication apparatus, mobile phones, 
handheld and mobile digital electronic devices; workshops, conferences and seminars in the field of computers, 
computer software, online services, information technology, website design and consumer electronics; arranging 
professional workshops and training courses; computer education training services; arranging and conducting of 
commercial, trade and business conferences; arranging and conducting of exhibitions, workshops, seminars and video 
conferences; providing electronic publications for browsing and downloading via computer networks, namely books, 
pamphlets, brochures, newsletters, journals and magazines relating to computer hardware, computer software, mobile 
phones, smart phones, handheld and mobile electronic devices.

Cl.42;Computer consultancy services; computer hardware and software design, editing, updating, testing, research and
advisory services; consulting services in the field of design, selection, implementation and use of computer hardware and 
software systems for others; computer software design; computer system design; computer system analysis; planning, 
designing, implementing and developing computer networks for others; design, installation, interconnection, testing and 
maintenance of computer software for use in network computing; computer system and computer network integration; 
development of a server architecture consisting of computer hardware, computer software, semiconductors and 
electronic devices and creating framework conditions for designing, developing, managing and providing computer 
hardware, computer software, semiconductors and electronic devices; installation and maintenance of computer 
software; development and maintenance of computing network software for others; recovery of computer data; updating 
computer software for others; computer and consumer electronic diagnostic services; computer programming services; 
scientific and technological services in the fields of computer hardware, computer software, computer peripherals, 
portable and/or electronic devices, communications and information technology and research and design relating thereto;
providing consulting services and technical support services, namely troubleshooting support for computers, computer 
hardware, computer peripherals, servers, network equipment, computer software and consumer electronic devices, 
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including handheld mobile digital electronic devices; computer consultation services for determining the compatibility of 
computer hardware and computer software; computer consultation services for computer hardware and computer 
software for use in the field of heat exchangers and thermal management; technological consultation services in the field 
of design, selection, implementation and use of heat exchangers and thermal management systems; computer services, 
namely creating an online community for registered users to participate in discussions, share recommendations, get 
feedback from their peers, from virtual communities and engage in social networking; design, development, maintenance 
and management of application software for mobile phones, computers, TVs and consumer audio and video electronics; 
maintenance, repair and updating of computer operating system software; computerized data storage services for digitial 
text, data, images, audion and video works.
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Priority claimed from 17/07/2015; Application No. : 014372379 ;European Union 

3356781    15/01/2016
[International Registration No. : 1299622]
Arctic Alliance Limited
16 Saxon Road Cambridge CB5 8HS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and databases, in particular relating to protection, management, defending, commercialization 
or other recovery of intellectual property rights; computers, data processing equipment and accessories (electrical and 
mechanical); communications equipment; video recordings; magnetic data carriers, recording discs; downloadable 
software applications for portable devices; data storage devices; batteries, battery chargers; parts, fittings and 
components for the aforesaid goods.

Cl.35;Business management consultancy services; planning, advice, consulting, assistance and information relating to 
business and management; business marketing services; advertising, marketing and promotional consultancy, advisory 
and assistance services; planning and arranging of fairs, exhibitions, presentations, meetings and other events for 
commercial or advertising purposes; business administration; clerical services; human resources management and 
recruitment services; data processing; collection, systematisation, analysis and providing of information relating to 
business and management; business analysis, appraisal, research and information; business auditing; accountancy, 
book keeping and auditing; market analysis and studies; opinion polling; provision of advertising space, time and media; 
loyalty, incentive and bonus program services; consultancy relating to advertising; provision of on-line business and 
commercial information; arranging of commercial and business contacts; provision of commercial and business contact 
information; public relations services; administration of the business affairs of franchises and membership programmes; 
provision of assistance [business] in the operation of franchises and membership programmes; business advice relating 
to franchising and membership programmes; wholesale and retail sale of journals, books and other publications, videos 
and electronic recording discs, and purchasing advice; arranging of exhibitions relating to business.

Cl.38;Sending, receiving and transmitting data relating to protection, management, defending, commercialization or 
other recovery of intellectual property rights; sending, receiving and transmitting signals, text, sound, images, graphics, 
videos and messages; providing access to electronic communications networks and electronic databases; interactive 
broadcasting and communications services; providing discussion spaces and groups, chat lines and online bulletin 
boards on the internet and other data networks, in particular relating to protection, management, defending, 
commercialization or other recovery of intellectual property rights; information, analysis, consulting, advice and support 
relating to any of the foregoing; rental of communications systems.

Cl.41;Training, coaching and tutoring relating to protection, management, defending, commercialization or other 
recovery of intellectual property rights; educational services relating to management; personnel training; personal 
development training; business training and other training; tutoring; arranging and conducting of colloquiums; arranging 
of conferences, seminars, courses, workshops, lectures and exhibitions relating to training, coaching, tutoring and/or 
business; research and appraisal relating to training; development and publication of training videos and other training 
materials; education information; provision of facilities for education; editing and publication of books, periodicals and 
other publications and reviews; provision of electronic publications (not downloadable); library services; publishing and 
reporting; translation and interpretation; cultural services; ticketing and event booking services; publication of calendars 
of events; arranging of festivals, parties and competitions and award ceremonies; entertainment and sport and fitness; 
arranging of conventions for business purposes.

Cl.42;Development, programming, implementation, maintenance and rental of computer software, cloud services and 
cloud computing, web hosting and software as a service (SaaS), in particular relating to protection, management, 
defending, commercialization or other recovery of intellectual property rights; design, development, security, protection 
and restoration services relating to computers and IT issues; data copying, conversion and encoding; analysis, appraisal, 
research, data, reporting, planning, advice, preparation, consulting, support and information services relating to any of 
the foregoing; scientific and technological information, consulting, research, analysis and advice; quality control 
services; design, implementation and maintenance of communications systems; designing, managing and monitoring 
online forums for discussion; engineering services; natural science services; product research, design and development.

Cl.45;Patent attorney services; trademark attorney services; design attorney services; management of intellectual 
property; licensing of intellectual property; other services relating to intellectual property; legal services; registration and 
management of domain names; licensing of technology; licensing of franchise concepts; consultancy services relating to 
the legal aspects of franchising and membership programmes; analysis, appraisal, research, data, reporting, planning, 
advice, preparation, consulting, support and information services relating to any of the foregoing; analysis, appraisal, 
research, data, reporting, planning, advice, preparation, consulting, support and information services relating to 
intellectual property rights or legal affairs.
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Priority claimed from 10/08/2015; Application No. : 014458426 ;European Union 

3356784    09/02/2016
[International Registration No. : 1299641]
Forschungsinstitut Hohenstein Prof. Dr. Jürgen Mecheels GmbH & Co. KG
Schloß Hohenstein 74357 Bönnigheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations, and natural elements, exclusive for the textile 
industry and for the clothing industry.

Cl.2;Fabric paints.

Cl.41;Providing of training and further training as well as conducting of courses in the fields of use of chemical 
substances of the textile industry (including fabric paints) as well as arranging and conducting of instructional courses, 
seminars, workshops, symposium, conventions and conferences in this field; publication of training materials for the 
textile industry as well as for the chemical industry for distribution at lectures; publication of printed matter, books, 
handbooks, magazines and brochures, publication of electronic media, aforementioned services in relation to the textile 
economy.

Cl.42;Services of a research, development and testing company in the fields of use of chemical substances of the 
textile industry (including paints); testing, authentication and quality control of chemical substances of the textile 
industry (including fabric paints) in relation to the compliance with standards, in particular regarding to health 
compatibility, environmental protection and sustainability; analysis and evaluation of chemical substances (including 
fabric paints) of the textile industry for certification purposes, preparation of audits and certifications of chemical 
substances (including fabric paints) of the textile industry, in particular regarding to health compatibility, environmental 
protection and sustainability; scientific and technological services regarding chemical substances of textile industry 
(including fabric paints), in particular regarding to health compatibility, environmental protection and sustainability; 
scientific research services of chemical laboratories, chemical consultation and analysis of chemical substances of the 
textile industry (including fabric paints), in particular regarding to health compatibility, environmental protection and 
sustainability.
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Priority claimed from 08/07/2015; Application No. : 17379876 ;China 

3357235    23/10/2015
[International Registration No. : 1299303]
CHINA BEIJING TONG REN TANG GROUP CO., LTD.
No. 52, Dongxinglong Street, Chongwen District BEIJING 100062 China

Proposed to be Used
IR DIVISION
Cl.5;Vitamin preparations; cod liver oil; tonics, namely medicines; royal jelly for pharmaceutical purposes; medicines 
for human purposes; medicinal drinks; dietary fiber; propolis for pharmaceutical purposes; ginseng granule powder to 
make drinkable solution for medical purposes; ginseng for medical purposes; medicated candy; diabetic bread adapted 
for medical use; gum for medical purposes; dietetic foods adapted for medical purposes; dietetic beverages adapted for 
medical purposes; dietetic substances adapted for medical use; mineral food supplements; nutritional supplements; food 
for babies; milk powder for babies.

Cl.35;Import-export agencies; auctioneering; sales promotion for others; procurement services for others, namely 
purchasing goods and services for other businesses; marketing; telemarketing services; providing on-line marketplaces 
for buyers and sellers of goods and services; advertising; providing business information via a website; retail or 
wholesale services for medical, hygiene preparations and medical instruments.

Cl.36;Health insurance underwriting; accident insurance underwriting; actuarial services; insurance brokerage; 
insurance underwriting; fire insurance underwriting; marine insurance underwriting; life insurance underwriting; 
insurance consultancy; insurance information.

Cl.44;Medical clinic services; chiropractics; hospitals; health care; medical assistance; physical therapy; telemedicine 
services; pharmacists' services to make up prescriptions; alternative medicine services; convalescent homes.
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Priority claimed from 29/12/2015; Application No. : 302015000088700 ;Italy 

3357236    18/02/2016
[International Registration No. : 1299302]
LAMBER S.n.c. di Affaba Francesco e C.
Via Italia, 6 I-26855 LODI VECCHIO (Lodi) Italy

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; washing machines for pots; vegetable washers (machines); parts and fittings therefor.

Cl.11;Industrial dishdrying machines; water purifying and water conditioning apparatus; parts and fittings therefor.
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Priority claimed from 15/06/2015; Application No. : 4188958 ;France 

3357241    15/12/2015
[International Registration No. : 1299320]
ALDIVIA Société par actions simplifiée
49 Rue des Sources F-69561 Saint-Genis-Laval France

Proposed to be Used
IR DIVISION
Cl.1;Oleochemical additives for lubricants, cosmetics, paints, inks, adhesives, fuels, plastic materials, phytosanitary 
products; additives used in drilling operations; plant extracts used as ingredients of cosmetics, perfumes, soaps, 
detergents namely aqueous, glycerin, hydro-alcoholic and hydro-glycerin extracts.

Cl.3;Vegetable oils used as ingredients of cosmetics, perfumes, soaps, detergents namely sweet almond oil, peanut oil, 
argan oil, avocado oil, borage oil, safflower oil, hemp oil, milk thistle oil, rapeseed oil, wheat germ oil, corn germ oil, 
jojoba oil, karanja oil, macadamia oil, neem oil, nigella oil, hazelnut oil, walnut oil, cherry kernel oil, pumpkin seed oil, 
raspberry seed oil, grape seed oil, rose hip oil, sesame oil, soybean oil, sunflower oil, olive oil, onager oil; essential oils 
used as ingredients of cosmetics, perfumes, soaps, detergents; cosmetic products, perfumes, soaps and detergents.

Cl.5;Oils for medical and/or veterinary use; plant extracts for use as foodstuff supplements for dietetic purposes.
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Priority claimed from 22/07/2015; Application No. : 1314371 ;Benelux 

3357253    22/01/2016
[International Registration No. : 1299647]
Krauthammer Investments Holding B.V.
Scorpius 27 NL-2132 LR Hoofddorp

Proposed to be Used
IR DIVISION
Cl.35;Professional business consultancy; business management consultancy; business organisation consultancy; 
business consultancy in the field of organizational change processes; consultancy in the field of human resources.

Cl.41;Education; providing of training; coaching (training); consultancy relating to education, training and coaching; 
consultancy in the field of training and coaching of management and personnel; management trainings; sales and 
account management trainings; arranging teaching programmes; development of educational materials; publication of 
educational teaching materials.
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Priority claimed from 12/05/2015; Application No. : 014053318 ;European Union 

3357565    12/11/2015
[International Registration No. : 1299385]
MUDRAT LIMITED
Fort Anne, Douglas 1 5PD

Proposed to be Used
IR DIVISION
Cl.7;Winches and parts thereof; agricultural implements other than hand-operated; power operated machines and 
apparatus for the towing, digging, excavating, mechanical handling, lifting, loading and transporting of tree's, earth, 
minerals, soil, crops and of like materials; loading and lifting ramps; parts and fittings included in this class for all the 
aforesaid goods; parts for vehicles, in particular snow and dirt ploughs, mowing knives, hoppers, feeding container, 
containers for collecting grass, leaves and dirt, sweep rollers, blowers, loaders, cutters, mulchers.

Cl.9;Crash helmets and protective headgear; goggles; protective masks; glasses; spectacles; glasses cases; protective 
boots; protective clothing for drivers and riders of utility and all terrain vehicles; protective gloves; mouse pads; anti-
glare screens; software application for use in respect of all-terrain utility vehicles and driving or racing thereof motor 
racing and motor racing events; video games, computer games; speedometers; scoreboard and timing apparatus; 
binoculars; recorded videos, DVDs, CD-ROMs, CDs, mini discs, tapes and other recorded magnetic, optical and magneto-
optical data carriers; electronic publications; telephone receivers, CD players; radios, radio communication equipment; 
signal devices, antennas, aerials, navigation, guidance, tracking, targeting and map making devices; covers for phones 
and hand held devices; access control devices, locks for vehicles; electric accumulators; vehicle batteries; batteries; 
acoustic alarms; anti-glare visors; anti-theft warning devices; battery boxes; battery chargers; battery jump starters; 
electric conductors; electric contacts; control panels [electricity]; detectors; light dimmers; distance measuring 
apparatus; distance recording apparatus; distribution boards [electricity]; distribution boxes [electricity]; distribution 
consoles [electricity]; ducts [electricity]; fuses; identification sheaths for electric wires; identification threads for electric 
wires; inclinometers; quantity indicators; speed indicators; water level indicators; inductors [electricity]; 
intercommunication apparatus; junction boxes [electricity]; junction sleeves for electric cables; electric locks; meters; 
mileage recorders; ohmmeters; plugs; sockets and other contacts [electric connections]; pressure gauges; automatic 
indicators of low pressure tyres; pressure indicating plugs for valves; pressure indicators; pressure measuring 
apparatus; printed circuits; automatic steering apparatus for vehicles; tachometers, tape recorders and players; 
temperature indicators; thermostats; automatic indicators of low pressure in tyres.

Cl.12;Vehicles and parts thereof; powered all-terrain utility vehicles and structural parts therefor; agricultural vehicles 
and tractors; snowmobiles; dune buggies; parts and fittings for engines; engines and transmissions for all-terrain utility 
vehicles; parts for the said vehicles, in particular trailers and hoods; wagon bins; parts for all terrain vehicles namely 
loading and unloading implements; windscreens; roof top carriers; roof racks and roof bars; roof linings; hardtops and 
softtops (roof) for vehicles; convertible roofs; steering wheels; springs for vehicles; intake and exhaust implements; 
silencers seats; wipers; steering wheels; shock absorbers; turn signals for vehicles; mud-guards; bumpers; axles; wheels 
and wheel trims; brakes; clutches for land vehicles; windows; tyres and tyres trims; vehicle alarm systems; mirrors for 
vehicles; all-terrain utility vehicles chassis, frames and superstructure; fitted covers specially adapted for vehicles; safety 
belts installations and safety belts covers and protectors; vehicle seat covers; storage systems adapted for use in 
vehicles; cigarette lighter sockets and accessories for vehicles.

Cl.25;Clothing, gloves, footwear, headgear.
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Priority claimed from 19/08/2015; Application No. : 15.00418 ;Monaco 

3357635    18/02/2016
[International Registration No. : 1299935]
TOURN Jean-Claude
3, Place d'Armes MC-98000 MONACO Monaco

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for lifting, moving and handling, namely goods elevators, elevators, cranes, floating cranes, overhead 
cranes, self-propelled cranes, winches, hoists.

Cl.9;Scientific (other than for medical use), measuring, checking, detection apparatus and instruments; apparatus for 
recording, transmission, reproduction or processing of sound or images; electrical, electronic and magnetic sensors for 
pressure, speed, displacement, temperature, position, vibration; transmitters of electronic signals namely electric or 
electronic remote control for guidance and monitoring particularly of aircraft; navigation, guidance, tracking, marking and 
mapping device; electronic global positioning system [GPS].

Cl.12;Vehicles for locomotion by land, air, sea; aircraft; helicopters; helicopter without tail rotor; helicopter with tail 
rotor; helicopter rotor blades; screw-propellers; aircraft propellers; protection device for aircraft propeller blades.
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Priority claimed from 19/08/2015; Application No. : 15.00417 ;Monaco 

3357654    18/02/2016
[International Registration No. : 1299926]
TOURN Jean-Claude
3, Place d'Armes MC-98000 MONACO Monaco

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for lifting, moving and handling, namely goods elevators, elevators, cranes, floating cranes, overhead 
cranes, self-propelled cranes, winches, hoists.

Cl.9;Scientific (other than for medical use), measuring, checking, detection apparatus and instruments; apparatus for 
recording, transmission, reproduction or processing of sound or images; electrical, electronic and magnetic sensors for 
pressure, speed, displacement, temperature, position, vibration; transmitters of electronic signals namely electric or 
electronic remote control for guidance and monitoring particularly of aircraft; navigation, guidance, tracking, marking and 
mapping device; electronic global positioning system [GPS].

Cl.12;Vehicles for locomotion by land, air, sea; aircraft; helicopters; helicopter without tail rotor; helicopter with tail 
rotor; helicopter rotor blades; screw-propellers; aircraft propellers; protection device for aircraft propeller blades.
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Priority claimed from 23/04/2015; Application No. : 30 2015 101 941 ;Germany 

3357684    19/10/2015
[International Registration No. : 1300027]
DF World of Spices GmbH
Industriestraße 25 49201 Dissen Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use; food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; non-prescription medicines; dietetic nutritional, restorative nutrimental and food additives 
for medical purposes; sedatives; nervines; digestive preparations for pharmaceutical purposes; medical purification 
preparations; soporifics; haematogen and depuratives; tonics [medicines]; medicinal oils; mouthwashes for medical 
purposes; preparations for migraine; dietetic substances for medicinal use; dietetic food supplements for medical 
purposes, dietetic beverages for medical purposes; sweets and liquorice for medicinal purposes; sugar and glucose for 
medical purposes; herbs and medicinal herbs; herbs and medicinal herbal preparations; dried medicinal plants and 
medicinal plant preparations; dried medicinal herbs; herb teas for curative purposes; beverages, teas, capsules, dragées, 
drops, juices, oils, sprays, ointments, lotions and powders for medical purposes; vitamin and mineral preparations; teas, 
herb teas, fruit infusions and tea-like preparations for medical purposes; cough sweets; balms for medical purposes; eye-
washes; vitamin and mineral preparations; drugs for medical purposes; medical preparations for slimming purposes, 
slimming tablets, appetite suppressants for medical purposes; bath salts for medical purposes, therapeutic preparations 
for the bath, medicated bath preparations; headache pencils; air deodorising preparations, fumigation preparations for 
medical purposes; tissues impregnated with pharmaceutical lotions.

Cl.29;Meat, fish, poultry and game; meat extracts; processed fruits and vegetables; jellies; jams, compotes; eggs; milk 
and milk products; edible oils and fats; ragout fin; soy sausage; fried vegetable balls made from soy (meat substitute) and 
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goulash made from soy; meat, fish, fruit and vegetable aspics; fruit or vegetables preserved in oil, mustard, vinegar or 
syrup; processed artichokes and artichoke hearts, peppers, processed; processed chickpeas; processed legumes and 
lentils; vegetable and fruit sprouts, processed; processed and conserved olives, filled olives; pickled gherkins 
(cornichons); processed nuts; processed soy sprouts; processed sweet chestnuts; puree of sweet chestnuts; pickles; 
processed mushrooms, processed truffles, truffles creams, gelatine for food; edible coatings for foodstuffs, mainly 
consisting of meat, fish, crustaceans, shellfish and molluscs, poultry, game, meat extracts, dairy products, mushrooms, 
fruit, vegetables, potatoes, soya beans, fruits or seeds, with spices added; vegetable juices for the kitchen; edible oils, 
including spice oils, mushroom oils, herbed oils, fruit oils, vegetable oils, berry oils, garlic oils, seed oils, nut oils, truffle 
oils, olive oils; spiced and flavoured oils; dips and preparations for the making of dips; pastes consisting of meat, fish, 
poultry, game, meat extracts, vegetable and dairy products, with added spices; purees consisting of tomatoes, beans, 
sweet chestnuts, peas; ragout fin (meat or fish dish); hummus (chick pea paste); truffle paste; liver paste; fonds, stocks; 
concentrates for the preparation of soups; soups, consommés, bouillons, broths; vegetable, meat and poultry stock 
concentrates, stock cubes; preparations for making soups, consommés, bouillons and broths, each of these also in 
dehydrated form; mirepoix; soya milk, coconut milk for cooking purposes; cheese; tofu; fruit jams; bread spreads, mainly 
consisting of meat, fish, crustaceans, shellfish and molluscs, poultry, game, meat extracts, dairy products, mushrooms, 
fruit, vegetables, potatoes, soya beans, fruits or seeds, with spices added; foodstuffs produced mainly from beans or 
chick peas with added soy flour, including falafel; preparations made from flaxseed oil; seaweed extracts for foodstuffs; 
seaweed (processed); sheets made of seaweed; snail eggs for foodstuffs; processed snails, shellfish and crustaceans; 
fried potato cakes; snack food and light meals, mainly consisting of meat, fish, crustaceans, shellfish and molluscs, 
poultry, game, meat extracts, dairy products, soups, mushrooms, fruit, vegetables, potatoes, soya beans, fruits, nuts or 
seeds; ready-to-eat meals and convenience food, mainly consisting of meat, fish, crustaceans, shellfish and molluscs, 
poultry, game, meat extracts, dairy products, soups, mushrooms, fruit, vegetables, potatoes, soya beans, fruits, nuts or 
seeds; antipasti, mainly consisting of meat, fish, poultry, game, mushrooms, fruit, vegetables, potatoes, soya beans, 
fruits, nuts or seeds, including vegetables or vegetable blossoms pickled or marinated in oil; instant dehydrated mixtures 
for convenience meals, mainly consisting of meat, fish, crustaceans, shellfish and molluscs, poultry, game, meat extracts, 
dairy products, mushrooms, fruit, vegetables, potatoes, soya beans, fruits or seeds; soups, prepared salads, fillings and 
mixtures, mainly consisting of meat, fish, shellfish, crustaceans and molluscs, poultry, game, meat extracts, dairy 
products, mushrooms, fruit, vegetables, potatoes, soya beans, fruits, nuts or seeds; dietetic foodstuffs, not for medical 
purposes, included in this class, mainly consisting of meat, fish, crustaceans, shellfish and molluscs, poultry, game, meat 
extracts, dairy products, mushrooms, fruit, vegetables, potatoes, soya beans, fruits or seeds; spreads, toppings and 
coatings for foodstuffs, mainly consisting of meat, fish, shellfish, crustaceans and molluscs, poultry, game, meat extracts,
dairy products, mushrooms, fruit, vegetables, potatoes, soya beans, fruits or seeds; soya milk; preparations made of 
sesame; all of the aforementioned goods also as preserves, convenience food or ready-to-eat meals, also deep-frozen and
also as dietetic foodstuffs for not medicinal use; edible coatings for foodstuff, mainly consisting of meat, fish, 
crustaceans, shellfish and molluscs, poultry, game, meat extracts, dairy products, mushrooms, fruit, vegetables, 
potatoes, soya beans, fruits or seeds, with spices added; meat, fish, poultry and game pâtés; prepared salads; pickled 
caper fruits and berries.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals; bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice; aromatic flavouring compounds and agents; seasoning and aromatized salts, spice essences, spice extracts, 
seasoning herbs, seasoning herbs in oil, dried kitchen and culinary herbs, processed herbs; spice mixes and blends, 
spice paste, seasoning salts, spice preparations; preservative salt, spicy sauces and sauces for spicing; dressings; 
mixtures of kitchen herbs; herbs in oil; bay laurel leaves, cloves (spice), ginger (spice); allspice (spice); juniper berries 
(spice), saffron, dried coriander for use as condiments; spices for making preserves; bicarbonate of soda (sodium 
bicarbonate); seasonings, aromas for seasoning, flavouring extracts, seasoning agents and preparations, seasoning 
mixtures, seasoning pastes, spices and seasonings for decorating, flavouring salts, spicy sauces and sauces for spicing, 
sauces for flavouring, preparations for flavouring, seasoning preparations for foodstuffs, prepared seasonings, also as 
cubes; sambal; salsas; chutneys; marinades; marinades for seasoning; blossom spices, spice blossoms; dried chilli 
(spice), dried piri piri (spice); flavoured sugar, vanilla flavoured sugar, vanilla sugar; mixtures of sugar and cinnamon; 
mixtures of sugar and spices; cane sugar; meat tenderizers (spices); flavour enhancers for foodstuffs, except essential 
oils; brines and marinades for meats for household purposes; bread crumb coating (thickener for food); flavourings 
(plant-derived), except essential oils; flavour extracts, process flavourings and smoke flavourings, except essential oils; 
essences for food stuffs (excluding essential essences and essential oils); additives for the baking industry, namely 
flavorings, other than essential oils, for baking; sauces, including demiglace, mother sauces, pesto, mustard sauces, 
vinaigrettes and dressings for salads (liquid or dry), fruit sauces; dipping sauces, preparations for the making of dipping 
sauces; convenience products for easy cooking in dried, paste-like or liquid form, consisting of flavouring and seasoning 
ingredients, technical additives for foodstuffs such as thickeners or emulgators and flavouring ingredients, in particular 
dairy products, vegetables, fruit, mushrooms, flavours, spices and herbs; treacle, maple syrup; dry mixtures for sauces 
and salad dressings (liquid or dry); spreads for foodstuff, mainly consisting of cereals, cereal preparations, rice, pasta, 
condiment, spices or bakery products; dressings (mixtures of oil and vinegar); sauce and gravy thickener; ketchup; 
mayonnaise; capers; caper fruits and berries; cereal products for human consumption, muesli, couscous, bulgur, polenta,
farinaceous foods; rice noodles, glass noodles; pasta; pasta with cheese, meat or vegetable fillings; pasties (bakery 
products), full dough concentrate; croutons; baked goods with onions and cheese; flatbread optionally filled or topped or 
to be filled or topped, like burritos, fajitas, tacos, enchiladas and chimichangas; wheat, rice and corn products for nibbling
made by extrusion, in particular tortillas, nachos, tacos, crackers; baked goods to be prepared ready for consumption in a 
toaster, in particular savoury baked sandwiches; corn flakes; maize grains (processed); vol-au-vents; baking mixtures 
and ready-for-baking mixtures (in powder form), including bake mixes with spices and flavourings; all-purpose flour; 
tacos, tortillas; tapioca flour; puddings, sweets and chocolate desserts; chocolate spreads for use on bread; raising agent
for bakery products, namely bicarbonate of soda, salt of hartshorn and dry yeast; agents for making cake and bake 
mixtures and doughs fluffy; chocolate, nougat; confectionery; products containing tea for consumption (with added 
vitamins and/or flavoured and/or instantiated and/or mineralized), iced tea, beverages with tea or tea-based beverages, 
herbal and fruit infusions; tisanes, other than for medicinal use; kombucha (beverages); rice paper (edible); yeast, yeast 
products; processed bran and bran preparations; foodstuff produced mainly from soy flour with beans and chickpeas, 
including soy balls; soybeans pastes (miso); yeast powder; noodle dishes, rice dishes, tacos, taco shells, tortillas, wraps, 
crisps, snacks and nibbles, mainly consisting of cereal, foodstuff made from cereals, rice, pasta, condiments, spices or 
bakery products; instant meals and convenience food, mainly consisting of cereal, foodstuff made from cereals, rice, 
pasta, condiments, spices or bakery products; antipasti, mainly consisting of rice, cereals, foodstuff made from cereals, 
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pasta, seasoning blossoms, fried or marinated in oil, or sandwich; dry mixtures for instant meals, mainly consisting of 
cereal, foodstuff made from cereals, rice, pasta, condiments, spices or bakery products; fillings and mixtures, mainly 
consisting of cereals, foodstuff made from cereals, rice, pasta, condiments or bakery products; fried potato snacks 
(confectionery made of potato flour); pâtés (pasties); dietetic foodstuff based on carbohydrates (not for medicinal 
purposes), included in this class, mainly consisting of cereals; compounds (coatings and icings for confectionery); 
dextrose, dextrose fumigant for consumption; monosodium glutamate, sodium glutamate (not for medicinal purposes); 
edible coatings for foodstuff, mainly consisting of cereals; sprayable condiments for foodstuff; binding agents for 
cooking purposes, emulsifier for sausages; gluten for consumption, mainly consisting of cereals; food coating 
compounds for foodstuff, mainly consisting of cereals; spicing coatings (flavouring coverings) for foodstuff; all of the 
aforesaid goods also as preserves, convenience food or ready-to-eat meals, also deep-frozen and also as dietetic 
foodstuff (not for medicinal use); crisps, krupuk; chillies; dried chilli peppers; piri piri (chilli peppers).

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruit 
and vegetables; fresh vegetable and fruit sprouts, olives, chilli pepper, piri piri (chilli pepper), nuts, sweet chestnuts, 
mushrooms, truffles, ginger, allspice, coriander, maize kernel; seeds, natural plants and flowers; foodstuffs for animals, 
malt; fresh herbs, unprocessed herbs; fresh herbs in pots; culinary herbs (fresh).
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Priority claimed from 15/01/2014; Application No. : 30 2014 020 748.6/01 ;Germany 

3357689    13/04/2016
[International Registration No. : 1202977]
Nabaltec AG
Alustrasse 50-52 92421 Schwandorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; aluminium oxides; blends on the basis of aluminium oxides; blends on the basis of 
aluminium oxides for the manufacture of refractory products, technical ceramics, casting compounds, concretes, vibrated 
concretes, mortars, hydraulically setting concretes and cement-free concretes.

Cl.19;Building materials, refractory building materials, the aforesaid goods not made of metal; ceramic raw materials 
for building purposes.
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Priority claimed from 18/02/2014; Application No. : 302014024383.0/30 ;Germany 

3357691    06/04/2016
[International Registration No. : 1200468]
Bahlsen GmbH & Co. KG
Podbielskistrasse 11 30163 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; frozen, preserved, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; foodstuffs made from extruded potato products; 
potato crisps, potato sticks, raisins, hazelnut, peanut and cashew nut kernels, pistachio nut kernels and almonds, dried, 
roasted, salted and/or spiced; dried fruit.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago coffee substitutes; flour and preparations made from cereals; bread, 
pastry and confectionery, ice creams; honey, treacles; yeast, baking powder, salt, mustard, vinegar, sauces (condiments), 
spices, ice; cookies, cakes, chocolate, chocolate goods, pralines, sugar confectionery, sweets, marzipan; extruded wheat, 
rice and maize products for food, puffed corn.

Cl.41;Entertainment, sporting and cultural activities.
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3357693    08/04/2016
[International Registration No. : 1194414]
EUROPEAN FOODS LIMITED
6 Farmhouse Lane, Saint Johns Auckland 1072 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; dried and cured meats; ham; salami, prosciutto; pancetta; preserved, 
frozen, dried and cooked fruits and vegetables; jellies, jams, compotes; eggs; milk and milk products; edible oils and fats; 
canned tomatoes; pre-cooked tomato based foods; tomatoes (preserved); tomatoes (dried); tomato concentrates (puree); 
tomato juice for cooking; tomato puree; tomato preserves; beans, preserved; baked beans; preserved beans; processed 
and/or prepared broad beans; canned beans; prepared olives; olives, preserved; processed olives; cooked lentils; dried 
lentils; lentils, preserved; ingredients for making pizzas, namely cheeses, meats, meat substitutes and processed 
vegetables; chick peas; dairy products; butter; cheese; cheese products; cream and cream products.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; tomato based sauces; pizza flour; pizza mixes; fresh pizza, pizza bases, pizza crusts, pizza dough, pizza 
sauces; pizzas; prepared meals in the form of pizzas; frozen pizzas; chilled pizzas; fresh pasta; dried pasta foods; stuffed 
pasta; meals made predominantly from rice, pasta or noodles; alimentary pasta, dried pasta, entrees consisting primarily 
of pasta, gluten-free pasta, packaged meal kits consisting primarily of pasta, pasta salads; pasta sauce; prepared pasta 
meals.
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Priority claimed from 24/03/2016; Application No. : 53756/2016 ;Switzerland 

3357723    25/03/2016
[International Registration No. : 1299738]
THE POLO/LAUREN COMPANY L.P.
650 Madison Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Attache cases, backpacks, beach bags, briefcases (leather goods), walking sticks, card cases (wallets), 
handbags, key cases, shoulder belts (straps) of leather, parasols, pocket wallets, purses, leather pouches, school bags, 
school satchels, saddlebags, shopping bags, carrying cases, garments bags for travel, travel bags, traveling trunks, 
suitcases, umbrellas, wallets.

Cl.25;Clothing for men, women and children, footwear, headgear for wear.
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Priority claimed from 18/06/2015; Application No. : 86667314 ;United States of America 

3358538    23/06/2015
[International Registration No. : 1299833]
Universal Weather and Aviation, Inc.
1150 Gemini St. Houston TX 77058 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in private non-revenue and unscheduled commercial (charter) aviation management, 
namely, flight trip support, flight planning, flight scheduling, flight reporting, airport services, airport information, and 
weather information; computer software for travel arrangements, namely airport services, car rental services, and hotel 
arrangements.

Cl.39;Providing flight planning services; providing flight arrival and departure information and services, namely, airport 
services, fuel delivery; providing information in the field of aircraft flight information; providing travel services for general 
aviation, namely, preparing computerized flight plans; providing airport services and car rental services; aircraft flight 
support services, namely, ground support services for aircraft, namely, luggage transportation and ground handling and 
arrangements for flight crews being ground transportation for flight crews; arranging, coordinating and controlling 
stopovers, transfer and transit of passengers, aircraft crew, and their luggage; coordinating travel arrangements for 
individuals and for groups; making reservations and bookings for transportation; providing information on flight plans, 
and other flight support information; providing information in the field of private non-revenue and unscheduled 
commercial charter aviation management, namely, flight trip support, flight planning, flight scheduling, flight reporting, 
airport services, airport information; providing information in the field of travel arrangements, namely, airport services, 
car rental services, via a website.

Cl.42;Providing weather information; providing information in the field of weather information, via a website.
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Priority claimed from 21/10/2015; Application No. : 30 2015 056 800 ;Germany 

3358554    07/03/2016
[International Registration No. : 1299947]
HAVER & BOECKER oHG
Carl-Haver-Platz 3 59302 Oelde Germany

Proposed to be Used
IR DIVISION
Cl.7;Cranes [lifting cranes]; overhead cranes; conveyor belts; lifting arm for load handling and load transport; 
electromechanical machines and apparatuses for transport- and loading systems.

Cl.9;Electric and electronic installations for remote control of industrial installations; electric and electronic 
installations for remote control of industrial processes, in particular for the transport and loading of palletized goods; 
control units for machines and/or motors, in particular for transport- and loading installations; hardware, in particular for 
controlling and management of transport- and loading installations; computer software, in particular for controlling and 
management of transport- and loading installations; remote controlled cameras for the observation of transport- and 
loading systems; computer touchscreen; computer software for operation and control of loading systems.

Cl.41;Training and education in technical fields, in particular for the operation and service of installations for the 
transport and the loading of palletized goods.

Cl.42;Software design for the operation and control of loading systems; design and development of systems for the 
transport and loading of goods suitable to palletize, in particular of bags; design of mechanical and electromechanical 
apparatuses for the operation and control of loading systems; design of industrial machines, in particular transport- and 
loading system.
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Priority claimed from 02/09/2015; Application No. : 014525349 ;European Union 

3358560    22/02/2016
[International Registration No. : 1299727]
Franz und Franz UG
Dieckbornstraße 42 30449 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; magazines [periodicals]; general feature magazines; magazine supplements for newspapers; 
printed horoscopes; printed publications; periodicals; newspapers.

Cl.41;Publication of magazines; publishing and reporting; providing on-line electronic publications, not downloadable; 
providing on-line publications; on-line publishing services; publishing of web magazines.

Cl.45;Providing horoscope information via computer networks; astrological and spiritual services; mentoring 
[spiritual]; astrology consultation; zodiac consultation; provision of personal tarot readings; forecasting services in the 
nature of fortune telling; horoscope casting.
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Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 29/01/2016; Application No. : VA 2016 00255 ;Denmark 

3358561    04/02/2016
[International Registration No. : 1299995]
Udviklingsselskabet af 2014 A/S
Hovedgaden 451F DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.9;Software; apparatus for scanning luggage; detectors and sensors; tablet computers; global positioning 
instruments.

Cl.12;Luggage trolleys; shopping trolleys.
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Priority claimed from 15/10/2015; Application No. : 3581995 ;Spain 

3358719    18/01/2016
[International Registration No. : 1299776]
PAZ PÉREZ CARLOS DANIEL
Calle Fernando el Católico VI, 19 E-28670 VILLAVICIOSA DE ODÓN (MADRID) Spain

Proposed to be Used
IR DIVISION
Cl.9;Educational institution communication and management software.

Cl.38;Telecommunications.
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3358724    03/06/2016
[International Registration No. : 1213471]
Wikifolio Financial Technologies AG
Berggasse 31 A-1090 Vienna Austria

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management services; business administration; office functions.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3358758    04/03/2016
[International Registration No. : 1299999]
Jtag Technologies B.V.
Boschdijk 50 NL-5612 AN Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Magnetic data carriers, phonograph records, calculating machines, data processing apparatus, computers.

Cl.35;Intermediary services for the sale of hardware and software, electronic and electric systems, equipment and 
installations, tools and precision instruments.

Cl.37;Installation, maintenance and repair of electric machines and machinery, tools and precision instruments.

Cl.42;Consultation services relating to testing of hardware and software, electronic and electric systems, equipment 
and installations, tools and precision instruments.
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Priority claimed from 07/09/2015; Application No. : 2015-086033 ;Japan 

3358759    24/02/2016
[International Registration No. : 1300003]
NOF CORPORATION
20-3, Ebisu 4-chome, Shibuya-ku Tokyo 150-6019 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use with ungluing preparations; chemical additives for use with hydrophilic agent; chemical 
additives for use with waterproofing chemical compositions; chemical additives for use with anti-fogging chemical 
agents; chemical additives for use with water repellents; chemical additives for use with anti-fouling chemical agents; 
chemical additives for use with synthetic rubber; chemical additives for use with elastomeric polymers; chemical 
additives for use with elastomer resins; chemical additives for use in manufacturing in polymer industry; chemical 
additives for use in manufacturing in petrochemical industry; chemical additives for use in manufacturing in plastic 
industry; chemical additives for use in manufacturing in adhesive industry; coating preparations as industrial chemicals, 
except paints; ungluing preparations; hydrophilic agents; waterproofing chemical compositions; anti-fouling chemical 
agents; water repellents; anti-fouling chemical agents; industrial chemicals for use with ungluing preparations; industrial 
chemicals for use with hydrophilic agent; industrial chemicals for use with waterproofing chemical compositions; 
industrial chemicals for use with anti-fogging chemical agents; industrial chemicals for use with water repellents; 
industrial chemicals for use with anti-fouling chemical agents; industrial chemicals for use in manufacturing in polymer 
industry; industrial chemicals for use in manufacturing in petrochemical industry; industrial chemicals for use in 
manufacturing in plastic industry; industrial chemicals for use in manufacturing in adhesive industry; industrial 
chemicals; unprocessed thermoplastic elastomer resins; unprocessed plastics.

Cl.2;Coating preparations having hydrophilizing properties used as paints; coating preparations having waterproofing 
properties used as paints; coating preparations having anti-fogging properties used as paints; coating preparations 
having water repellent properties used as paints; coating preparations having anti-fouling properties used as paints; 
coating compositions in the nature of paints for industrial applications.
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Priority claimed from 18/10/2013; Application No. : 0948221 ;Benelux 

3358761    19/05/2016
[International Registration No. : 1211651]
Transfer Pricing Technologies B.V.
Chopinstraat 69 NL-2901 EC CAPELLE AAN DEN IJSSEL

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; office functions; business economics and business 
management advisory services; provision of personnel; temporary personnel services; temporary business management; 
commercial-business project management; processing information in computer databases; filling out tax forms; services 
of accountants.

Cl.36;Financial affairs; financial analysis and consultancy, financial guarantee and surety, financial management, 
financial planning, financial analysis, financial appraisal and valuation (insurance, banking, real estate, businesses, 
intellectual property); financial services relating to transfer pricing; corporate financial analysis; financial and monetary 
services in the processing of tax payments; financial services related to customs duties and import duties; consultancy 
services relating to customs brokerage (import clearance and export clearance) for third parties; consultancy in the field 
of customs operations; financial management and the provision of financial information in the field of international trade, 
trade practices in the field of shipping and transportation of goods, custom declarations and custom proclamations, 
storage of goods for customs operations, as well as transit, release and other functions in the area of trade facilitation.

4342



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

Priority claimed from 12/11/2014; Application No. : 1657829 ;Australia 

3358769    10/05/2016
[International Registration No. : 1237251]
Conga Foods Pty. Ltd.
150 Newlands Road Coburg North VIC 3058 Australia

Proposed to be Used
IR DIVISION
Cl.29;Olives; olive oil.

Cl.30;Vinegar.
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Priority claimed from 29/07/2014; Application No. : 30 2014 054 126.2/01 ;Germany 

3358777    13/04/2016
[International Registration No. : 1230016]
Nabaltec AG
Alustrasse 50-52 92421 Schwandorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; aluminium oxides; sintered aluminium oxides; aluminium oxides as fillers for the 
manufacture of plastic and rubber products; aluminium oxides as raw materials for the ceramic industry; aluminium 
oxides for the manufacture of technical ceramics and engineering ceramics; aluminium oxides for the manufacture of 
kitchen ware, sanitary ware and glazes; aluminium oxides for the manufacture of products for the automotive industry, 
refractory industry, electrical industry, construction industry and medical technology; aluminium oxides for the 
manufacture of polishing preparations; blends on the basis of aluminium oxides for the manufacture of refractory 
products, technical ceramics, casting compounds, concretes, vibrated concretes, mortars, hydraulically setting concretes 
and cement-free concretes; aluminium hydroxides; aluminium hydroxides for use as flame-retardant; aluminium 
hydroxides as mineral filler; calcium aluminium hydroxy carbonates; aluminium oxides, aluminium hydroxides and 
calcium aluminium hydroxy carbonates for the manufacture of catalysts, catalytically active products and for use in 
catalyses; chemical additives for the manufacture of polymer compounds; aluminium oxides, aluminium hydroxides and 
calcium aluminium hydroxy carbonates as chemical additives for the manufacture of polymer compounds; chemical 
additives for the manufacture of stabilizers and stabilizer mixtures; aluminium oxides and aluminium hydroxides as 
chemical additives for the manufacture of stabilizers and stabilizer mixtures; blends on the basis of aluminium oxides, 
aluminium hydroxides and magnesium hydroxides; magnesium hydroxides; blends of magnesium hydroxides with 
mineral fillers, in particular with aluminium hydroxides and boehmites; boehmites; tabular oxides; transition oxides; 
mullites; sintered mullites; synthetic mullites; ceramic materials for industrial purposes and as filtering materials; ceramic 
materials as granules; ceramic raw materials.

Cl.2;Pigments; white pigments on the basis of aluminium hydroxides and aluminium monohydrates.

Cl.19;Building materials; refractory building materials; the aforesaid goods not made of metal; ceramic raw materials, 
ceramic materials.
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Priority claimed from 03/08/2015; Application No. : UK00003120700 ;United Kingdom 

3358838    22/01/2016
[International Registration No. : 1299790]
Lakeland Limited
Alexandra Buildings Windermere, Cumbria LA23 1BQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing and scouring preparations; non-medicated toiletries, perfumed articles in this class; scented 
sachets; laundry preparations; bleach; essential oils; perfumes.

Cl.5;Insect repellents; insecticides; scented preparations for household use; shoe fresheners; deodorisers for textiles 
and clothing.

Cl.6;Goods for household purposes made of metal; kitchen foil; steps of metal; small items of metal hardware; compost 
bins; padlocks; insect screens; greenhouses; metallic fencing; dispensers for string; composting receptacles; tunnels for 
the protection of plants; growing frames for plants or trees; tap adaptors; castor cups for furniture.

Cl.7;Electric kitchen utensils, namely apparatus for aerating beverages, apparatus for aerating water; beverage 
preparation machines, blenders, coffee grinders, crushers, food preparation machines, food processors, fruit presses, 
grating machines for vegetables, electric kitchen machines, kitchen grinders, kneading machines, electric knives, 
mincers, mills, mixers, electric scissors; mills; presses; sharpeners; food processors; food blenders; grinders; juicers, 
mixers, slicers; soup makers; pasta makers; soda machines; domestic cleaning apparatus (electric) and attachments 
therefor; devices for clothing maintenance; laminators; shredders for domestic use; electrical gardening tools; ultrasonic 
cleaners; steam cleaners.

Cl.8;Hand tools and implements; kitchen and household utensils proper to this class, namely, can openers, ceramic 
knives, cheese slicers, choppers (knives), cutlery, implements for decanting liquids, egg slicers, fruit pickers, garden 
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tools, knives, pizza cutters, scissors, table cutlery, table ware, vegetable slicers, vegetable shredders; food preparation 
implements namely, peelers, and slicers; mincers; processors; hullers; corers; stoners; dicers; choppers; reamers; 
scoops; pasta cutters; cutlery; scissors; knives; picnic cutlery; spoons; tongs; sharpeners; gardening tools; digging 
tools; shovels; cutting tools; hand tools and implements for personal care; electric irons; all being hand operated; non-
electric processors.

Cl.9;Thermometers; plug adapters; filters; weights; scales; weighing scales; hygrometers.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air purifiers; sanitary fittings; household electrical goods for preparing food, heating and steaming; 
cooking apparatus; barbecues; barbecue apparatus; filters for ovens and cookers; apparatus for roasting; kettles; 
beverage makers namely, coffee percolators, coffee machines, tea making machines, drink mixers; beverage heating and 
cooling machines; ice makers; ice cream makers; water filter jugs; air purifiers; dehumidifiers and refills therefor; fans; 
heaters; electric blankets; watering installations; irrigation devices; garden lights; external lights; torches; hand torches; 
head torches; indoor and outdoor lighting; parts and fittings for the aforementioned goods; slow cookers; ice makers.

Cl.16;Paper, cardboard; paper goods for household purposes; bags and wrap for microwave cooking; cling film; 
cooking and roasting bags; oven liners; waxed paper circles; baking accessories proper to this class namely, baking 
paper and baking containers made of paper, bags for microwave cooking, filter paper, rice paper, waxed paper, paper cup 
cake cases and cardboard cake boxes; absorbent materials for culinary purposes, namely towels of paper; ice cube bags; 
ice packs; food preserving bags; cake decorations; drawer liners of paper; stickers; adhesive tape, stickers and 
dispensers; notebooks; tablecloths and napkins; printed matter; calendars; document wallets of card and/or plastic; 
albums; plastic storage bags; plastic wrapping; wrapping materials; gift bags of paper; articles made from paper and card 
for use in home crafts; plastic bags; bin bags; compost bags; compost filters; absorbent materials for household use, 
namely towels of paper; memo boards; storage apparatus, namely, hat boxes of cardboard, boxes and containers of 
cardboard for writing implements, boxes of cardboard or paper; fabric glue; gift vouchers.

Cl.20;Mirrors; shelves; book stands; storage racks; steps; step stools; shelving; inflatable mattresses; door stops of 
materials proper to this class; trolleys (furniture); clothes hangers; clothes rails; coat hooks; domestic storage boxes, 
containers and cabinets; bathroom accessories namely bathroom and shaving mirrors, bathroom cabinets, storage 
containers, storage canisters; heated pillows; cushions; cushions for garden furniture; plastic tubs for use in recycling 
purposes; foldaway tables; compost bins of plastic and/or wood; hampers; chairs; bottle caps not of metal; storage 
racks; wine racks; waste paper bins of wood or plastic; garden furniture; castor cups for furniture; floor protectors, 
namely casters for use with furniture; hooks for domestic use; clamps for fixing insect screens; domestic storage racks 
of metal; cushions for food trays.

Cl.21;Household or kitchen utensils; articles made from foil namely, food storage containers suitable for oven use, foil 
trays for cooking purposes, pie plates, casserole dishes, pudding dishes, flan dishes and roasting trays; cookware, 
apparatus (non-electrical) for preparing food; dishes, pans, flasks and utensils for microwave ovens; bakeware; whisks; 
baking accessories; baking beans; cookie and pastry cutters; articles for cake decorating; oven accessories; pots; pans; 
preserving pans; apparatus for roasting; roasting pans; roasting trays; tagines; paella pans; fish kettles; fryers; apparatus
for the preparation and cooking of eggs; omelet makers; oven liners in the nature of trays; mills and grinders; graters; 
non-electric mixers, blenders, cooking utensils; absorbent cloths and sponges for culinary use proper to this class; 
beverage makers, namely coffee percolators, portable beverage coolers; kettles; food and drinks flasks; utensils for the 
presentation and serving of foods and beverages; glassware, porcelain and earthenware; picnicware; picnic crockery; 
picnic utensils; jugs; knife blocks; cutting boards; vegetable racks; water filter jugs; household containers; household 
container lids; plastic storage containers for household use; trays; oven gloves; household storage containers and 
storage jars; drying racks; drainers; sink tidies; absorbent cloths and sponges for household use; coolers for wine; soda 
siphons; cutlery trays; isothermic bags; lazy susans; cruet sets, namely, small container for holding condiments such as 
salt, pepper or mustard on a stand; cake stands; ice trays; gloves for use in domestic cleaning and washing; covers to 
assist with the carrying of hot kitchen apparatus; lint rollers for clothing; food covers; articles and apparatus for cleaning 
purposes; dustbins; plastic bins; waste paper bins; plastic baskets; latex gloves; baskets for domestic use; clothes 
airers; ironing board covers; household baskets; balls for use in washing and drying machines; devices for clothing 
maintenance; ironing boards; laundry hampers; candle holders; pill boxes for person use; soap dishes, toothbrush 
holders, toilet roll holders, toilet brush holders, towel rails, towel rings, waste bins; apparatus for the storage of rings; 
money boxes; pegs; gardening gloves; watering cans; watering devices; sprinklers irrigating apparatus for plants; flower 
pots; plant containers in the nature of pots; seed trays; wasp catchers; bird feeders; strainers; insect traps; planters; 
electric lint removers; graters, mills, grinders mixers, blenders and juicers; mashers; pots and pans proper to this class; 
roasting pans and trays proper to this class; preserving pans; compost filters; pots for the germination of seeds; pots for 
the growing of seedlings; planters; stakes for plants/trees; products for the purpose of watering plants.

Cl.22;Clothes lines; canvas bags and bags of synthetic textile materials for clothes and linen storage; bags for use in 
washing delicate items; bags for use of storing goods inside vehicles; string; nets for protective use in gardening; canvas 
and woven polythene bags for clothes and linen storage.

Cl.24;Textiles; towels; shower curtains; textile goods for use in home crafts; place mats of textile and coasters (table 
linen); loose covers for garden furniture; throws; blankets; protectors for use with furniture; but not including any of the 
aforesaid goods for use in manufacturing clothing.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; door mats; wall 
hangings (non-textile).

Cl.35;Retail services connected with the sale of houseware, kitchenware, household and garden goods, cleaning, 
polishing and scouring preparations all in the nature of non-medicated toiletries, perfumed articles relating to laundry 
preparations, bleach, essential oils, perfumes, insect repellents, insecticides, scented preparations for household use, 
shoe fresheners, deodorisers for textiles and clothing, goods for household purposes made of metal such as foil and 
articles made from foil namely, kitchen foil, food storage containers suitable for oven use, foil trays for cooking purposes, 
pie plates, casserole dishes, pudding dishes, flan dishes and roasting trays, steps of metal, domestic storage racks of 
metal, small items of metal hardware, compost bins, padlocks, key rings, strainers, greenhouses, metallic fencing, 
dispensers for string, planters, composting receptacles, tunnels for the protection of plants, growing frames for plants or 
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trees, money boxes, tap adaptors, castor cups for furniture, protectors for use with furniture, electric kitchen utensils, 
mills, presses, whisks, sharpeners, food processors, food blenders, grinders, ice cream makers, juicers, mixers, slicers, 
soup makers, pasta makers, soda machines, domestic cleaning apparatus (electric) and attachments therefor, devices for 
clothing maintenance, electric lint removers, laminators, shredders for domestic use, electrical gardening tools, hand 
tools and implements, kitchen and household utensils, food preparation implements namely, graters, peelers, mills, 
grinders and slicers, mincers, mixers, blenders and processors, hullers, corers, stoners, dicers, choppers, juicers, 
reamers, mashers, scoops, pasta cutters, cutlery, scissors, knives, picnic cutlery, spoons, tongs, sharpeners, gardening 
tools, digging tools, shovels, cutting tools, hand tools and implements for personal care, all being hand operated, electric 
irons, thermometers, plug adapters, filters, weights, scales, weighing scales, ultrasonic cleaners, hygrometers, apparatus 
for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes, air 
purifiers, sanitary fittings, household electrical goods for preparing food, heating and steaming, cooking apparatus, 
barbecues, barbecue apparatus, baking accessories, oven accessories such as filters for ovens and cookers, pots and 
pans, apparatus for roasting, roasting pans and trays, preserving pans, kettles, beverage makers, ice makers, water filter 
jugs, air purifiers, bathroom accessories namely, dehumidifiers and refills therefor, fans, heaters, steam cleaners, electric 
blankets, watering installations, irrigation devices, garden lights, external lights, torches, hand torches, head torches, 
indoor and outdoor lighting, parts and fittings for the aforementioned goods, paper, cardboard, paper goods for 
household purposes, bags and wrap for microwave cooking, cling film, cooking and roasting bags, oven liners, waxed 
paper circles, baking implements, absorbent materials for culinary purposes, ice cube bags, food preserving bags, cake 
decorations, drawer liners of paper, scented sachets, stickers, adhesive tape, stickers and dispensers, notebooks, 
tablecloths and napkins, printed matter, calendars, document wallets of card and/or plastic, albums, plastic storage bags, 
plastic wrapping, wrapping materials, gift bags of paper, articles made from paper and card for use in home crafts, plastic 
bags, bin bags, compost bags, compost filters, absorbent materials for household use, memo boards, domestic storage 
apparatus, fabric glue, craft sets, gift vouchers, mirrors, shelves, book stands, storage racks, steps, step stools, shelving, 
inflatable mattresses, door mats, door stops of materials, trolleys (furniture), clothes hangers, clothes rails, coat hooks, 
canvas and woven polythene bags for clothes and linen storage, bathroom accessories namely, bathroom and shaving 
mirrors, soap dishes, toothbrush holders, toilet roll holders, toilet brush holders, towel rails, towel rings, bathroom 
cabinets, shower curtains, storage containers, storage canisters, waste bins, heated pillows, cushions, plastic tubs for 
use in recycling purposes, foldaway tables, compost bins of plastic and/or wood, hampers, hampers containing 
foodstuffs, chairs, bottle caps not of metal, storage racks, wine racks, waste paper bins of wood or plastic, garden 
furniture, pots for the germination of seeds, pots for the growing of seedlings, planters, stakes for plants/trees, products 
for the purpose of watering plants, pressure water shields, oven liners, absorbent materials for household use, absorbent 
materials for culinary use, castor cups for furniture, floor protectors for use with furniture, hooks for domestic use, 
clamps for fixing insect screens, household or kitchen utensils, cookware, apparatus (non-electrical) for preparing food, 
dishes, pans, flasks and utensils for microwave ovens, bakeware, baking accessories, baking beans, cookie and pastry 
cutters, articles for cake decorating, oven accessories such as pots, pans, preserving pans, tagines, paella pans, fish 
kettles, slow cookers, fryers, apparatus for the preparation and cooking of eggs, omelette makers, mills and grinders, 
graters, non-electric mixers, blenders, cooking utensils and processors, beverage makers, kettles, food and drinks flasks, 
utensils for the presentation and serving of foods and beverages, glassware, porcelain and earthenware, picnicware, 
picnic crockery, picnic utensils, jugs, knife blocks, cutting boards, vegetable racks, water filter jugs, containers, 
containers lids, plastic storage containers for household use, trays, oven gloves, household storage containers and 
storage jars, drying racks, drainers, sink tidies, absorbent materials for household use, coolers for wine, soda siphons, 
cutlery trays, ice packs, isothermic bags, lazy susans, cruet sets, namely, small container for holding condiments such as 
salt, pepper or mustard on a stand, cake stands, ice trays, ice makers, gloves for use in domestic cleaning and washing, 
covers to assist with the carrying of hot kitchen apparatus, lint rollers for clothing, food covers, articles and apparatus for 
cleaning purposes namely, dustbins, plastic bins, waste paper bins, plastic baskets, latex gloves, baskets for domestic 
use, clothes airers, ironing board covers, household baskets, balls for use in washing and drying machines, devices for 
clothing maintenance, ironing boards, hampers, candle holders, pill boxes for person use, ornamental apparatus for the 
storage of rings, money boxes, pegs, cushions for food trays, gardening gloves, watering cans, watering devices, 
sprinklers irrigating apparatus for plants, flower pots, plant containers in the nature of pots, seed trays, wasp catchers, 
bird feeders, insect traps, clothes lines, bags for use in washing delicate items, bags for use of storing goods inside 
vehicles, string, nets for protective use in gardening, fly screens, textiles, towels, canvas bags and bags of synthetic 
textile materials for clothes and linen, textile goods for use in home crafts, place mats of textile and coasters (table linen), 
loose covers for garden furniture, cushions for garden furniture, draft excluders, throws, blankets, fly sheeting, insect 
screens, manufacturing clothing, carpets, rugs, mats and matting, linoleum and other materials for covering existing 
floors, wall hangings (non-textile).
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3358869    12/02/2016
[International Registration No. : 1299927]
RHODIA OPERATIONS Société par actions simplifiée
25 rue de Clichy F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, particularly chemical products for use in the industries for detergents and 
cleaning products, cosmetics, personal care, home maintenance, adhesives, varnishes, lacquers, textiles, dyes, paints 
and coatings, inks, metal degreasing, intermediate polymers, plastic additives, surface treating, treatment of metals, 
greases and lubricants, agricultural chemistry, pesticides, foods and beverages, oil and gas, mining and explosives; 
surface-active chemical agents, antistatic agents, chemical additives, chemical preparations for the manufacture of 
pigments, chemical additives for fungicides.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; fabric softeners; soaps, cosmetics, hair lotions and hand lotions.
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Priority claimed from 03/11/2015; Application No. : 86807612 ;United States of America 

3359323    11/04/2016
[International Registration No. : 1300345]
SEWBO, INC.
87 Saint Marks Place, Apt. 2C New York NY 10009 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Cutting machines; laminating machines for industrial use; laser machines for cutting, marking, and engraving 
fabric designed for installation directly above embroidery machines; sewing machines; sewing robots.

Cl.9;Computer aided design (CAD) software for the fashion, garment and apparel industries; computer aided 
manufacturing (CAM) software for the fashion, garment and apparel industries; computer hardware and software systems 
for operating and controlling automated sewing machine systems; computer software for the design, modeling, 
simulation, assembly, manufacture, production, ordering, supply and distribution of garments and sewn goods, and for 
product lifecycle management, supply management, supplier relationship management, sales management and billing 
management for the fashion, garment and apparel industries; electric sensors; electronic plotters; optical sensors; 
pollutant sensors; pressure sensors.

Cl.42;Custom design and development of automated sewing systems and software for automated sewing systems; 
technical support services, namely, troubleshooting of computer software problems; technological consultation in the 
technology field of automated sewing systems.
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3359324    07/12/2015
[International Registration No. : 1300370]
KANGAROO CAPITAL, S.L.
C/ Antonio Maura, 18 - 2º C E-28014 Madrid Spain

Proposed to be Used
IR DIVISION
Cl.35;Administration and management of commercial companies; fiscal consultancy (accounting); employment 
counseling services; preparation of economic reports; advertising services.

Cl.36;Insurance underwriting services; financial services; real estate services.

Cl.37;Construction services; repair services; installation services.

Cl.42;Preparation of engineering reports; architectural consultancy; scientific and technological services, as well as 
research and design related thereto; industrial analysis and research services; design and development of computer 
hardware and software.

Cl.45;Legal consultancy services; legal services; security services for the protection of property or individuals; 
personal and social services rendered by others to meet the needs of individuals.

4350



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

 

Priority claimed from 21/08/2015; Application No. : 40201514662S ;Singapore 

3359402    28/01/2016
[International Registration No. : 1300627]
Singapore International Foundation
60A Orchard Road, 04-01 The Atrium @ Orchard Singapore 238890 Singapore

Proposed to be Used
IR DIVISION
Cl.16;Bags [envelopes, pouches] of paper or plastics, for packaging; flyers; folders for papers and/or jackets for 
papers; folders [stationery]; postcards; posters; printed matter; printed publications; stationery.

Cl.25;Clothing; footwear; headgear for wear; tee-shirts.

Cl.41;Cinema presentations and/or movie theatre presentations; arranging and conducting of conferences; education 
information; electronic desktop publishing; entertainment and/or amusements; film production, other than advertising 
films; providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; providing 
on-line videos, not downloadable; microfilming; news reporters services; organization of competitions [education or 
entertainment]; organization of exhibitions for cultural or educational purposes; photographic reporting; photography; 
presentation of live performances; publication of texts, other than publicity texts; publication of books; publication of 
electronic books and journals on-line; radio entertainment; production of radio and television programmes; television 
entertainment; videotape editing; videotaping; arranging and conducting of workshops [training]; writing of texts, other 
than publicity texts.
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Priority claimed from 25/08/2015; Application No. : AM 1611/2015 ;Austria 

3359433    17/02/2016
[International Registration No. : 1300635]
Imerys Fused Minerals Villach GmbH
Seebach 2 A-9500 Villach Austria

Proposed to be Used
IR DIVISION
Cl.1;Alumina, bauxite, graphite, zirconia; ceramic compositions for sintering; compositions for the manufacture of 
technical ceramics; fused aluminum-oxides; fused zirconia-aluminum oxides; fused aluminum oxide-
aluminumoxycarbide; chromium-titaniumoxide enhanced fused aluminum oxide; mullite, fused mullite; fused zirconia-
mullite; silicon carbide; corundum for industrial use.

Cl.3;Abrasives; corundum (abrasive); silicon carbide (abrasive).

Cl.19;Refractory construction materials, not of metal; quartz.
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Priority claimed from 30/07/2015; Application No. : AM 51975/2015 ;Austria 

3359883    09/12/2015
[International Registration No. : 1300072]
DirectSens GmbH
Am Rosenbühel 38 A-3400 Klosterneuburg Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, well as in agriculture, horticulture and forestry.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments.
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Priority claimed from 17/02/2016; Application No. : 2016-16834 ;Japan 

3359967    02/03/2016
[International Registration No. : 1300064]
GAKUJO Co., Ltd.
2-5-10, Umeda, Kita-ku, Osaka-shi Osaka 530-0001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable.

Cl.35;Advertising and publicity services; providing employment information; personnel placement; consultancy and 
advisory services relating to personnel placement, recruitment and management.

Cl.41;Arranging and conducting of seminars; providing electronic publications, not downloadable.
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Priority claimed from 17/11/2015; Application No. : 1735115 ;Australia 

3359973    22/12/2015
[International Registration No. : 1300379]
Phianna Pty Ltd
104 Pridham St Farrer ACT 2607 Australia

Proposed to be Used
IR DIVISION
Cl.29;Milkshakes; flavoured milk; milk and milk products; preserved, frozen, dried, processed and pre-prepared fruit 
and vegetables; yoghurt; jellies; jams; compotes; eggs; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; bread; pastry; confectionery; edible ices; sugar, honey, treacle; sauces 
(condiments); spices; ice.

Cl.32;Non-alcoholic beverages; smoothies; fruit and vegetable juice and drinks.

Cl.43;Provision of food and drink; restaurant services; cafe services; catering services; milk bar services; delicatessen 
services; information, advisory and consultancy services in relation to the aforementioned.
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Priority claimed from 01/09/2015; Application No. : 40201515195W ;Singapore 

3359976    26/02/2016
[International Registration No. : 1300090]
Equis Services (Singapore) Pte. Ltd.
1 George Street 14-04 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; assistance and consultancy 
services in the field of business management of companies in the energy sector; import-export agencies in the field of 
energy; analysis of market research data and statistics; business project management; data management.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial consultancy relating to infrastructure 
investment; consultancy services relating to the financing of civil works and infrastructure projects; venture capital 
management; investment management; administration of investment funds; trust services.

Cl.40;Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
generation of electricity from solar energy; technical consultancy in the field of production of solar energy; generation of 
electricity from wave energy; production of hydroelectric power; production of electrical energy from renewable sources; 
production of energy by power plants; production and processing of fuels and of other sources of energy; distilling of 
spirits for others.
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3359999    25/02/2016
[International Registration No. : 1300409]
GME German Medical Engineering GmbH
Grimmstrasse 23 90491 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.10;Physical therapy equipment; medical and veterinary apparatus and instruments.

Cl.42;Scientific and technological services.

Cl.44;Human healthcare services.
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Priority claimed from 29/08/2015; Application No. : 1717969 ;Australia 

3360013    23/09/2015
[International Registration No. : 1300206]
JH38 Holdings Pty Ltd
L10, 1 Market St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.18;Backpacks, rucksacks, bags, duffel bags, overnight bags, luggage, wallets, purses, umbrellas luggage, suitcases 
and bags, including travel bags, tote bags, daypacks, backpacks, rucksacks, shoulder bags, travel packs, school packs, 
briefcases, toiletry bags, waist bags wallets and purses; umbrellas; accessories in this class for the aforesaid goods.

Cl.25;Clothing; clothing for men, women, children and infants, including shirts, t-shirts, shirts, blouses, singlets, 
shorts, board shorts, trousers, jeans, jackets, hoodies, skirts, dresses, sweaters, raincoats, socks, underwear, sleepwear, 
lingerie, swimwear (such as swimming costumes and rash shirts); footwear including shoes, boots, thongs, sandals and 
socks; headgear including sun visors, beanies, and caps (including caps for surfing); accessories in this class for 
clothing, footwear and/or headgear, including belts and neck ties.

Cl.28;Games, toys and playthings; sporting and gymnastic products, equipment and accessories, including balls for 
sport; protective padded articles for use in playing sport; bags specifically designed for sporting products; accessories in 
this class for the aforesaid goods and bags for sporting equipment and/or sporting articles.
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Priority claimed from 02/10/2015; Application No. : 684069 ;Switzerland 

3360035    30/03/2016
[International Registration No. : 1301050]
ABB Schweiz AG
Brown Boveri Strasse 6 CH-5400 Baden Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Installations (machines) for generating electricity, all aforementioned goods based on power electronics 
(semiconductor) technology.

Cl.9;Electrical and electronic control apparatus, all aforementioned goods based on power electronics (semiconductor) 
technology, namely energy storage- and energy recuperation installations, traction rectifiers, traction diodes rectifiers, 
automatic grounding switches, grounding equipment.

Cl.36;Financial services, in particular lease-purchase financing, in particular of installations (machines) for generating 
electricity and of electrical and electronic control apparatus; consultancy relating to all the aforementioned services.
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3360047    04/03/2016
[International Registration No. : 1301915]
Ushio Denki Kabushiki Kaisha 
1-6-5, Marunouchi, Chiyoda-ku Tokyo 100-8150 JP

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.7;Chemical processing machines and apparatus; printing or bookbinding machines and apparatus; glassware 
manufacturing machines; packaging or wrapping machines and apparatus; plastic processing machines and apparatus; 
semiconductor manufacturing machines and systems; washing apparatus.

Cl.9;Telecommunication devices and apparatus; electronic machines, apparatus and their parts; laboratory apparatus 
and instruments; optical machines and apparatus; photographic apparatus and instruments; cinematographic machines 
and apparatus; measuring or testing machines and instruments; ozone disinfection or sterilization apparatus for interior 
or internal facility of building; ozonisers [ozonators]; electrolysers [electrolytic cells]; operation monitoring apparatus for 
plastic molding machine.

Cl.10;Medical apparatus and instruments [other than walking aids, crutches].

Cl.11;Electric lamps and other lighting apparatus; ozone generating air purifiers for industrial purposes; air-
conditioning apparatus [for industrial purposes]; water purifying apparatus; ozone generating air purifiers for household 
purposes; household electrothermic appliances.
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3360054    18/01/2016
[International Registration No. : 1300259]
Obshchestvo s ogranichennoy otvetstvennostyu «Vitex-S»
ul. Stakhanovskaya, d. 19, korp. 1, Liter A, g. RU-196653 Kolpino, Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Breathing apparatus for underwater swimming; life jackets; goggles for sports; gloves for divers; ear plugs for 
divers.

Cl.25;Smocks; half-boots; breeches; trousers; football boots; gaiters; vests; sports jerseys; hosiery; combinations 
(clothing); wet suits for water-skiing; suits; bathing suits; beach clothes; jackets (clothing); tee-shirts; socks; bath 
slippers; beach shoes; sports shoes; footwear; outerclothing; ready-made clothing; gabardines (clothing); jerseys 
(clothing); clothing of imitations of leather; clothing of leather; knitwear (clothing); clothing; overcoats; gloves (clothing); 
bathing trunks; frocks; waterproof clothing; pullovers; shirts; wooden shoes; sandals; boots; sweaters; shoes; bathing 
caps; pelisses; skirts.

Cl.28;Swimming jackets; floats for bathing and swimming; swimming belts; surf boards; sailboards; flippers for 
swimming; waterskis; surf skis; masts for sailboards; harness for sailboards; harpoon guns [sports articles]; machines 
for physical exercises; bags especially designed for skis and surfboards.

Cl.35;Demonstration of goods; advertising; sales promotion for others; procurement services for others [purchasing 
goods and services for other businesses]; retail services or wholesale services for sports goods.
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Priority claimed from 17/11/2015; Application No. : 1735278 ;Australia 

3360189    27/01/2016
[International Registration No. : 1300066]
CV IP Holdings Pty Ltd
2 KIllick St KUNDA PARK QLD 4556 Australia

Proposed to be Used
IR DIVISION
Cl.35;Indexing of online information; indexing of online websites and information sources.

Cl.38;Audio communications services; audiovisual communication services; broadcasting or transmission of recorded 
messages and information; chat room services (telecommunications services); communication between computers; 
communication by electronic means; delivery of messages by audiovisual media; delivery of messages by electronic 
media; electronic communication services; electronic file transfer; electronic mail; electronic message transmission; 
electronic transmission of documents; electronic transmission of images; electronic transmission of information; 
electronic transmission of messages; electronic transmission of voices; electronic transmission of written 
communications; message boards; netcasting (broadcasting over a global computer network); news broadcasting; 
operating of electronic communications networks; operating of electronic communications systems; providing chat 
rooms on the Internet; peering services; podcasting services; providing internet chatrooms; providing online forums; 
providing user access to a global computer network and online sites containing information on a wide range of topics; 
provision of access to an electronic online network via hyperlinks; provision of access to other websites via hyperlinks; 
provision of links to other websites; streaming of data; transmission of data; transmission of data by computer; 
transmission of data by electronic means; transmission of digital files; transmission of digital media files; transmission of 
information by computer; transmission of information by electronic means; transmission of messages by computer; 
transmission of sound by electronic means; transmission of video films; video communication services; web portal 
services (providing user access to a global computer network); webcasting (broadcasting over a global computer 
network); webcasting services.

Cl.41;Production of audio and/or video recordings, other than advertising; production of video recordings, other than 
advertising; production of videos; providing online videos, not downloadable; provision of information relating to 
education; publication of journals; weblog (blog) services (online publication of journals or diaries).

Cl.42;Creating and maintaining weblogs (blogs) for others; hosting of weblogs (blogs); creating and designing web 
pages for others; creating and designing web pages for others, including creating virtual communities for registered 
users to interact and participate in discussions; creating and maintaining web sites for others; software as a service 
(SaaS); software creation; web portal services (designing or hosting); web site design; web site design consultancy; 
writing of computer programs; writing of computer software.
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Priority claimed from 21/10/2015; Application No. : 30 2015 056 801 ;Germany 

3360190    07/03/2016
[International Registration No. : 1300067]
Haver & Boecker OHG
Carl-Haver-Platz 3 59302 Oelde Germany

Proposed to be Used
IR DIVISION
Cl.7;Cranes [lifting cranes]; overhead cranes; conveyor belts; lifting arm for load handling and load transport; 
electromechanical machines and apparatuses for transport and loading systems.

Cl.9;Electric and electronic installations for remote control of industrial installations; electric and electronic 
installations for remote control of industrial processes, in particular for the transport and loading of palletized goods; 
control units for machines and/or motors, in particular for transport- and loading installations; hardware, in particular for 
controlling and management of transport and loading installations; computer software, in particular for controlling and 
management of transport and loading installations; remote controlled cameras for the observation of transport and 
loading systems; computer touchscreens; computer software for operation and control of loading systems.

Cl.41;Training and education in technical fields, in particular for the operation and service of installations for the 
transport and the loading of palletized goods.

Cl.42;Software design for the operation and control of loading systems; design and development of systems for the 
transport and loading of goods suitable to palletize, in particular of bags; design of mechanical and electromechanical 
apparatuses for the operation and control of loading systems; design of industrial machines, in particular transport and 
loading system.
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3360197    22/04/2016
[International Registration No. : 1284817]
L'ERBOLARIO S.r.l.
Viale Milano, N. 74 I-26900 Lodi Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical, veterinary and sanitary preparations; dietetic substances adapted for medical use, food for babies;
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.
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3360200    04/03/2016
[International Registration No. : 1300267]
DJI GmbH
Im Birkenfeld 2 97795 Schondra-Schildeck Germany

Proposed to be Used
IR DIVISION
Cl.7;Brushes [parts of machines]; control mechanisms for machines, engines or motors; starters for motors and 
engines; shock absorbers for machines; transmissions for machines; speed governors for machines, engines and 
motors; slide rests [parts of machines]; axles for machines; connecting rods for machines, motors and engines; plunger 
pistons; robots; robots [parts of-]; transportation robots; robots [machines]; robotic vacuum cleaners; industrial robots.

Cl.9;Data processing apparatus; measuring apparatus; electro-dynamic apparatus for the remote control of signals; 
printed circuits; remote control apparatus; cameras [photography]; stands for photographic apparatus; audio- and video-
receivers; protection devices for personal use against accidents; batteries, electric; altimeters; antennas and aerials as 
components; azimuth instruments; camera mounts; cases especially made for photographic apparatus and instruments; 
chargers for batteries; computer software for operating robots; data processing apparatus; detectors; electro-dynamic 
apparatus for the remote control of signals; flight controlling apparatus; flight simulators for aircraft; memory cards for 
cameras; navigational instruments; optical lenses; radar apparatus; remote controls; sensors and detectors; sonars; 
sound recording apparatus; speed checking apparatus for vehicles; stereoscopes; tilting heads [for cameras]; tripods for 
cameras; video cameras; x-ray apparatus not for medical purposes; measurement apparatus; laser detectors; naval 
signalling apparatus.

Cl.12;Vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; electric vehicles; 
automobiles; railway cars; all-terrain vehicles; armored vehicles; air vehicles; aircraft; unmanned aerial vehicles [uavs]; 
drones; boats; vessels [boats and ships]; structural parts for automobiles; vehicle wheels; vehicle chassis; automobile 
bodies; driving chains for land vehicles; motors and engines for land vehicles; tires, solid, for vehicle wheels; cycle 
frames; structural parts for airplanes; aircraft fuselages; aircraft landing gear; screw-propellers; structural parts for boats.
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Cl.28;Apparatus for games; air pistols [toys]; model cars; toy model vehicles; playing cards; archery implements; 
electronic targets; paintball guns [sports apparatus]; ornaments for christmas trees, except illumination articles and 
confectionery; twirling batons; toy robots; toy robots (parts and components of -); toy model kits; play mats for use with 
toy vehicles; toy tools; scale model kits [toys]; toy vehicle tracks; remote controlled scale model vehicles; controllers for 
toys; controllers for game consoles.

Cl.41;Tuition; organization of competitions [education or entertainment]; arranging and conducting of workshops 
[training]; publication of electronic books and journals on-line; publication of books; production of radio and television 
programmes; game services provided on-line from a computer network; rental of stadium facilities; toy rental; games 
equipment rental; entertainment; interactive entertainment services; arranging parties for game shooting; digital video, 
audio and multimedia entertainment publishing services; organisation of games and competitions.

Cl.42;Technical research; surveying; weather forecasting; mechanical research; packaging design; construction 
drafting; dress designing; computer programming; computer software design; consultancy in the design and 
development of computer hardware; design of games; product design services; engineering services relating to robotics; 
design, creation and programming of web pages; design and development of computer game software and virtual reality 
software; engineering services; development of computer hardware for computer games.
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3360600    18/01/2016
[International Registration No. : 1301867]
Shenzhen Kang Ming Sheng Technology Industry Incorporated Company
A12, Fukang Induatrial Park, Fuming Community, Guanlan St., Longhua New District, ShenZhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Signal lanterns; audio- and video-receivers; solar batteries; battery chargers; signals, luminous or mechanical; 
light dimmers [regulators], electric; batteries, electric; semi-conductors; plugs, sockets and other contacts [electric 
connections]; electric apparatus for commutation.

Cl.11;Lamps; bicycle lights; pocket searchlights; torches for lighting / flashlights [torches] / searchlights; lighting 
apparatus and installations; fans [air-conditioning]; ceiling lights; street lamps; diving lights; toilet bowls.
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Priority claimed from 30/10/2015; Application No. : 302015000067198 ;Italy 

3360693    22/02/2016
[International Registration No. : 1301904]
OPIS S.r.l.
Palazza Aliprandi, Via Matteotti, 10 I-20832 DESIO (MB) Italy

Proposed to be Used
IR DIVISION
Cl.35;Business consulting in the fields of clinical research, health research and marketing of pharmaceutical products; 
data management and data processing for the pharmaceutical and biotechnological industries; regulatory submission 
management for the pharmaceutical and biotechnology industries, namely assisting others in preparing and filing 
applications for pharmaceutical product approval; business information management in the field of clinical research and 
clinical trials for the pharmaceutical and biotechnology industries; database management; compilation and analysis of 
biostatistics data for the pharmaceutical and biotechnology industries; medical clinical trial management services for the 
pharmaceutical and biotechnology industries.

Cl.42;Research and development in the medical, pharmaceutical and biotechnological fields; pharmaceutical products 
development; conducting and monitoring clinical trials for pharmaceutical products; providing medical and scientific 
research information in the field of pharmaceuticals and clinical trials; providing a searchable database in the fields of 
medical, pharmaceutical and biotechnological research; database development services to process data collected from 
clinical trials; pharmacovigilance; toxicology services; contract research organization services for pharmaceutical 
development and clinical development and trial; designing and developing software for use in managing data for the 
medical, pharmaceutical and biotechnological industries.
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3360819    15/04/2016
[International Registration No. : 1301122]
Fondation de l'Institut Jaques-Dalcroze
Rue de la Terrassière 44, CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Recorded media for sounds and images, CDs, DVDs and software.

Cl.16;Printed matter, books, manuals, instructional and/or teaching material (excluding apparatus).

Cl.41;Teaching, training, artistic and cultural activities; teaching rhythmics, music theory, improvisation, piano and 
other branches related thereto.

Cl.44;Medical services by means of the application of therapies using rhythmics.
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3360870    09/03/2016
[International Registration No. : 1301911]
DÖHLER GMBH
Riedstrasse 7-9 64295 DARMSTADT Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biotechnological products for analyzing beverages; nutrient media, not for medical use

Cl.9;Scientific and measuring instruments for analyzing beverages
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3361906    13/04/2016
[International Registration No. : 1301321]
INDUSTRIAL MARTI DE RELOJERÍA, S.L.
Carrer de Pi, 12 E-08002 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith not included in other 
classes; jewelry, precious stones; timepieces, watches in general, spare parts and straps made of any material for the 
above belonging to this class and chronometric instruments.

Cl.35;Retail sale services in stores and via global telematic networks; import and export services; advertising services.
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Priority claimed from 27/05/2015; Application No. : 675752 ;Switzerland 

3363098    14/04/2016
[International Registration No. : 1284725]
Gamaya SA
EPFL Innovation Park Bâtiment C c/o Fondation EPFL Innovation Park CH-1015 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments, scientific, surveying, photographic, cinematographic, optical apparatus and 
instruments; video cameras (digital), digital photographic cameras, infrared cameras, hyperspectral imaging cameras, 
digital sensors (measuring apparatus), infrared sensors (measuring apparatus), hyperspectral sensors (measuring 
apparatus), image recording, transmission or reproduction apparatus and instruments; printers for digital photographic 
cameras, printers for sensors (measuring apparatus); data processing equipment, computers; software containing printed
matter and user manuals for computers and software; software; recorded software; data carriers for providing information
on line, via a computer or a network, including the Internet; downloadable electronic data; data banks, namely equipment 
and software for data organization, recording and recovery.

Cl.16;Instructional or teaching material (except apparatus for quality management); printed matter of all kinds, such as 
texts, graphics, photographic images, illustrations, display boards and posters.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific analyses and interpretations of remote sensing data, particularly relating to agriculture; software as a 
service (SaaS) for analysis of remote sensing data, particularly for agriculture; software as a service (SaaS) for 
interpreting remote sensing data, particularly for agriculture; provision of scientific remote sensing data, particularly in 
connection with agriculture, agricultural products and for agricultural soils; computer services for installation and 
maintenance of networks and databases, particularly for remote sensing data for agriculture, agricultural soils and 
agricultural products; provision of computer data, of information relating to computer programs and related information; 
all the above-mentioned services on a site, assisted by camera, assisted by computer, on line or via network, including on 
the Internet; scientific collection and analysis of remote sensing data, particularly in the field of agriculture, agricultural 
soils and agricultural products; monitoring of agricultural production (quality control services), agricultural diagnostic 
services (testing and analysis) and assistance in decision-making relating thereto.

Cl.44;Agricultural services.
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Priority claimed from 27/10/2015; Application No. : UK00003133491 ;United Kingdom 

3363220    12/04/2016
[International Registration No. : 1301323]
Benchmark Animal Health Limited
Benchmark House, 8 Smithy Wood Drive, Sheffield S35 1QN United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Veterinary preparations; food supplements for veterinary use; dietary supplements for animals; medicated 
supplements for marine animal foodstuffs.

Cl.31;Foodstuffs for animals; foodstuffs for marine animals; foodstuffs for fish; foodstuffs for crustaceans; algal 
foodstuffs for marine animals; algal foodstuffs for fish and crustaceans.
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3363767    07/03/2016
[International Registration No. : 1301491]
SANFORD LIMITED
22 Jellicoe Street, Freemans Bay Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Processed seafood.

Cl.31;Live seafood.
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3363770    07/03/2016
[International Registration No. : 1301493]
SANFORD LIMITED
22 Jellicoe Street, Freemans Bay Auckland 1010 New Zealand

Proposed to be Used
IR DIVISION
Cl.29;Processed seafood.

Cl.31;Live seafood.
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3363771    18/03/2016
[International Registration No. : 1301711]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.1;Reagents and kits comprised primarily of reagents for scientific and research use in connection with the detection 
and analysis of infectious diseases and infectious disease agents.

Cl.5;Reagents and kits comprised primarily of reagents for medical, clinical, medical laboratory or medical diagnostic 
use in the detection of toxic resistant or drug resistant pathogens.

Cl.10;Medical equipment, namely, a device for bioanalysis incorporating a test kit for detection and analysis of 
infectious disease and infectious disease agents.
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Priority claimed from 23/02/2016; Application No. : 2016-019103 ;Japan 

3363927    29/02/2016
[International Registration No. : 1301195]
TOHO CO., LTD.
1-2-2, Yurakucho, Chiyoda-Ku TOKYO 100-8415 Japan

Proposed to be Used
IR DIVISION
Cl.9;Memory cards for video game machines; cellular phones; smartphones; cordless telephones; video telephones; 
answering machines; facsimile machines; phototelegraphy apparatus; audio- and video-receivers; sound transmitting 
apparatus; walkie-talkies; video baby monitors; navigation apparatus for vehicles [on-board computers]; radar apparatus; 
Global Positioning System [GPS] apparatus; electric installations for the remote control of industrial operations; sound 
reproduction apparatus; DVD players; digital photo frames; camcorders; video recorders; electronic notice boards; 
aerials; masts for wireless aerials; cell phone straps; telephone receivers; telephone transmitters; hands free kits for 
phones; coils, electric; holders for electric coils; head cleaning tapes [recording]; loudspeakers; horns for loudspeakers; 
cabinets for loudspeakers; transponders; video screens; headphones; microphones; megaphones; tone arms for record 
players; needles for record players; speed regulators for record players; acoustic couplers; magnetic encoders; magnetic 
wires; amplifiers; floppy disks; disks, magnetic; computers; computer peripheral devices; pocket calculators; encoded 
identification bracelets, magnetic; electronic tags for goods; electronic pocket translators; electronic agendas; electronic 
book readers; teleprompters; identity cards, magnetic; X-ray tubes not for medical purposes; vacuum tubes [radio]; 
triodes, thermionic tubes; electric discharge tubes, other than for lighting; semi-conductors; integrated circuits; wafers 
for integrated circuits; printed circuit boards; computer operating programs, recorded; cyclotrons; apparatus and 
installations for the production of X-rays, not for medical purposes; sonars; betatrons; metal detectors for industrial or 
military purposes; lasers, not for medical purposes; marine depth finders; particle accelerators; eyeglasses; goggles for 
sports; contact lenses; anti-glare glasses; divers' masks; containers for contact lenses; eyeglass cords; spectacle lenses;
eyeglass chains; eyeglass cases; eyeglass frames; video game cartridges; phonograph records; compact discs [audio-
video]; downloadable music files; animated cartoons; downloadable image files; cinematographic films, exposed; X-ray 
films, exposed; X-ray photographs, other than for medical purposes; frames for photographic transparencies.

Cl.16;Boxes of cardboard or paper; conical paper bags; wrapping paper; hygienic paper; tissues of paper for removing 
make-up; towels of paper; table napkins of paper; handkerchiefs of paper; paper; stationery; song books; calendars; 
magazines [periodicals]; printed timetables; books; newspapers; geographical maps; pamphlets; trading cards other than 
for games; posters; graphic prints; pictures; engravings; photographs [printed]; photograph stands.

Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; belts [clothing]; footwear; masquerade 
costumes; ski gloves; headbands [clothing]; wet suits for water-skiing.

Cl.28;Video game machines; controllers for game consoles; bowling apparatus and machinery; amusement machines, 
automatic and coin-operated; toys; dolls; dice; cups for dice; chess games; checkers [games]; conjuring apparatus; 
dominoes; playing cards; Mah-jong; backgammon games; bingo cards; pachinkos; darts; billiard cues; billiard cue tips; 
chalk for billiard cues; billiard balls; billiard markers; billiard tables; billiard table cushions; baseball gloves; tennis ball 
throwing apparatus; tennis nets; rackets; gut for rackets; tables for table tennis; golf clubs; golf bags, with or without 
wheels; divot repair tools [golf accessories]; golf gloves; hockey sticks; ball pitching machines; discuses for sports; 
poles for pole vaulting; starting blocks for sports; bob-sleighs; skis; edges of skis; bags especially designed for skis and 
surfboards; scrapers for skis; sole coverings for skis; ski bindings; ice skates; snowshoes; snowboards; punching bags; 
boxing gloves; archery implements; fencing masks; fencing gauntlets; fencing weapons; appliances for gymnastics; 
body-training apparatus; water wings; men's athletic supporters [sports articles]; swimming kick boards; twirling batons; 
paragliders; hang gliders; bodyboards; rosin used by athletes; roller skates; skateboards; swings (sports articles); 
ascenders [mountaineering equipment]; climbers' harness; flippers for swimming; surfboards;surfboard leashes; 
waterskis; surf skis; sailboards; harness for sailboards; masts for sailboards; fishing tackle; butterfly nets.

Cl.41;Arranging and conducting of concerts; organization of film showings; film production, other than advertising 
films; subtitling; scriptwriting services; theatre productions; orchestra services; providing on-line music, not 
downloadable; circuses; production of radio and television programmes; movie studios; recording studio services; 
amusement parks; music-halls.
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Priority claimed from 23/02/2016; Application No. : 2016-019105 ;Japan 

3363930    29/02/2016
[International Registration No. : 1301197]
TOHO CO., LTD.
1-2-2, Yurakucho, Chiyoda-Ku TOKYO 100-8415 Japan

Proposed to be Used
IR DIVISION
Cl.9;Memory cards for video game machines; cellular phones; smartphones; cordless telephones; video telephones; 
answering machines; facsimile machines; phototelegraphy apparatus; audio- and video-receivers; sound transmitting 
apparatus; walkie-talkies; video baby monitors; navigation apparatus for vehicles [on-board computers]; radar apparatus; 
Global Positioning System [GPS] apparatus; electric installations for the remote control of industrial operations; sound 
reproduction apparatus; DVD players; digital photo frames; camcorders; video recorders; electronic notice boards; 
aerials; masts for wireless aerials; cell phone straps; telephone receivers; telephone transmitters; hands free kits for 
phones; coils, electric; holders for electric coils; head cleaning tapes [recording]; loudspeakers; horns for loudspeakers; 
cabinets for loudspeakers; transponders; video screens; headphones; microphones; megaphones; tone arms for record 
players; needles for record players; speed regulators for record players; acoustic couplers; magnetic encoders; magnetic 
wires; amplifiers; floppy disks; disks, magnetic; computers; computer peripheral devices; pocket calculators; encoded 
identification bracelets, magnetic; electronic tags for goods; electronic pocket translators; electronic agendas; electronic 
book readers; teleprompters; identity cards, magnetic; X-ray tubes not for medical purposes; vacuum tubes [radio]; 
triodes; thermionic tubes; electric discharge tubes, other than for lighting; semi-conductors; integrated circuits; wafers 
for integrated circuits; printed circuit boards; computer operating programs, recorded; cyclotrons; apparatus and 
installations for the production of X-rays, not for medical purposes; sonars; betatrons; metal detectors for industrial or 
military purposes; lasers, not for medical purposes; marine depth finders; particle accelerators; eyeglasses; goggles for 
sports; contact lenses; anti-glare glasses; divers' masks; containers for contact lenses; eyeglass cords; spectacle lenses;
eyeglass chains; eyeglass cases; eyeglass frames; video game cartridges; phonograph records; compact discs [audio-
video]; downloadable music files; animated cartoons; downloadable image files; cinematographic films, exposed; X-ray 
films, exposed; X-ray photographs, other than for medical purposes; frames for photographic transparencies.

Cl.16;Boxes of cardboard or paper; conical paper bags; wrapping paper; hygienic paper; tissues of paper for removing 
make-up; towels of paper; table napkins of paper; handkerchiefs of paper; paper; stationery; song books; calendars; 
magazines [periodicals]; printed timetables; books; newspapers, geographical maps, pamphlets; trading cards other than 
for games; posters; graphic prints; pictures; engravings; photographs [printed]; photograph stands.

Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; belts [clothing]; footwear; masquerade 
costumes; ski gloves; headbands [clothing]; wet suits for water-skiing.

Cl.28;Video game machines; controllers for game consoles; bowling apparatus and machinery; amusement machines, 
automatic and coin-operated; toys; dolls; dice; cups for dice; chess games; checkers [games]; conjuring apparatus; 
dominoes; playing cards; Mah-jong; backgammon games; bingo cards; pachinkos; darts; billiard cues; billiard cue tips; 
chalk for billiard cues; billiard balls; billiard markers; billiard tables; billiard table cushions, baseball gloves; tennis ball 
throwing apparatus; tennis nets; rackets; gut for rackets; tables for table tennis; golf clubs; golf bags, with or without 
wheels; divot repair tools [golf accessories]; golf gloves; hockey sticks; ball pitching machines; discuses for sports; 
poles for pole vaulting; starting blocks for sports; bob-sleighs; skis; edges of skis; bags especially designed for skis and 
surfboards; scrapers for skis; sole coverings for skis; ski bindings; ice skates; snowshoes; snowboards; punching bags; 
boxing gloves; archery implements; fencing masks; fencing gauntlets; fencing weapons; appliances for gymnastics; 
body-training apparatus; water wings; men's athletic supporters [sports articles]; swimming kick boards; twirling batons; 
paragliders; hang gliders; bodyboards; rosin used by athletes; roller skates; skateboards; swings (sports articles); 
ascenders [mountaineering equipment]; climbers' harness; flippers for swimming; surfboards; surfboard leashes; 
waterskis; surf skis; sailboards; harness for sailboards; masts for sailboards; fishing tackle; butterfly nets.

Cl.41;Arranging and conducting of concerts; organization of film showings; film production, other than advertising 
films; subtitling; scriptwriting services; theatre productions; orchestra services; providing on-line music, not 
downloadable; circuses; production of radio and television programmes; movie studios; recording studio services; 
amusement parks; music-halls.
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3363947    05/04/2016
[International Registration No. : 1301272]
Screwfix Direct Limited
Trade House, Mead Avenue, Houndstone Business Park Yeovil, Somerset BA22 8RT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Safety wear; articles of protective clothing against accident or injury; articles of protective clothing made of rubber 
to prevent accident or injury; protective clothing; arm pads for protective purposes; protective gloves for prevention 
against accident or injury; elbow pads for protection against injury [not adapted for use in playing sports]; knee pads for 
protection against injury [not adapted for use in playing sports]; work trousers with knee pad pockets; knee pads for 
protection against injury; protective suits against accident or injury; articles of protective footwear; articles of protective 
headgear; articles of protective headgear with ear defenders; protective helmets; protective face shields; breathing 
masks; respirators for filtering air; respirators for protective purposes; face masks for protection against accident or 
injury; masks for personal use against accidents; protective masks; welding masks; safety goggles; goggles for the 
protection of the eyes; frames for protective glasses; lenses for safety goggles; glasses cases; wrist supports for 
prevention of injury; knee supports for prevention of injury; back supports for the prevention of injury; clothes 
incorporating reflective material for protection against accident; personal reflectors coated with a highly reflective 
material; fire blankets; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear and headgear; baseball caps; knitted hats; protective work clothing [other than for protection 
against accident or injury]; sweatshirts; polo shirts; shirts; t-shirts; hooded sweatshirts; jumpers; fleeces; jackets; body 
warmers [clothing]; overalls; coveralls; articles of disposable clothing including disposable coveralls; bib and brace 
overalls; tabards; trousers; articles of outer-clothing; waterproof trousers; waterproof jackets; waterproof suits; aprons 
[clothing]; disposable aprons [clothing]; tool-vests; gilets; belts [clothing]; shorts; warehouse coats; working shoes 
[other than protective against accident or injury]; boots; safety boots for use in industry [other than for protection against 
accident or injury]; overshoes; socks; underwear; gloves [clothing]; safety gloves [other than for protection against 
accident or injury]; parts, fittings and accessories for all the aforesaid goods.
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Priority claimed from 23/12/2015; Application No. : 302015000087344 ;Italy 

3363973    31/12/2015
[International Registration No. : 1301633]
AGNONA S.R.L.
Via Vittor Pisani, 20 I-20124 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic diaries; altimeters; audio amplifiers; enlarging apparatus [photography]; satellite navigational apparatus;
projection apparatus; optical apparatus and instruments; apparatus and instruments for astronomy; cameras 
[photography]; sound recording apparatus; distance recording apparatus; sound reproduction apparatus; sound 
transmitting apparatus; radios; telephone apparatus; computer software applications, downloadable; optical goods; 
containers for contact lenses; spectacle cases; cases especially made for photographic apparatus and instruments; 
barometers; binoculars; bags adapted for laptops; encoded identification bracelets, magnetic; directional compasses; 
marine compasses; decorative magnets; calculators; pocket calculators; smart cards; protective helmets for sports; 
eyeglass chains; cell phones; radio pagers; USB flash drives; cell phone straps; egg timers [sandglasses]; compact discs 
[audio-video]; laptop computers; pedometers; eyeglass cords; digital photo frames; music headphones; sleeves for 
laptops; floppy discs; sound recording discs; disks, magnetic; optical discs; compact discs [read-only memory]; 
signalling whistles; frequency meters; record players; digital signs; luminous signs; mechanical signs; hands free kits for 
phones; optical lamps; contact lenses; lens hoods; magnifying glasses; correcting lenses [optics]; optical lenses; 
spectacle lenses; compact disc players; DVD players; disk drives for computers; portable media players; divers' masks; 
dressmakers' measures; microphones; modems; spectacle frames; spectacle glass frames; eyeglass frames; mouse 
[computer peripheral]; spectacles [optics]; anti-glare glasses; sunglasses; goggles for sports; 3D spectacles; time clocks 
[time recording devices]; answering machines; smartphones; games software; recorded computer software; mirrors 
[optics]; downloadable ring tones for mobile phones; tablet computers; optical data media; mouse pads; computer 
keyboards; cell phones; mobile phones; radio telephones; TV sets; camcorders; video telephones; electronic notice 
boards; sports eyewear; eyewear cases; eyewear; goggles; corrective spectacles; optical glasses; children's spectacles; 
swim goggles; scuba goggles; eyeglass shields.

Cl.18;Clothing for pets; umbrella rings; keycases; alpenstocks; walking staffs; umbrella sticks; vanity cases, not fitted; 
trunks [luggage]; traveling trunks; bags; slings for carrying infants; beach bags; bags for sports; shopping bags; wheeled 
shopping bags; chain mesh purses; tool bags of leather, empty; purses; handbags; travelling sets [leatherware]; 
briefcases; school bags; leatherboard; cases of leather or leather board; collars for animals; umbrella covers; moleskin 
[imitation of leather]; whips; pads for horse saddles; trimmings of leather for furniture; harness fittings; leather leads; 
walking cane handles; umbrella handles; suitcase handles; pouch baby carriers; chin straps, of leather; bits for animals 
[harness]; muzzles; parasols; blinkers [harness]; umbrellas; animal skins; business card cases; credit card cases 
[wallets]; card cases [notecases]; wallets; reins; net bags for shopping; furniture coverings of leather; haversacks; bags 
[envelopes, pouches] of leather, for packaging; bags for campers; sports packs; travelling bags; bags for climbers; cases,
of leather or leatherboard; hat boxes of leather; walking stick seats; riding saddles; stirrups; frames for umbrellas or 
parasols; handbag frames; valises; suitcases; garment bags for travel; backpacks; leather; imitations of leather; saddlery; 
knee-pads for horses.

Cl.35;Shop window dressing; commercial administration of the licensing of the goods and services of others; 
commercial or industrial management assistance; providing assistance in the field of product commercialization within 
the framework of a franchise contract; shop window display arrangement services; distribution of samples for publicity 
purposes; provision of an on-line marketplace for buyers and sellers of goods and services; organization of exhibitions 
for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; organization 
of fashion shows for commercial and promotional purposes; presentation of goods on communication media, for retail 
purposes; production of advertising films; advertising; advertising services for the promotion of goods of others; public 
relations services; organization of events, exhibitions, fairs and shows for commercial, promotional and advertising 
purposes; marketing; conducting of marketing studies; rental of shop signs for advertising purposes; advertising agency 
services; business administration; consultancy in the field of business administration; personnel management 
consulting; consultancy regarding business organisation and business economics; modelling for advertising or sales 
promotion; business management; business administration; office functions; retail services in the field of perfumery, 
cosmetics and personal care goods, clothing, fashion accessories, jewelry, imitation jewellery, watches and clocks, 
goods in precious metal, optical goods, stationery, leatherware, luggage and travel goods, clothing, footwear, headgear; 
mail order retail services for perfumery, cosmetics and personal care goods, clothing, fashion accessories, jewelry, 
imitation jewellery, watches and clocks, goods in precious metal, optical goods, stationery, leatherware, luggage and 
travel goods, clothing, footwear, headgear; retail and wholesale service, including online for perfumes, personal care 
goods, hair care products, candles, hand-operated tools and implements for manicure and pedicure, namely, manicure 
and pedicure goods, spectacles, spectacles lenses, spectacle frame, laptop bags, lamps, chandeliers, bicycles, golf carts, 
jewellery, watches, chronometers, imitation jewellery, carillons, musical instruments, stationery, organisers, bags, 
luggage, purse, wallets, sports bags, umbrellas, doors, tiles, not of metal, for building, cushions, divans, mannequins,
mattresses, furniture, office furniture, mirrors, ceramics for household purposes, spun thread and yarn, bath linen, bed linen,
fabrics, clothing, footwear, headgear, mats, bath mats, games, toys, board games, playing cards, plush toys, gymnastic and 
sporting articles, smokers' articles, cigar boxes, cigarette cases.

4380



Trade Marks Journal No: 1793 ,   17/04/2017           Class 99 
 

 

Priority claimed from 14/03/2016; Application No. : 30 2016 007 517 ;Germany 

3364018    08/04/2016
[International Registration No. : 1301315]
Rotkäppchen-Mumm Sektkellereien GmbH
Sektkellereistr. 5 06632 Freyburg Germany

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral water; aerated waters; non-alcoholic beverages; de-alcoholised beverages; fruit beverages; fruit 
juices; syrups for making beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 05/11/2015; Application No. : 30 2015 058 428 ;Germany 

3364185    28/04/2016
[International Registration No. : 1301791]
Söring GmbH
Justus-von-Liebig-Ring 2 25451 Quickborn Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus, in particular apparatus for electrosurgery, 
apparatus for ultrasound surgery and accessories for the aforesaid apparatus.

Cl.44;Services provided by doctors, surgeons, clinics, hospitals and nursing services.
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Priority claimed from 25/07/2014; Application No. : 662323 ;Switzerland 

3364188    29/03/2016
[International Registration No. : 1219024]
FLAWA AG
Badstrasse 43 CH-9230 Flawil Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; plasters, materials for dressings; 
disinfectants; fungicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; suture material.
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3364192    11/12/2015
[International Registration No. : 1301840]
Šula Martin
Tovacovského 23 CZ-636 00 Brno Czech Republic

Proposed to be Used
IR DIVISION
Cl.12;Water vehicles as well as their spare parts and components, ships, yachts, inflatable boats, water scooters, motor 
surfboards, equipment for small boats, oars and paddles.

Cl.16;Photographs, paper for photocopies, stationery, promotional material, flyers, newsletters, leaflets, printed 
publications, books, pamphlets, journals, periodic and aperiodic magazines, advertising materials, manuals, maps, cards, 
newspapers, diaries, calendars, tickets, forms, envelopes, yearbooks, flags (of paper), graphic prints, address books and 
indexes, decals, pens.

Cl.25;Clothing for sports and leisure, namely clothing for water sports, sports jackets, anoraks, overalls as clothing, 
especially overalls for water sports, sports suits, sweatpants, shorts, gaiters, pants, leggings, bathing suits, beach 
clothing, waterproof clothing, swimwear, sports jerseys, T-shirts, shirts, polo shirts, sweatshirts, vests, pullovers, 
cardigans, sweaters, belts, suspenders, underclothing, underwear, socks, shawls, scarves, headgears, gloves, 
headbands, shoes, sports shoes, beach shoes.

Cl.28;Sports equipment, especially for practicing water sports, equipment and accessories for surfing, windsurfing, 
sports sailing, water skiing and similar sports, surfboards, including surfboards fitted with an engine, paddleboards, 
swimming kick boards, water skis, equipment for practicing said sports, cases for sporting articles, for oars and paddles, 
surfboards.

Cl.41;Organization of sporting and social events, providing sports and physical training facilities, organization of races 
and sports competitions, rental and lease of sports accessories, supplies and equipment, mainly for water sports, 
instructional training, surfing and windsurfing teaching, rental and lease of sports accessories, supplies and tools, sports 
news reports and publication of texts (except for advertising, recruiting, promotional or advert texts) with a focus on 
watersports, publishing and editorial activities, electronic publishing, photography.
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3366035    07/05/2016
[International Registration No. : 1302750]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio files and multimedia files featuring musical, video, and audio-video entertainment and 
pamphlets, brochures, newsletters, journals, and magazines, on the subjects of sporting and cultural activities and a wide 
range of topics of general interest.

Cl.41;Entertainment services, namely, providing non-downloadable pre-recorded music, audio, video, and graphics via 
a global computer network and wireless networks, and providing non-downloadable electronic publications for browsing 
over computer networks, namely, books, pamphlets, brochures, newsletters, journals, and magazines, on the subjects of 
computer hardware and software applications and a wide range of topics of general interest; providing consultation 
services relating to all of the aforesaid.
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3489564    31/08/2016
[International Registration No. : 1326093]
EQUATEL (UK) LIMITED
2nd Floor, Parkgates, Bury New Road, Prestwich Manchester M25 0TL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; communication and telecommunication apparatus; public 
telephones; cellular telephones; solar powered telephones; internet telephones; wireless telephones; payphones; 
telephone apparatus and receivers; mobile communications terminals; SIM cards; prepaid payment cards; databases; 
computers; computer peripherals; tablet computers for public use; solar powered computers; touch screens; hardware 
and software to enable connection to databases, computer networks and the Internet; hardware and software for 
electronic payment processing; computer printers; software to allow users to perform electronic business transactions; 
portable communications apparatus; encoded cards for use in relation to the electronic transfer of financial transactions; 
encoded cards for use in point of sale transactions; computer software relating to the handling of financial transactions; 
software for monitoring and managing communications networks and global computer networks; software for monitoring 
and managing public telephones and public computers; parts and fittings for all of the aforesaid goods.

Cl.38;Communications and telecommunications services; services for the transmission, reception and storage of voice 
messages, text messages and multimedia messages for users of cellular networks; communication by telephone; 
telephone telecommunications services provided via prepaid telephone calling cards; cellular communications services; 
pay-telephone communications services; voicemail services; electronic mail services and provision of access to 
electronic mail boxes; services for the transmission and reception of files, software, information and other contents via 
the Internet; providing connections to cellular networks and global computer networks; streaming of data; 
communications by computer terminal; providing access to databases; teleconferencing services; videoconferencing 
services; provision of Internet access services; provision of telecommunications access to databases and the Internet; 
telecommunications portal services; providing electronic transmission of electronic payment data; information, advisory 
and consultancy services in relation to the aforesaid.
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